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PREFACE

"umour in J>arliament malces.'.an interesting subject of study. In
pllfliamentary democracy based on partY system~ Parliament often.
functions under great stress and strain and the atmosphere in the.
House for part of the day remains surcharged ..But even in the midst
of confrontation, one comes across instances of wit, wisdom and
amusing remarks. Most of these are made in a Iighter'vein and serve
as oases, as it were in the dry desert of verbal.duels. None of these
exchanges are pre-rehearsed or pre-meditated and that is precisely
why they are so good. They are the products of lively and vivacious
minds reacting instantly to a particular situation; words often uttered
by persons who could normally claim no particular ability to be witty.
Cutting across 'the party lines or political differences these crisp
observations often serve the purpose .of lightening the atmosphere in
the House which otherwise could be serious and tension-ridden.
Without these, the debate and proceedings of the House would be
sterile indeed. .

A booklet entitled "Lighter Moments in the Rajya Sabha" was
brought out in July, 1985 containing instances of wit and humour
culled out from the proceedings of the Rajya Sabha. The publication
proved to be an instant success. It was received enthusiastically by
the members and got rave reviews in the pre~s. The popularity of the
booklet could well be gauged by the fact that the first print-run was
exhausted barely within 'a month's time obliging us. to go in for a
reprint.

Encouraged by this success a 'Supplement' to the "Lighter
Moments" was brought out in May, 1986 containing instances of
wit-ready', quick and nill)ble-sallies; humour, ripostes,' mirthful
exchanges and pleasantries dunng the 135th ,and 136th Sessions .i.e.
the monsoon and winter sessions of 1985.
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The present issue makes the publication up-to-date covering the
period from the. First Session of the Rajya Sabha upto the end of
150th Session of. the Rajya Sabha. The title of the publication has,
however, been changed from the "Lighter Moments in the Rajya
Sabha" to the "House Laughs-an anthology of wit and humour in
the Rajya Sabha".

I . hope members and other readers will find this publication
interesting. Mt<~bers are also requested that in case they are in
possession of any interesting instances of humour or. wit in the Rajya
Sabha, or if they have any suggestion for improvement it may kindly
be passed on to Shri M. C. Banerjee,. Jo~t Director, Rajya Sabha
Secret~riat so that the same could be incorporated in the next issue of
this publication which is proposed to be. brought out at periodic
intervals.

NEW DELHI;.
September, 1989

SUDARSHAN AGA~WAL,
Secretary-General.

""'f: "_"'_J~,, -- - - ------
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A comment on Digbts

A comment on the delayed, flights and Air accidents-

SHRI BHUPESH GUPTA: It is better to be delayed than be dead.

A concession

When Shrimati Yashoda Reddy was speaking, sae was interrupted
by Shri Bhupesh Gupta. The Vice-Chairman. told Shri Gupta that he
should not interrupt ladies. Sympathising with Shri Gupta, Shrimati
Yashoda Reddy remarked :

"Unfortunately for Mr. Gupta he has no ladies to interrupt him'
in his house. So he seeks to interrupt on the floor of the House."
.This remark of Shrimati Reddy led to the following interesting

exchange in the House:
SHRI M.P. BHARGA VA : It is his abnoTinal behaviour.

SHRIMATI YASHODA REDDY: He is quite normal except on
occasions. I have seen Mr. Gupta for thirteen years and it is a good
period to judge a person. .

• • • •
SHRI BHUPESH GUPTA: The only thing I would ask the lady
IS, can experienced men only interrupt? .She says that I ha~e no .
ladies at home.
SHRIMATI YASHODA REDDY: My com~ent came because
somebody said: 'Do not interrupt ladies. ,. I said:. 'Give him this
much of leniency as he has no ladie~ in his house.' I meant Jlothi~g
more.

A cup of good coffee

While ~hri R. Ram~krish~an rose to speak on the Coffee (Amend-
ment) Bill the fOllowmg Witty exchange took place in the' House:

SHRI: R. ~A~SHNAJIf;, Madam Deputy Chairman, I am
speaking on thiS Bill for two reasons, firstly, I represent this august
House on the Coffee Board .

• Shri D. Thengari.

----_ •.".•• y•• _-----_ •• _-.
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THE DEPUTY CHAIRMAN~: You can' brew it very well.
SHRI R. 'RAMAKR1SHNAN: Thank you very much, Madam, for
the compliment ..

SHRI JAGESH DESAI: You can give us some coffee.
SHRI R. RAMAKRISHNAN: I will give you something better

now ... for the sake of the Secretary-General's Lighter Moments in
the Rajya Sabha .•• I start with how President Tito. of Yugoslavia
described good coffee should be. He said, "A cup of good coffee-it
is a cup that cheers--should be as hot as the Sahara, as dark as the
new moon night and"-pardon l1\e, Madam,-"as sweet as sin!".

Additional qualification

When the House was discussing the Appropriation Bill the follow-
ing interesting exchange took place in the House:

SHRI JASPAT ROY KAPOOR: Sir,'Dei;ais' and 'Reddis' ••• have
earned the.reputation,ofbeirig very fine finanCIers and businessmen ...

SHRI AKBAR ALI KHAN: 'Reddis' are warriors.
SHRI JASPAT ROY KAPOOR: That is an additional qualifica-

tion.

A dlffkuIt situation

Much. heat was generated in the House when the House took up
the motion to consider the Report of the Import and Export Policy
Committee. To ease the tension which held a sway over the House
Shri Sitaram Jaipuria told the Deputy Chairman:

... I find ~self in a little diffiCult position iminediately to sPeak
after the, motion has been moved with such a fiery approach.

SHRI AKBAR ALI KHAN: You can also have some firing.
SHRI SITARAM JAIPURIA: My friend is accustomed to fireworks.
I would say that the tum was that of my friend, Mr. Ramamurti, but.

<; •
.• Dr. (8mt.) Najma Heptulla.
••. it.. booklet on humour published in 1985.
••• Referring to 8hri Morarji Desai, Minister of F'mance and 8hri B. Gopala Reddy,

Minister of Economic Affairs. '
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when I requested him to allow me to speak first, as I will have to go
away early, he readily agreed to it. When I told him how he had so
readily co-operated, he said: "I want t~. fire you also." It appears that
firing is going to be on this side aQd on that sjd~ also.
THE DEPU1Y CHAIRMAN.: You have submitted yourself to that.,

A fast unto death

SHRI B. R. AMBEDKAR: imow that women 'members are very
helpful. I must say that last time when iwas on tenterhooks,. I cailed
some of the ~adies--I mean, the more bulky ones--and I suggested to
them that if anyone of them went on threatening a: fast unto death,
probably we might get .the Hindu Code' through.

A friendly parlour

When the House was discussing the Industrial (Development and
Regulation) Amendment Bill, the following interesting exchange took
place between two members:

SHRI K. B. LALL: As a warning I am saying these words and I
subl11it that although we support this Bill, these points that I have
referred to should be taken into consideration before we walk iiIto
the parlour of our friends in opposition.
SHRI B. GUPTA: ,The parlour Will disappear at the sight of you.-,., -

.•...•••..•
Ale is a quality of mind

While participating in a debate on the University Grants Commis-
sion (Amendme,nt) Bill, Sbri Ramchandra'Bharadwaj, while agreeing
with the fixing of age limit of 65 years for the Chairman of the UGC,

, suggested that th~ tenure of educationists should be extended upto 70
years of age, provided the persons concerned had been mediCally
'declared fit, because with growing years they become more and more
accomplished and experts in their .respective fields.

The Deputy Chairman.~ thereupon quipped
"Age is a quality' of mind.~

• 8hrimati Violet Alva .
•• Dr. (8mt.) Najma Heptulla.

---------------
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A goat or a tiger?

Through a calling attention when the House was having a discus-
sion on the engagement of U.S. agency 'Fairfax Group' by Govern-
ment of India for the investigation of cases of illegal holding of funds
by certain Indian parties abroad, Shri M. S. Gurupad:tswamy said,
'MJ;. V.P. Singh has been made a sacrificial goat'. This led to the
following exchange in the House between the members and the Prime
Minister':

,Raising his objection the Prime Minister said:
"Sir, I object to my colleague being referred to,as a 'goat'."

SHRI M. S. GURUPADASWAMY: Sacrificial goat, not goat. Mr.
Prime Minister you are seeing ghost everywhere. I said "goat".
But, I say, the Prime Minister is seeing ghost everywhere.

SHRI RAlIV GANDHI: My objection was to my colleague being
referred to as a "goat" by the hon. member.

SHRI M. S. GURUPADASWAMY: I said, sacrificial goat.

SHRI PARVATHANENI UPENDRA: Shall we call him a tiger?

A goOd parlour

Once Shri K.,C. Reddy remarked about Shri Bhupesh Gupta:
"It is always very interesting to listen'to Mr. Bhupesh Gupta. He is
very eloquent and a number of ,points are raised by him on
whetever subject matter comes up before this honourable House. I
would like to tell him right at the outset that I do not propose to
walk into his parlour."

To this Shri Bhupesh Gupta replied:

"Why not? It is a good parlour."

'AIDS' defined

Members were putting supplementaries. on a question relating to

• Shri Rajiv Gandhi,

.1.

>
I
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number of AIDS cases reported in the country.' When his turn came,
Shfi Suresh Kalmadi remarked:
"Sir, the AIDS is coming from the USA. The Minister said ... "
The Chairman', thereupon intervened in a lighter vein :
"There are two different aids. One is the disease and the other
financial aid."

Ali Daba's team

PRINCIPAL DEVAPRASAD GHOSH: I know democracy is a
costly proposition; I quite appreciate that. But it must not be made
much too costly for the common people to bear. And in the
Central Ministry we find today that the number of Ministers led by
Pandit Nehru, our Prime Minister, has practically come up to the
number of Ali Baba's classical team".

Alive and in one piece

Members were putting their supplement aries to a questi'on relating
to opening of a new institute' of guerilla warfare by Pakistan. Shri
Mahendra Prasad, before raising his supplementary, narrated how
narrowly he escaped from the hands of terrorists in Punjab in '
September, 1985. Shri K.R. Narayanan"', who rose to reply, began
his speech with the following remarks:
"First of all, may I say that we all rejoice in the faCt that the hon.
member is here this morning?"
Shri Sat Paul Mittal thereupon added :
"And that too alive and in one piece."

All colours under tricolour

The Prime Ministert was replying to the debate on the Motion of
Thanks on the President's Address to both Houses of Parliament. To

'Shri R, Venkataraman,
•• Ali Baba and forty Ihieves,
'''Minister of Stale in the Ministry of External Affairs,
tShri Rajiv Gandhi.

1880RS-2
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All smiles
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All glory to them

\
... Somebody mentionedSHRI T.T. KRISHNAMACHARI"":

,,'

Altruistic burglar

The House. was discussing the Special Marriage Bill when Shri
Rajagopal Naidu interrupted Shri 'K. B. Lall who was speaking on
the Bill. Shri Naidu wanted to know Shri Lall's views on polyan-
dry. Answering him Shri K. B. Lall said:

"There are, in our society, such people who used to marry even
fifty wives in the old days."

This made Shri C. G. K~ Reddy quip:. "All glory to them." .

SHRI ARJUN ARORA: Has the' discussion" begun?

SHRI BHUPESH GUPTA: .. .in all seriousness. The Leader of the
House is there. He is smiling. Mr. Hathi always 'smiles. It is good
that he smiles, but it is bad as he smiles even when .the' matter is
too serious.

Almost pregnant

Shri Jaswant Singh, who asked a question on Pakistan's nuclear'
programme, made the following interesting comment on the reply
given to his question:

"Mr. Chairman, Sir, the hon'ble Minister's statement has quoted
the exact words used by the Prime Minister. When asked by the
journalists, the Prime Minister has said that in his view the U.S.
Government was "Almost" winking at Pakistan's nuclear prog-
ramme. Now, this is like saying that somebody is almost pre-
gnant - either pregnant or not pregnant."

. ,
"Discussion on documenl entitled ."Approach to the Fourth Five Year Plan",

•• Minister of Finance.

i
'f'

I
I

SHRI KHURSHID ALAM KH .,
because he ~ d 'd d AN. Congratulate the Minister
A'I' eCI e to make all these changes f h

pn, whIch was supposed to be the fool's day' rom t e 1st
Prof. Madhu Dandavate** observed: .
"That is keepmg you in view.:~

All for you

SHRI A.G. KULKARNI' S' I .'
f' d d' . Ir, only request through you that a
nen. an a faIr. lady Renuka in mythology is a ve sober lad .

She IS not a Chandika. She should be sober. ry y. ~

THE VICE-CHAIRMAN""": She is sober. Sit down please.

~. ~ : am ~ "lIT 4 ~ ~ ~, ... 4 "lIT ~ t,
r~h~o~a;~~Jnuka Chowdhury: I will do anything for you ... 1 am

an earlier observation of the Prime Ministe~ that 'red (leftists) has
Ubecomeso pale because of the mixing with all other colours' Shri P

pendra made the fOllowing rejoinder : ,.

"Mr. Prime Minist.er ~our own party consists of so many colours
You have got capitalIsts. You have got socialists You h .
everybody the~e in your Own party . Your a~' ave got
representative of all the shades." p y IS the most
Shri J. K. Jain parried :
"We don't mix' up with all."

~e Prime Minister, however, had the last say when he qUippe~:
But they all come under one tri-colour."

All .fools day

The Mi~ist~r of Sta~e in charge of the Ministry of Shi in and'
DTralhn~portwas answenng a question on the plying of mi~~bu;es ine I.

"Shri Chand Ram.
""Minisler of Railways.

"""Shri Jagesh Desai.
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about j.uggler. Well, I can tell hon. members that I am notresponsIble for calling myself a burglar.

SHRI AKBAR ALI KHAN: I said juggler.

SHRI H. P. SAKSENA: I said it.

~~~I T..T. KR.ISHN.AMACHARI: Somebody called me a bur lar I
N '!; IS all nght; It does not matter. I am an altruistic bu;gla~'
~w, I .you may say that I have added on to myself the uali of

t~lOg a Juggler also, it does not matter very much. After ~II Jab
Ishnu had a thousand names; I can have a few. ' a

A marriage party

SHRIMATI MONA HENSMAN' Th . .'. . '" ere IS usually coffee and tea
~e~~d after marnages 10 this country but in this House we have
eCI .ed to. ~ork the other way, in that we are now havin the

~arnage BIll before us and had the Coffee and Tea .Bills pass~d by
t e. House the ~ther aft.ernoon. Sir, I am grateful to the House for
taklOg so much lOterest 10 marriage. It shows that the M' . t h
been so ha'i ". lOISers ave

ppl y marned that they thlOk of bringing forward this Bill
to make others, perhaps less fortunate than themselves happy too!

A mistake

SIHRI RAJAGO\AL NAIDU: Does the hon. Minister think thatt~e
awyers are a. nUIsance? .

SHRI M.e. SHAH": No, I am not telling that.

SHRI G. RAJAGOPALAN: He himself is a lawyer.

SHRI M.C. SHAH: No, I have left it so many years ago.
SHRI K.e. HEGDE: That is the mistake.

I'

..

,
'I1

,

!~,
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An expert's advice

Shri Jaswant Singh had asked a' question on' steps which Govern-
ment were taking for the promotion of horse-breeding. While
members were putting their supplementaries on the questions, Shri
Bhupesh Gupta had this to say:

"Having regard to the fact that the hon. Shri Jaswant Singh-is very
familiar with horses, elephants and buffaloes-he mentions them in
his speeches; may I know whether G~vernment has sought his
advice in the matter of breeding horses?"

,.,'

A nice company

The House was having a discussion. on the international situation.
The Prime Minister' was sh.ortly to go to Belgrade and then to
Moscow. Shri Gupta who was speaking in the House on the foreign
policy said that he felt when the Prime Minister went abroad on such
missions, he should be accompanied not merely by officials but also
by some members. Though Shri Gupta ruled out the possibility of
any -member of his party" being include,! in the Prime Mini.ster.'s
entourage, he. however, suggested that many members opposIte 10

the Congress Party could be acceptable to the Prime Minister.
Replying to the debate later Shri Nehru made it a point to comment,
on Shri Bhupesh Gupta's suggestion .. He said:

- .
"1 do not know why he has excluded himself. Perhaps he does not
like Belgrade."

To this Shri Bhupesh Gupta replied:

"1 like Belgrade. Sometimes you do not like me:' 1 would very
much like to go with you."

'Shri Jawaharlal Nehru.
"Communist Party.'
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Animal which changes complexion

SHRl KRISHAN KANT': ". One teacher told me this experience of
his. He was teaching some lesson to the class, may be the fourth or
fifth class and he asked the students this question:

"em em ~ ~ ~ ~ ;;IT tJT ~ ~I"

[That is to say, "Which animal changes its complexion?") And then
one student stood up and said, "Masterji, may I tell you?"

~ ~, "m Gfflffia1t I" ~ ~ "~flICfi" I

[He said, "Yes, t~II." He (the student) answered, "Legislator".)
This was the moral stature to which we had gone down in Haryana.

An invitation

SHRI H.P. SAKSENA: ... lncidentally, he" compared the Congress
both to heaven and hell in one and the same breath. It is hell,
according tO,him now, but it was a paradise some time before, 'Which
perhaps was the period when he himself was an active, energetic
member of the Congress. I would beg of him to come back to the
Congress in order to make this present-day hell of the Congress a
paradise and a blooming and living paradise at that.

Approaching a disability

SHRI T.T. KRISHNAMACHARI~": ... But apparently our sense of
what may be called punctuality is growing and hon. members would
like to see that this is inculcated in the minds of young people.

SHRI BHUPESH GUPTA: It does not exist in the Secretariat-thisnew spirit.

SHRI T.T. KRISHNAMACHARI: I am afraid I am getting very
near the position of hon. member.t I am getting deaf and I do not

• He was speaking on the Resolution regarding the Proclamation issued by thePresident in relation to Haryana.
"Reference to another 'member, Shri S. Banerjee.
••• Minister of Finance. .
tShri Bhupesh Gupta was hard of hearing.

'--_._.-----------------.;;;;;;iiiI __ ~
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The doctor tells me that I cannot hear high frequencyhear him.
voices.

A prelude

. Sir, I am sorry, at theSHRI A.G. KULKARNI: Mr. ChaIrman,
outset I was a little away.

• . . Yare in the House and, therefore,
MR. CHAI~MAN : Alnt~. ~~y suspected that you have crossedyou are entItled to be ca e .

the floor. . ffi
I d Sir. It is in the 0 ng.SHRI V. GOPALSAMY: It is a pre u e,

. t to come".G KULKARNI: Sir, that IS yeSHRI A ..

A problem of name

I I follow it up by asking why theSHRI H.C. DASAPPA: ~ay a so ft the name of the motherShould not take theIr names a ersons •••
instead of the father?

SHRIMA TI LAKSHMI MENON : They do it in so~e cases:

) SEcTA PARMANAND: Whoever ISmore Jllus-DR. (SHRIMATI Lo,

trious.

A question of heart

. . wish a ain to emphasise that it would
SHRI H.N. KUN2RU .....Slr, I . nc: Ministert instead of trying to
be better for the country If thled~I~a s what he re~lIy feels in his heartmake. excuses for States, wou e u
of hearts ...

B C GHOSE: If he has any!SHRI ..

'Shri R. Venkataraman. ress(S) Party to which Shii A.G. Kulk~mi
•• There were' reports. that. the Cong.. Con ress(I). The party had smcebelenged was mergmg WIth the ruling party g .

merged with the Congress(9. . on the Hindu Succession Bill..•• 'The House was haVIng a d~scusslon h F Bill.
tThe House was having a diSCUSSionon t e. mance
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Art merges with science

SHRI B.N. DATAR': '" The art of adniinistration has almost
become a science.

SHRI S. MAHANIT: How would art 'be science?

SHRI ~.~. ~ATAR: Art itself is the best science. I am not going,t~
make dlstmctlOn between art and science. ' . '

SHRI H.C. MATHUR: What a confused mind?
SHRI B.N: DATAR:, Thank you, thank you.

As cool as cucumber

'SHRI J:I.N. KUNZRU: I.a'." not speaking under excitement, as my
hon. friend the Home Mmlster was doing yesterday. I have given
adequat~ thO~ght to this matter and I am speaking calmly and with
due dehberatlon. .

D~. K;N. KATJU~': Why does the hon. member say that I was
excIted. I am always as cool as a cucumber.

S~~I C'9.~.REDDY: That is exactly our complaint-that the hon.
Mimster IS unperturbed under the most exacting conditions.

A slip of tongue
--~. "

When th~ Finance Bill was being introdu~d in the House some
~embers raIsed their objection to the nature of the Bill and heid that
It was not a Money Bill because it contained extraneous matters.
":'hen th.e debate was.,~oing on in the House on the nature of the
BI~I, ~hn K. K. ~hah also wanted to speak, though the Bill was
bemg m~roduce.d m the House by Shri P. C. Sethi. t When the House
was havmg sel)ous debate on the nature of the Bill Shn" Mah .T . '. , aVlr
yag! . pomtmg towards Mr. Shah said: "It is Mr. Shah who has

commItted adultery."

'Deputy Minister of Home Affairs,
: :~inister of Home Affairs and States.

Leader of the House.
tMinister of State in the Ministry of Finance.

.j
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The use of the word 'adultery' surprised meinbers and the remarks
of Shri Tyagi led to the following interesting exchange easing the
tension which was existing in the House:

SHRI A.P. CHATTERJEE: On a point of order, Sir. He says Mr.
Shah has committed adultery. It is a very serious allegation.

THE VICE-CHAIRMAN': He meant adulteration, not adultery. It
was a slip of the tongue ..

SHRI A.P, CHATTERJEE: Oh, I see.

THE VICE-CHAIRMAN: I think Mr. Tyagi is better when
speaking in Hindustani.
SHRI K.K. SHAH: You can understand what Tyagi means by a.
particular word. He has got a different dictionary. Why do you
want to quarrel with his dictionary?

SHRI PITAMBER DAS: Over the question of adultery between
Mr. Tyagi and Mr. Shah, I would not like to be a party.

SHRI K.K. SHAH: I know Tyagiji for 40 years.

Astrology
Once a calling attention led to the following interesting exchange in

the House: ,
SHRI BHUPESH' GUPTA: I hope I shall never be a Congress
Minister; I would rather be dead.

DIWAN CHAMAN LALL: I am not so sure that many people
here would not want you to be dead.

SHRI ARJUN ARORA: Mr. Bhupesh Gupta will 'soon become a
Jan Sangh Minister.
MR. CHAIRMAN": That is astrology, not a parliamentarian's
view.

A suicidal suggestion
PRINCIPAL DEVAPRASAD GHOSH: ... Then we come t6 what is

'Shri Akbar Ali Khan .
"Dr. zakir Husain.

1880RS-3
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Bachelor father

'Minister of Tourism and Civil -Aviation. .
"Shri Bhupesh Gupla was a life-long bachelor.

SHRI BHUPESH GUPTA: The hon'ble Minister should know.the
family planning thing a little better. Simply .be~ause a pe~son I~ a
bachelor it does not mean that he is not responsIble for babIes bemg
produced.

SHRI RAJ BAHADUR': Sir, I nev~r knew this, .we will us.e this
contention against him (Shri Gupta)' in the e1ectl(~!lcampaIgn.

Bachelor's ,,"owledge about heart~v I

The House was discussing the Maintenance of Internal Security
Bill. ShriNawal Kishore said that he stood with a heavy beart t~
support the measure in the interest of the country; Thereupon Shn
Bhupesh Gupta jocularly remarked. that . he controverted the
member's assertion that he was standmg WIth a hea~y heart .. He
proposed that Shri Nawal Kishore may be put to medical examma-
tion before he was allowed to continue further.
Shri Nawal Kishore immediately replied as follows: .
"Mr. Bhupesh Gupta knows nothing about heart. He is a barren
bachelor."

Bachelor's companion

In a debate on Salary, Allowances and Pensio~ of M~mbers of
Parliament Bill, Kumari Saroj Khaparde demanded ~ssue of. Compan-
ion' passes for rail travel to bachelor members h~e S~n. ~h~pesh

.. Gup,ta and herself. Thereupon Shri Gupta'reacted m hIS mimitable.n~ '. d dstyle and commente as un er:
"I am almost. inclined to sympathise with you, but I have no
Companion.", <., • " .

It was left to Dr. Bhai Mahavir to have the last word:
"Both the hon'ble members can solve each other's problems."

-;

1

During supplement aries to a question on the activities of Rashtriya
Swayamsewak Sangh, Shri Piloo Mody addressing the Home Minister
said as foHows:

"Do not look towards the Prime Minister. She may be more
atfractive. Look towards me."

The 'Prime Minister" thereupon said that Shri Mody had no
difficulty irr attracting attention here or anywhere else.

Bachelor also responsible for
population increase

caHed Coir', the Coconut's fibrous outer Covering out of which ropes
are made. Now ropes are very useful things. If any member of the
House is thinking of committing suicide by hanging, just to escape
from, the miseries of this sorrowful vale of tears, then I may teH him
that the rope made of Coconut fibre will come in very handy.

Attracting attention in tM
House and outside

SHRI M.M. DHARIA: Sir, take our population. Are we prepared to
take some' drastic' decisions about our population? With this growth
rate at the rate of 55,000 citi~ens taking birth in this country every
day; how can we solve that problem? I have spoken for ten minutes.
Within this span of ten minutes, nearly 900 babies have taken birth
somewhere in this country.

SHRI A.D. MANI: Not in this Parliament.

SHRI M.M. DHARIA: Some members of Parliament are also
responsible for that.

SHRI CHIITA BASU: I am, not responsible""

SHRI'M.M. DHARIA: My friend will agree with me thauo be a
bachelor is not enough to say that he is not responsible.

• The House was having a discussion on the Indian Coconut Committee (Amend-
ment) Bill.

•• Shrimati Indira Gall1,~;IL
'''Shr! Chitta Basu is a bachelor.
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Bell causing mi!>understanding

, A" Well Sir, if you ring the bell when I
SHRI BHUPESH GUPT .... 'd might misunderstand.
talk of the Ministers, people OUtSIe .

PUTY CHAIRMAN": You have taken half-an-hour.
THE DE A" I know but if you ring the bell when I
SHRI BHUPE~~ GUPT ~ple may misunderstand.
mention the Mimsters, pe

Between God and man

.' . duration discussion on recent press dis-
Participatmg m a short. . 'Gh h referring to the documents

closures on Bofors deal Shr~Dlpen os .
published in the Hindu saId: ,.. . d'

o via church via mosque, via man Ir,
" ... To reach. God, ~ou ~ay g ach God. 'So, to get at the truth,
temple. The questl0.n IS to ~;I via the .Swedish Government
whether you go via t.he , I'ttle Why are you so touchy

Ri b g It matters 1 • . .or via Lars ng er , .. agencies or the enqumng
about the nationality,of the enqumng
offiCers ?"

. of People (Secondon the Representatlo~'The House was having a discussion
Amendment) Bill, 1956.
"Shri S. V. Krishnamoorlhy Rao,

17
, . the are old it is quite natural that

far ,as ladies ~re concerne~ l~. if they a;e beautiful and young
the House wl11be sympa .e Ie. e " . , .
their radiant smile will sattsfy the Hous .

Be careful about the Greek

. e ut Chairman, there is a Latin
SHRI S. MOHANTY: Mr. D p Y ek when he comes to you,

b "Be careful about the Gre t Bill' with theprover , "S' when the presen , .
especially w.ith. a pres~nt. . ~~' the election rules or the elec~lOn
declared oblecttve of slmphfyl g . ded of this circumspectIOn.

cedure came up before us, I was remmpro , ,

~.

!
i
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Bachelor thinking of love letters

The House had before it the Criminal Law (Amendment) Bill, SI\ri
Bhupesh Gupta moving his amendments to the Bill criticised the
power ot seizure which was conferred by the Bill. Speaking on the
power of seizure Shri Gupta said: . .

" .. .in that seizure everything is fncluded--5tatement, document,
letters, correspondence, love letterS to the wife-everything
comes."

This statement of Shri Gupta led Shri .Mehr Chand Khanna' to
remark that Shri Gupta had no wife. This remark of the Minister led
to the. following interesting_exchange in the House:

c~ ••

Beautiful ladies in control of the House

16

SHRI BHUPESH GUPTA: Fortunately I have none. And if I had
' a wife I would hesitate to write to her about the border question,
because I know it for a fact that Mr. Lal Bahadur Shastri" will be
getting hold of that letter through his mechanism and read it, and
then put me up for trial. Having written things of this nature to my
wife...

THE DEPUTY CHAIRMAN"': You have no wife.

SHRI BHUPESH GUPTA: I think you know that. Sir, in this
regime even living alone is hell of a job and to live with another
person would be all the more difficult.

THE DEPUTY CHAIRMAN: Still you are thinking of love letter.

Shri Aladi Aruna alias V. Arunachalam while falicitating Dr.
(Smt.) Najma Heptulla on her election as Deputy Chairman,
observed as follows:
To control the House successfully and conduct the proceedings
comfortably, as far as men are concerned, it is difficult .but so

'Minister of Rehabilitation and Minority Affairs.
"Minister of Home Affairs.
"'Shri S. V. Krishnamoorlhy Rao.

;.
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Th!s led to t~e following interesting exchange betweenShri Sitaram
Kesn and Shn Ghosh:

SHRI SITARAM KESRI: Do you want to go to God?

SHRI DIPEN GHOSH: I want to go to you, M~. Sitaram Kesri at
best because you happen to be the treasurer qf your party. I do not
.know whether your treasury has been inflated because of this.

Between two Swamys

A .question w~s a~~ed in the House on the enquiry into the
workin~ of the Mmontles Commission which was being replied to by
Dr. RaJ:ndra Kuma.ri Bajpai. """ .S~ri Atal Bihari Vajpayee put his
~upple~~ntary question to the Mimster and this led to the following
mterestmg exchange in the House:

~o ~ ~ ~: ~. ~. ~ ~m~...
[,?r. Rajendra Kurnari Bajpai: No, No, honourable Chairman,
SIr ... ] . ' ,

~~: $ll ~aif it ~ ~ ~I

"Shri R. Venkataraman.
.::R~f~rring to Shri Vajpayee.

Minister of State in the Ministry of Welfare.

I
I
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[Honourable Chairman": Let the two Vajpayees talk to each
other ... ] .
. ~ ~<to('1(lq 'UQcHiCi~: m ••i",qfqaif ~ ~,,~ GIJ(l' ~ ;n-$ll
~3lf it ~ ~I .,
[Shri Vithalrao Madhavrao Jadhav: It is between the. two .
Vajpayees - ,There is something at i~sue between the two.]
~ ~: $ll.~3lf it ~ ~ ~ ~ it a:u;;mj;1
[Honourable Chairman: How can we come in bety.'een the two
Vajpayees?]

Between pincers

Speaking on the Children Bill, Dr. K.L. Shrimali"." said:
" ...Now criticisms of a general nature have been made from two
sides, one from the frontal and another from the back. The
frontal attack has been made by my friend Mr. Bhupesh Gupta
and my friend Mrs. Menon has attacked from beh\nd."
Reacting promptly s1\ri Gupta commented:
"Then you are between pincel'6".

Black beauty

While participating in a short duration discussion on the statement
regarding report of the National Institute of Public Finance and
Policy on "Aspects of the Black Economy in India", Shri Nirmal
Chatterjee remarked:

"Mr. Vice-Chairman; Sir, despite quite a beautiful couplet in
Bengali literature, a fre~ translation of which means-
If black you consider to be that bad, why do you weep, madam,
when your hair tum grey?
Black is considered to be beautiful in certain circles in our country.-
But presently, Sir, the mood of the House seems to reflect that we
are all concerned with black income, black wealth and the report
on black money and black wealth."

.Dr. Shanker Dayal Sharma.
""Parliamentary Secretary to .the Minister of Education.

I
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Black faces - natural.,or made up
.'

When the House was having a discussion on the Fairfax deal Shri
Chitta Basu demanded that Government might lay a white paper
containing all the information about the deal. This led to the
following interesting exchange in the House:

SHRI KALPNATH RAI: White paper is capitalistic.

SHRI CHIITA BASU: You can have a black paper also.

SHRIMATI MARGARET ALVA": We will give you a red paper.

SHRI CHIITA BASU: But you nave blackened your face already.
There is no doubt that you have blackened your face.

eft 4i(R4:tllQ ml: ~ ~ m ~ ~ ~ ~ I

[Shri Kalpnath Rai: Your faces are already black.]

eft mq: an ~ ~ m qm;rr m ~ I ~ ~ lR ~ qm;rr :m ~31I1

[Shri Chitta Basu: Our faces are black, no doubt but they are not
black because of black money.]

~ ~ ~: ~ ~ ~ ~ a:{Tqq;f ~ ~ I

[Shri Suraj Prasad: Their faces are natural whereas your faces are
made up.]

Bold burglar

A calling attention relating to the deteriorating law and. order
situation in Delhi was under discussion in the House. Shri K.P.
Subramaniam referred to an attempted burglary in the house of Shri
A.K. Gopalan, CPM leader. This led Shri K.C. Pant" te make the
following observation:

"My hon'ble friend referred to some attempt at Shri Gopalan's

"Minister of State in the Ministry of Human Resource Development.
"Minister of State in the Ministry of Home Affairs.

1.
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house. I must say, it must be very bold burglar, who attempted
this."

Shri Bhupesh Gupta immediately reacted':

"Must be people belonging to your department."

Bottomless construction

During the course of supplementaries on a question regarding
construction of defective houses by the DDA", the following drolly
interlude took place:

SHRI M. KADHARSHA: Madam, there is rampant corruption in
the DDA from top to bottom.

THE DEPUTY CHAIRMAN": Why talk of top? We are talking
of the bottom ....

SHRI K. MOHANAN: They are constructing buildings without
foundation and so no bottom ....

Bowled out

SHRI MURLIDHAR CHANDRAKANT BHANDARE: Mr. Chair-
man ... I share the' joy and pride of every Indian citizen in con-
gratulating and felicitating Sunil Gavaskar, affectionately known as
Sunny Gavaskar' for achieving the world's greatest feat in cricket of
exceeding 10,000 runs. There is a sentimental strain because he
started cricket: in the same street in. Bombay in which I also live.

SHRI SURESH KALMADI: What happened to you?

SHRI MURLIDHAR CHANDRAKANT BHANDARE: I am here.

SHRI SURESH .KALMADI: What about your cricket?

SHRI MURLIDHAR CHANDRAKANT BHANDARE: Well, my
cricket was partly bowled out because of the independence movement
and the war days. .

"Delhi Development Authority.
"Dr. (Sml.) Najma HeptuJla.

1880RS-4-



22
Howled out at duck

On a question on bank deposits Shri N.K.P. Salve was formulat-
ing his supplementary when the Chairman ruled that his question
was not relevant and tailed another. member to speak. This made
Shri A.G. Kulkarni remark:
"Sir, you have bowled out Mr. Salve' so immediately. He was
batting and you have bowled him out."
MR. CHAIRMAN": Sometimes they go out for a duck.

Budget response

SHRI R:'-'RAMAKRISHNAN:' There will still be a few people who
will even criticise beautiful ladies. 1bey will afways say that her ear
is a little lopp.y or if her nose had been a little longer, it would have
be!;n better or that if her. complexion had been a little more fair, it
would have been better. Similarly, there are various cOminents on
the budget saying that the income-tax exemption limit should have
been raised to 25,000/- rupees. I think it is like saying that a lady is
beautiful and fair and if she had been fairer, it would have been
better.
SHRI V. GOPALSAMY: Tastes differ from individual to indi-
'viduaL
THE DEPUTY CHAIRMAN''': I thought you were discussing the
budget.
SHRI PARV ATHANENI •UPENDRA: He is discussing beautiful'
ladies and not budget.
SHRI M.S. GURUPADASWAMY: Beauty should also be taxed.

SHRI VISHWANATH PRATAP SINGHt: Who would be the
assessor?
SHRI M.S. GURUPADASWAMY: I will be the assessor.

'He was President of the Board of Control for Cricket in India.
. "Shri R. Vcnkataraman .
.••• Dr. (Sm!.) Najma Heptulla.

tMinister of Finance.

.I
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SHRI R. RAMAKRISHNAN: I am happy that the budget has
evoked such a hearty response.

. Bulk of the volume

A copy of the summary of conclusions and recommendations as
contained in the report of Justice C.A. Vaidialingam was being laid
on the Table of the House. Referring to the demand of Shri Piloo
Mody to have the entire report laid on the Table, Mr. Chairman'
said:
"Mr. Mody, the bulle of that report is very frightening; it would not
be possible ... "

SHRI PILOO MODY: You know,. I have never been frightened by __
the bulk, Sir. -
MR. CHAIRMAN: I refe! to the bulk of the volume."

Can Salve salvage?

In the course of his speech in the House, Shri Dipen Ghosh made
a comment on the Prime Minister. This led Shri N.K.P. Salve to raise
his objections to which Shri Ghosh replied:
"Sir, yesterday; in the absence of the Prime Minister, you told the

~other hon. member when she objected that the Prime Minister is
capable to take care of himself. Today, the Prime Minister himself
is present. Would you kin~lly give the ruling to others when Prime
Minister remains present, he will take care of himself? Mr. Salve
thinks he can salvage the Government but he cannot salvage the
Government. "

Car VS. truck

When a question regarding restrictions on resale of vehicles was
being answered in the House, Shri ~.Mohanarangam enquired from
the Minister whether there was any proposal on the part of the
Government to lift the ban and give an opportunity to the members

'Shri M. Hidayatullah. .
"Shri Piloo MOOywas a fat and bulky member of the House.
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of Parliament to register their names for the purchase of Maruti
vehicles. The Chairman' observed that although the supplementary
was not'relevant to the main question, he would allow the same as it
might be of' interest to the members. The following repartee,
thereafter, took place in the House:

SHRI ARIF MOHAMMAD KHAN": I do not know if Mr.
Mohanarangam will be personally interested in the Maruti car
which is a small car.
MR. CHAIRMAN: No deals can be struck here ..
SHRI R. MOHANARANGAM: Mr. Chairman, I know flllly well
that the Marut( car will not accommodate me,''' ... Even the
Ambassador car will not accommodate me. Where is my guru?t He
is absent. ..
MR. CHAiRMAN: Please supply. Mr. Mohanarangam with a
truck.

Chair cannot be chivalrous

The Deputy Chairmantt .asked Smt. Sumitra Kulkarni, who was
speaking on the general discussion on the budget to conclude and
without giving any further time to her, he called upon the next
speaker, Shri D.L. Sen Gupta, to speak. Feeling a little embarrassed,
Shri Sen Gupta said: .

"I have to disturb a lady speaker, who was speaking' really nicely,"
Mr. Deputy Chairman thereupon reacted as follows:
"I, have to regulate the time, I cannet be as chivalrous as the other
people are."

Chairman or Chairwoman

While making his special mention on demand to enquire into the
hiring of Fairfax Group afresh Shri Subramanian Swamy addressed

'Shri R. Venkataraman.
"Minister of State in the Ministry of Industry and Company Affairs ..

"'Shri Mohanarangam was a very hefty member. .___
t The reference here was presumably to Shri Vishvjit Prithvijit Singh, who is known
. for his corpulencv.
ttShn uodev Murahari.
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Dr. (SmL) Najma Heptulla'as 'Madam Chairman'. An hon. member
obje<;ted to. this and said:

"She is not the Chairman".
The Deputy Chairman, however, clinched the issue by saying:
"I do not feel anti towards men. You are free to call me
"Chairman" or "Chairwoman", anything you like." .

Chair's eye

SHRIMATI YASHODA REDDY: Madam Deputy Chairman', I am
trying to catch your eye,

_SH~ BHUPESH GUPTA: You have caught all our eyes .
. SHRIMATI YASHODA REDDY: After you, if the Chair allows
me, I want to speak, not with your permission, but with the Chair's
permission.
SHRI BHUPESH GUPTA: Why are you concerned with a pair of
eyes? So many eyes are on you.
SHRIMATI YASHQDA REDDY: I am only concerned with the
Chair's eyes, not with anybody else's.
SHRI BHUPESH GUPTA: I know that you never like my eyes.
What can I do to my eyes?

Chiuity begins at every borne

.The ~ouse was considering a motion regarding approach to, the
Fifth Five Year Plan. While making his speech Shri D.P. Dhar','
observed: ' .

"We also have to ensure greater efficiency in the formulation of
projects, !n the implementation of projects and not only that, not
only efficlen~y, but also a greater degree of economy and, if I may
say so, parsimony,"
Shri Bhupesh Gupla 'added:
••And a little honesty too."

,Shrimati Violet Alva .
•• Minister of Planning.

/
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This led to the following interesting exchange:
SHRI D. P. DHAR: A good deal of honesty not a little honesty. I
would not accept Bhupesh Babu's suggestions that we should be
content with a little honesty. We should be more honest ...
SHRI BHUPESH GUPTA: Bhupesh Babu is now. a very mature
man, Mr:Dhar. Sir, I do share his sentiments. But corruption is so
much, so monumental and great, that a little honesty will be great
blessing. '

SHRI D. P. DHAR: I must say that if a crusader like Bhupesh Da
yields to despair and is prepared to condone dishonesty, then I

• think the future of this country is really bleak. We have got to ,
condemn dishonesty wherever it is and we shall not be satisfied
with a little honesty ...
SHRI BHUPESH GUPTA: Then, let charity begin at home.
SHRI D.P. DHAR: It has to begin at every home ...
SHRI BHUPESH GUPTA: Do not change the old Engiish idiom:
'Charity begins at home', not at 'every' home.
SHRI D.P. DHAR: Wherever an English idiom has to be made
properly applicable to a set of circumstances, it should be changed.
That's why I said not only home but 'every home'.

Cblld labour

The Chairman Rajya Sabh'a informed the House about the notice
of breach of privilege which he received from Dr. Bapu Kaldate
against Acharya Rajneesh who made the following observations about
the members of Indian Parliament which were reported in a Hindi'
daily:
"Members of Indian Parliament areme.ntally underdeveloped. If
investigations are made, ,they would be found to have a mental age
of 14 only."
On hearing the above' remark of Acharya Rajneesh Shri Nirmal

Chatterjee quipped: Child labour".

"Under the Indian Constitution, children below the age of 14 years cannot be
employed in any factory or mine or in any hazardous employment.

" '
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CIUId Minister

During the course' of supplementaries on a question relating to
appalling working conditions in lock factories and hardware units in
Aligarh, the following interesting .exchange took place:
SHRI SUKOMAL SEN: Sir, is there any ban that a child below 14
years cannot. ..
SHRI NIRMAL CHA TIERJEE: Can there be a child Minister?
MR. CHAIRMAN": It -is a very difficult question. It is for the
Prime Minister to answer. Anyway,.Mr. Sangma" is not below 14
although he looks like that. He is not below' 14.
SHRI NIRMAL CHATIERJEE:He is exactly on 14.

Cock and buD lOVenuDalt

In the course of his speech Shri Krishan Kant referred to the West
Bengal Go~ernment as cock and bull government. This was immedi-
ately objected to by Shri A.P. Chatterjee who said that it was out of
order to refer to a constitutionally constituted government as cock
and bull government. Later, intervening in the debate Shri Pitamber
Das' remarked:
"Sir, there is hardly any point in objecting to what Mr. Krishan
Kant has said. Probably what he means is this that the Government
is being headed by two persons, one of whom is a cock and other is
a bull."
This remark of. Shri Pitamber Das led to the following interesting

exchange in the House: '
SHRI GODEY MURAHARI: Mr. Ajo>, Mukherjee is the cock
and Mr. Jyoti Basu is the bull.
THE DEPUTY CHAIRMAN''':, Mr. Krishan Kant, you ask your
question. '

"Shri R. Venkataraman.
." Mr. Sangma the then Minister of State for Labour. He is short in height and looks

very young.
"'Shri B.D. Khobaragade.

I
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SHRI BHUPESH GUPTA: Sir, we are all bulls against vested
interests and cocks against monopoly.

Coconut's. dynamic approach

.PRINCIPAL DEVAPRASAD GHOSH: I have little'more to add. I
should like to utter only a word of warning: Let. not. our dynamic
approach to the' coconut' lead to tussle between the hon. members of
the North and the South. Dynamic approaches are always' dangerous
and when a coconut makes a d~namic approach towards hon.
members' heads, there is every chance of broken skulls being the
result.

Coloured glasses to MinIsters

PRINCIPAL DEVAPRASAD GHOSH: As part of its programme as
a welfare State, does the Government of India intend supplying
spectacles free to all those persons who need .them just as the Labo~r
Government did in England but which the Churchill Government had
decided to discontinue?

SHRI D.P .. KARMARKAR": I shall take note ~fthat suggestion.

SHRI B. GUPTA: May I know whether the Ministers are being
supplied with coloured glasses?

Comedy of errors

When .the House was having before it the Sugarcane Control
. (Additional Powers) Bill,' the following interesting exchange took
place in the House:

-'"11Ie :House-lvas having a discussion on the Indian Coconut Committee (Amend-
ment) Bill. .

"Minister of Commerce.

"
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SHRI B.R. BHAGAT': ... It is surprising that Mr. Bhupesh
Gup~a quotes Prof. Shenoy, whom even the liberal or moderate
economists considered that he is seventeenth century economist,
but he has become his gospel economist-I do not know.

SHRI BHUPESH GUPTA: I have not quoted him. I said Mr.
Chinai" was smiling there.

SHRI RR. BHAGAT: Is it Prof. Shenoy? I do not know, but
I heard him say that Prof. Shenoy has written that banks are
responsible for the rise in prices.

SHRI BHUPESH GUPTA: I said Mr. Chinai.

SHRI B.R. BHAGAT: I thought he referred to the economist,
Prof. Shenoy.

SHRI BHUPESH GUPTA: No, no. I referred to the capitalist
patron of yours, who sits .next to you.

SHRI AKBAR ALI KHAN: Comedy of errors.

Coming events cast their shadow

SARDAR JAGJIT SINGH AURORA: Mr. President, Sir. ..

MR. CHAIRMAN"': No, no, it is the Chairmant here.

SARDAR JAGJIT SINGH AURORA: .Mr. Chairman, Sir, may
be, the coming events cast their shadows beforehand ....

Common tea

Asking supplementary on his question on rising price of tea,

'Deputy Minister in the Ministry of Finance.
•• Another member sitting in the House, Shri Babu Bhai M. Chinai.

'''Shri R. Venkataraman.
t Under the Constitution, the Vice-President of India is ex-officio Chairman

of t.he Rajya Sabha. (Shri Venkataraman has since been elected as the Pres-
ident of India.)
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30 SHRI K.C. PANT: I am very glad that he has concern for
property.
SHRI BHUPESH GUPTA: .Yes, of course, I have. I have a
typewriter-the highest property that I have.

When the House was having a discussion on the Indian Post Office
(Amendment) Bill, Shri Santosh. Mohan Dev'" assured Shri Atal
Bihari Vajpayee:
"Mr. Vajpayee, you are a bachelor; I can assure you that your
letters will not be intercepted."

Concluding in one sentence

While the House was having a discu'ssion on the Five Year Plan,
this interesting exchange took place in the House:.
SHRI.e.G.K~ REDDY: ...There are several other resources, but
ti..me is short, and I will finish in one sentence~

'Shri ChandraShekharSingh(sincedeceased).
"Minister of State in the Departmentof Railways.
"'Minister of State in the Ministryof Communications.

Concentrating too much on lady member
The House was having a short duration discussion on the statement

on textile policy. While Minister of Supplies and Textiles' was
speaking, Miss Jayalalitha intervened. Shri Ramchandra Bharadwaj
raised a point of order on this. The Minister replied that, although no
member has the right to intervene while ~hc Minister is speaking, he
wanted to give this right to the lady member.
Thereafter, the following pleasantries were exchanged:
SHRI CHANDRA SHEKHAR SINGH: t am referring to the hon.
lady member. You are trying to compete with the hon. lady
member.
DR. SHANTI G. PATEL: If you want to compete, I will leave the
field open for you. You are capable.
SHRI MADHAVRAO SCINDIA": You are concentrating too
much on the lad)' member.

Concession to bachelors

-• '1-••

During the discussion over a calling attenti9n relating to deteriorat-
ing law and order situation in Delhi, Shri K.C. Panttt made some
remarks in lighter vein to which Shri Bhupesh Gupta said that he
appreciated jokes but:
"Not at the cost of my throat; not at the cost of little property that
I have • .I like humour but not humour at the mercy of burglars."
THE DEPUTY CHAIRMANttt: You do not have any property:

Concern for property

Shri Indradeep Sinha wanted to know from the Minister' as to what
are the common teas. Addressing the Chair he said:
"Sir, I seek your protection. The hon. Minister should name the
common teas which are available at reasonable prices. Which
brand?" .

MR. CHAIRMAN": Dust tea. Dust is meaht for common people.
I am not going to linger over this. This is not my cup of tea.

(

'Shri Nihar RanjanLaskar,Ministerof State in the Ministriesof Commerceand
.Supply.
"Shri M. Hidavatullah.
"'Minister of Railways.
tShri ShyamLal Yadav.
ttMinister of State in the M;~;,t;vof HomeAffairs.
tttShri GodeyMurahari. .

Companions for bachelors

During a debate on the Railway budget, Shri P.e. Sethi'"
informed the House that there had been representations to .the
Department of Parliamentary Affairs, the Ministry of Railways and
.the Prime Minister with regard to free railway passes for the spouses
of hon. members of Parliament.

SHRI J.P. MATHUR: What about those who have no t>pouse?
THE DEPUTY CHAIRMANt: You can have it.

. SHRI J.P. MATHUR: That means anyone will be able to travel
free with members like me. I am a bachelor. I can take anybody.

i
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Conversion of heart

When Shri B. Gupta was speaking on the Press ~O.bjectionable
Matters) Amendment BilI, he noticed that Home Mml~ter was in
conversation with Shri Sundarayya, a, member belongmg to the
opposition. He, therefore, commented: .
"Since the Home Minister has' come near to us, well, SIr, ...

DR. K.N. KATJU*: I am always with you.

SHRI B. GUPTA: I hope conversion of heart is also taking place.

DR. K.N. KATJU: No, no. I am going away. It is dangerous.
Cooking course for husbands

A question was asked in the House about the vacancy of dom:stic
science teachers in Delhi schools. When supplementary questions
were being answered by the Minister of Human Reso~rce Develop-
ment", the House was led into hilarity by the fOllowmg exchange:

SHRI P.V. NARASIMHA RAO: The question is about vacancies
being filled up. But I can assure the hon. mem~er that in ke~ping
with the new education policy, we have not restncted home sCIence
only to girls. I have seen in other countries that .catering is a
subject in which boys are very well taught and tramed.

SHRI MADHAVRAO SCINDIA*": There should be a specialised
course for. husbands also.

MR. CHAIRMANt: No Minister can put" a question to another
Minister.

Cricket - a counter-revolutionary bourgeoisie activity,

In question hour, when Shri B.N. Datartt was answering a
question on de tenus confined and released in the years 1951-52 and
1952-53, the Chairman:f: quipped:

"Will members of Parliament be detained if they indulge in
counter-revolutionary bourgeoisie activities like cricket."

*Minister of Home Affairs and States.
"Shri P.V. Narasimha Rail. .
.••• Minister of. State of the Ministry of Railways.
tShri R. Venkataraman.
ttOeputy Minister of Home Affairs.
tOr. S. Radhakrishnan.

*Or. S. Radhakrishnan.
"Minister of State in the Ministry of Agriculture.
"*Shri R. Venkataraman.
trhe Deputy Chairman, Dr. (Smt.) Najma Heptulla, was presiding Over the House
when Shri Quasem had started his speech,
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While speaking on the Appropriation Bill Shri Mostafa Bin
Quasem inadvertently addressed the Chairt as "Madam" when the
Vice-Chairman, Shri Chimanbhai Mehta was in the Chair. The
following exchange came as a sequel to that inadvertence:
AN HON. MEMBER: Not 'Madam', but 'Sir'.

SHRI NIRMAL CHATTERJEE: This is one of the contributions
of modern science-the transformation of sex.

Contributions of modern science

MR. CHAIRMAN-: One sentence? I will watch.
SHRI C.G.K. REDDY: It will have to be a compound, compli-
cated sentence.

MR. CHAIRMAN: Better give it in writing.

Consistency vs. inconsistency
SHRI B.K.P. SINHA: Consistency is not the virtue of man.
SHRI S. MAHANTY: Inconsistency is the prerogative of a harlot.

. Constraints of Chairman

During the course of supplement aries to a question on the Poverty
Alleviation Programme, Shri A.G. Kulkarni was visibly dissatisfied
. with the answer given by Shri Ramanand Yadav" in reply to a
supplementary and observed as follows:

"Sir, I do, not know whether I should cry or laugh."

The Chairman tried to assuage the feeling of Shri Kulkarni, but
in vain. Shri Kulkarni went on:

"They do not apply their mind and head. Where is the brain and
head behind it?"

Having said so, he observed that he would be satisfied 'if the
Chairman, as an economist, could tell him whether the answer is
correct. To this, the Chairman -** replied:

"Unfortunately. I am precluded from answering many questions of
which I know the answers."



SHRI ATAL BIHARIVAJPAYEE: ... I have with. me the report
of the Election Commission which was submitted by them in 1984.
They have devoted a separate chapter on booth capturing and they
say that the State of Bihar is the area where booth capturing is
very' much prevalent.

AN HaN. MEMBER: It is in Gwalior.t

SHRI ATAL BIHARI VAJPAYEE: The people of Bihar have
perfected themselves in this. Gwalior is no match at all.

'l T --
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'Shri M. Hidayatullah.
"Shri Anand Sharma.
'''Shri Vishvjit P. Singh is known for his corpulency.
tShri Vajpayee contested Lok Sabha election from Gwalior but was defeated.

Dealing with facts or figures

Speaking on a short duration discussion on the functioning of Air
India and Indian Airlines Shri Vishvjit P. Singh was commenting on
the functioning of the two Airlines. He was interrupted by Shrimati
Renuka Chowdhury. The Vice-Chairman" noticing the distraction
caused to the member asked Shri Singh:
"Are you going to deal with facts or figures?"
R~plied Shri Vishvjit P. Singh:
"I am going to deal with the department. The figure Deccan
Queen is yours, not mine."
Giving a retort to Shri Singh; Shrimati Renuka Chowdhury
remarked:
"Look at this jumbo talking, with all the excess baggage."'"

Defeat with grace

Minister because it is the Minister who had to reply. Shri Piloo
Mody, however, submitted that questions to Minister could be put
only through the Chair.
MR. CHAIRMAN': That is just because it is a dead chair.

SHRI PILOO MODY: The chair is dead or alive depending upon the
occupant.

.~'I •
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Dead Chair

Darkness all around

When the House was going through the supplement aries' to a
question regarding black marketing and. hoarding-of-essential com-
modities, Shri A.G. Kulkarni insisted on showing a 'paper to the
Chair whereupon the latter advised that it should be shown to the

SHRI SHANTI G. PATEL: [Speaking on Payment of Bonus
(Amendment) Bill], I know, the present Labour Minister may be
sympathetic with us. He would like to plead that his Ministry has
been doing it all along. But his position is just like a daughter-in-law
in the House. The real mother-in-law is the Finance Ministry. And
mother-in-law rules the house, not the Labour Ministry. So the poor
fellow cannot do anything.

Daughter-in-law vs. mother-in-law
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Crocodiles changing colours

The House was discussing the Defence of India Bill. Shri Bhupesh
Gupta was speaking on it. In the course of his speech, Shri Gupta
was interrupted by Shrimati C. Ammanna Raja who wanted to be
enlightened as to which amendment Shri Gupta was speaking on.
This made Shri Bhupesh Gupta quip:
"When there is so much darkness around you, lady member, how
can I enlighten that part? Because ... "
SHRIMATI C. AMMANNA RAJA: You were creating darkness.
SHRI BHUPESH GUPTA: I know that you are in the dark. Every
time J hear you, I feel that the sun never shines on those Benches.
I know it.
SHRlMATI C. AMMANN A RAJA: On your Bench.

SHRI A.G. KULKARNI: Politicians have become like crocodiles
changing colours... .

SHRI CHITTA BASU: But crocodiles do not change colours.
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MR. CHAIRMAN': Shri Vajpayee has accepted the defeat.

SHRI ATAL BIHARI VAJPA YEE: And that also with grace.
Definition of member of Parliament

While speaking on the Appropriation (Vote on Account) Bill,
Shri K. Mohanan stated:

"I am approaching the whole situation from the point of view
of a layman."

Shri Nirmal Chatterjee thereupon quipped:

"That is. the definition of a member of Parliament."

Devil quoting scriptures

While participating in a short duration discussion regarding
recent killings of Harijans in Arwal in Gaya district of Bihar,
Shri Gurudas Das Gupta" remarked that in his view no
person other than Mahatma Gandhi had found a permanent
place in the Indian history. Shri Ramanand Yadav expressing
Surprise over this remark of a Marxist member, quipped:
"Devil is quoting scnptures; Marxist is quoting Gandhiji:"

Difference between the girl of fifteen and sixteen

SHRI S. MAHANTY: ... I quite conceive that there is a
great deal of difference between the girl of 15 and 16.

SHRI D.P. KARMARKAR:"': Really?

SHRI S. MAHANTY: There is. The hon. Minister knows it
better.

SHRI H.D. RAJAH: Within that period one child can
come.

'Shri R. Venkataraman.
"Shri Gurudas Das Gupta was a CPI member .

•••.Minister of Commerce.

---,.
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Difference in learning

During the question hour, Shri B. Sa.tyanara~an. Reddy aske~ a
question on excise duty relief to. industnes. Shn Ntrmal ChatteIJee
had put a supplementary and saId: .
"Sir, I am putting Jt not in your way but m my own way."

MR. CHAIRMAN': But your way does not make a~y sense.
To this. Shri Nirmal Chatterjee gave the following interestmg reply:
"Sir, you learnt your economics when India was not fre~ and. the
Americans had not come on the scene. I have learnt It a httle
later. "

Difficult to control lady members
A special mention was being made in the House on the reported

move by the ruling party to encourage defections of l\1.LA:; in
Maharashtra. Shri Kulkarni wanted to speak but. the Chairman had
his own problem. He was finding it difficult to control the hon'ble
lady members.

MR. CHAIRMAN": Mr. Kulkarni, will you give me one minute. I
find it even more difficult to control the hon'ble lady members ....

SHRI PILOO MODY: That is the difficulty with all of us. All of us
have experienced that difficulty. .

Difficult to enter heaven

SHRI DEBABRATA MOOKERJEE: I will not be instructed by you
even if you promise me a place in heaven.
SHRI BHUPESH GUPTA: You can be sent to heaven, but the gods
will refuse you.

Disadvantages of being non-vegetarian

When members were putting their supplement aries to a question
on the subject of fish caught by foreign chartered trawlers, the
following interesting exchange took place:
SHRI NIRMAL CHATIERJEE: Sir, I am a strict non-vegetarian.

'Shri R. Venkataraman.
"Shri M. Hidayatullah.

1880RS-6
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Double standard

39

•When the House was having a'discussion on the ;tatement made by

In order to describe the moral stature of the Minister and the
legislators in Haryana, Shri Krishan Kant'" once narrated the
following story:
"One person was standing on the Ambala-Chandigarh road at 7 in
the evening when there' were no buses 'going that way. He had to
go to Chandigarh:' A truck came that way and the.man asked the
driver, "Will you kindly take me 'to Chandigarh?" The man was
told by the driver, "You please don't go to Chandigarh. They will
make you a Minister."" ,

Don't go to Chandigarh

'Shri R. Venkataraman. " , .
"Minister of State in the Ministry of Railwavs.
'''He was speaking on the Resolution regarding the Proclamation issued by the

President in relation to Haryana .

"The Mil1ister sounded like a' doctor good at diagnosis but bad at
prescription. "
A little later, still not satisfied with the Minister's clarifications,

Shri Up'endra. stated that he was convinced about his comments on.
the Minister'. The Chairman,' however, caine to the Minister's rescue
and rebutted the member in a lighter. vein when. he said: .
"But the prescription failed, what "can he do?"

Domestic blisS'

J SHRI MADHAVRAO SCINDIA": Sir, a nu~ber of hon'ble mem-
bers were very much exercised about the fact that they were unable
to be accompanied by their spouses. The Railway Minister, Mr. Bansi
Lal, has taken into consideration the view of the' members of
Parliament. In consultation with the Ministry of Parliamentary Affairs
and the Ministry of Finance, he has issued orders today restoring this
facility. I hope this will dispel fears in the minds of members about
their future domestic bliss.

(

\
~

I.

L

• - I

Doctor good at diagnosis, bad at prescription

MR. CHAIRMAN': Don't say that. Otherwise you will be denied
vegetables in our dinners and lunches.

SHRI NIRMAL CHA TIERJEE: If those are replaced by .non-
vegetarian things, I have no objection.

Disaster development programme ,
.While speaking on a calling attention on the situation arising out of.

floods, drought and other natural calamities in various parts of the
country, Shri M.S. Gurupadaswamy pointed out a discrepancy in the
statement of the' Minister of State in the Department of Agriculture
and Cooperation" in the following words:
"However, while reading the statement, I have found an expression
which is rather very amusing. In the same page - page 5 - in the
last paragraph, the statement says that there is going to be a
"Disaster Development Programme". What is this 'Disaster
DevcIop~ent Programme?" I do not understand."
This led to the following witty exchange:

SHRI YOGENDRA MAKWANA: It is Drought Prone Area
Development Programme.

SHRI M.S. GURUPADASWAMY: Here it is "Disaster Develop-
ment Programme."

SHRI YOGENDRA MAKWANA: It is a mistake.

SHRI M.S. GURUPADASWAMY: I am glad it is only a mistake.

'Sh"ri R. Venkmaraman.
"Shri Yogendra Makwana.

••.• Shri N.D. Tiwari.

When members were asking supplementaries to a question regard-
ing review of performance of public sector undertakings, Shri P.
Upendra was trying to hammer home a point that while the Minister
of Industry'" identified the reasons for the losses incurred by some'
enterprises, he did not suggest anything to solve them. In this context
he characterised the Minister's statement thus: .

i'



Easy way to prosperity

During the course of supplementaries to a questi.on regarding'
alleged favouritism shown by some b,anks in granti~g loa~s t~ a n.ear
relative of the Haryana Chief Minister, the followmg witty mtel')ec-
tion took place:
SHRI M.S. GURUPADASWAMY: Mr. Chairman!, Sir, I think it
is very easy to become prosperous' in this country if.one is luc~y to
marry the daughter of a Chief Minister. It looks hke that. Sir, ...

'MR. CHAIRMAN: Have you any regrets now?
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. .
During question hour on a ~ar.ticular sitting as many as SIX

members whose questions were hst~d for oral ~nswers. were a.bsent
when called upon by the Chairman to put their question. This led
the, Chairman to comment:
"Ministers are having a very easy time."

?""What is Minister speaking on - the drought or the statement.
SHRI VISHWANATH PRATAP SINGH: Sir, I am spea~ing. on
ideas, of which there is drought on that side and flood on thiS Side.

.Shri R, Venkalaraman,

Easy time for Ministers

Dry bath

The House was discussing the stoppage of water supply in M.P-:s
flats in South Avenue. Shri A.G. Kulkarni ~ade ~ reference to thiS
matter in the House and related his conversation with the Wor~s ~lld
Housing Minister who had advised him to take a dry bath. Shn Piioo
Mody interrupted to say that if a person want~d to have. dry .bath, ~e
need not go to the bathroom.,. To this, Shn Kulkarni qUipped as
follows:
"Mr. Mody's American system of dry bath must be in bed. We
people are Indians. Our bath is in the bathrooms."

III.1
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-Minister of Finance.

the Minister of Industrial Development, Internal Trade and Company
Affairs in regard to the alIegation against the Birla Group of
Industries, Shri Krishan Kant narrated this story:
There is talk about justice, equity and alI that. I will tell you a
story which used to be told by Lala Lajpat Rai about the judiciary
of the Britishers. It is a simple story. The ox.of a (eli and the ox of
a maulvi fought and the maulvi's ox died. The (eli went to the
maulvi and asked: 'Two oxen fought and one died, what do the
religious laws say about it?' The maul!'i said, 'Since the two oxen
fought no action can be taken.' After some time the (eli went to
the maulvi and said: 'Maulviji, your ox has been killed by my ox.
What do the religious books say?' The maulvi said:

.~~ fcf;ffiif ~ t
~ ~ ~ 'll!,
~ ~ ~ Cflif -S3'lT lR(lRJ,
~ q;r ~ am 500 ~o ~I"

[Red book says like this,
Why did oil-man keep the ox,
Why did it go berserk after eating oil-cake,
He has to pay Rupees 500 and replace the ox for the dead ox as
fine. J

Drought of ideas on the opposition side

.The lfouse was ha~ing ~ discussion on the statement made by Shri
~Ishwanath Prat~p Smgh regarding the scheme of making declara-
tion about foreign assets and holdings by Indian nationals and
companies held abroad. The Vice-Chairman, Dr. Bapu Kaldate, who
was in the Chair, invited Shri N. Rajangam to speak who started
speaki.ng on drought relief. This incongruity was immediately brought
to notice by another member, Shri G. Swaminathan, who pointed out
to the Chair that the House was having a discussion on the Finance
Minister's statement and that Shri Rajangam has given his name for
spea~ng on dr.o~ght. The Vice-Chairman who got the point invited
the Fmance Mmlster to reply the debate. Shri Suresh Kalmadi who
was stilI not very clear about the subject asked:

-------~.-
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SHRI M.S. GURUPADASWAMY:
because of age... Sir, I and you are ruled out

Effect of time bell

Shri M.P. Kaushik was speakin hi'
~:;nK Un~.~sity BilL As his time gw~~f~n~hend~lr~m~~:e~~iw~sa~~~;l

aus I requested for three more minutes h' .
Chairman assented. The following exchange, th~~c:ft~~h tt:\ D~put~

SHRI M P .. ' 0 pace.
... KAUSHIK: ... Thls bell gives a complete full stop t

even a semicolon. ' no

THE DEPUTY CHAIRMAN*: I wish it has the same effect on
everyone. For some people it acts as an incentive.

Election of Deputy Chairman

Ch
On the election of Shrimati Pratibha Devisl.'ngh Patil as Deputy
airman of the Rajya Sabha the following

exchanges took place in the House: mteresting and lively

MR. CHAIRMAN**: Now, we take up the election of the
SHRI NIRMAL CHATTERJEE S' , ...
the end of the t" ,: Ir, will you notice that towards
the leadership ~u~hselopnn~mour'Mt.h~boo?ths are being captured under

e mister.
MR. CHAIRMAN' Y h .the booths. . ou mean t e seats have been captured and not

43.

SHRI DlPEN GHOSH: Mr. Chairman, Sir, I join the Prime
Minister ...
SHRI NIRMAL CHATTERJEE: Sir, for once he is agreeing with
the Prime Minister.
SHRI DIPEN GHOSH: Many times in the past we agreed and
many times in the future also we will agree when the interest of the
nation is at stake.

SHRI ALADl ARUNA alias V. ARUNACHALAM: Sir, she
comes from Madras ... sorry, Sir; ... She comes from Maharashtra .. .I
always think of my State and that is why I said like that.
SHRI PARVATHANENI UPENDRA: He has been adopted by
the Congress(l) Party and he is also adopting her!

SHRI PARVATHANENI UPENDRA: ... We have another
charming lady here'Najmaji, who a little earlier occupied the Chair
as Deputy Chairman. But there is a lot of contrast between
Pratibhaji and Najmaji. Our new Deputy Chairman is like home-
spun khadi which she is fond of while Najmaji is fond of American
georgette. Pratibhaji is more native and Najmaji is more cos-
mopolitan ... But, of course, appearances are deceptive. A soft-
spoken lady can be very tough sometimes, as you yourself. Sir •.a
soft-spoken person, have proved that you can be tough ... She
personifies Pratibha. She is Devi. In her love like a Devi let her be
Impartial in dispensing justice to both the ruling party and the
opposition. She ISSingh. But let her not sing in praise of her leader
any more because now she belongs to all of us. She is a Patel. 1
know 'she will be tough with unruly and recalcitrant elements.

'.

.:Dr,. (Srnl.) Najrna HeptuUa.
••• Shn R. Vcnkataraman. .

The Deputy Chairman of the R" S. b ' '
the Opposition Parties! Groups a1~ath~ ~~s ,aUoiled a seat next 10 the Leader of
Treasury Benches, use and thIS IS localed 0pPGsite the

SHRI PARVATHANENIUPENDRA: She was a champion in table
tennis in her. days, and the House often has ding-dong battle~ingles.
doubles and mixed doubles and I am sure she will add to the liveliness .
of the House..
.. .Lastly Sir, she has a long parliamentary career and experience as a
Minister, and I don't know with such experience why they are putting
her in the Chair instead of ma~ing her an efficient Minister.
AN HON. MEMBER:., A stepping stone!
SHRI PARVATHANENI UPENDRA: I don't know if it is a stepping
stone. We strongly protest because while elevating persons they are
again bringing them down and making them Ministers. If they want to
make Ministers. better make Ministers, better make-Ministers straigh-
taway instead of creating this gap now and then.

I" III.-
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SHRI A.G. KULKARNI: ... ! only. Sir, recommend to her that in
this. House ma~y well-known ladies ~ad held the post of Deputy
ChaIrman, and It was the late Mrs. VIOletAlva who discharged her
duties as Deputy Chairman in a real impartial manner. She was a
terror both to the Government and to the opposition. And, Sir, I
do recommend to her that such type of attitude is required.

SHRIMATI PRATIBHA DEVISINGH PATIL: ... I have sat on
both sides of the Chair, on the right and on the left, but I have
never sat on the Chair. This time ...

SHRI K. MOHAN AN: Now at the centre.

SHRIMATI PRATIBHA DEVISINGH PATIL: This time, I have
been given this opportunity to sit on the Chair. As a member of
the party in pow~r, I know what is their right, their might, their
fight and their plIght. I have also known what fight the opposition'
h~s to put up for their rights. I know what is their might and their
plIght too. Hereafterwards, I will see all this happening in the
House while sitting on the Chair.

Elephantine love-making

The House was having a debate on the international situation.
While participating in the debate Shri Jaswant Singh characterised the
debates on foreign policy in a lighter vein as follows:
" .. .I cannot help reflecting that whenever I have been a witness to
discussions. and debates on any foreign policy - and I have had
occasion to say this earlier.- I. am reminded of love-making
between elephants: it is always C9nducted at a very high level, it is
accompanied by a great deal of noise, and we don't come to know
of the results for at least two and a half years."

Elevation to the Cabinet

Shri Bhupesh Gupta was referring to the need for setting up
enquiry agamst persons in high authority against whom there have
been allegations. While Shri Biju Patnaik interrupted him, Shri
Bhupesh Gupta reacted as follows:

"Mr. Biju Patnaik is a pastmaster. He himself has been subject of
so many commissions of inquiry. He should not be afraid of it. He
is the man who has faced commissions of inquiry like a soldier in

. the Second World War. For him a commissIon of inquiry means
elevation to the Union Cabinet."

• I'. ,
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Eloquence or violence
i

ADHAKUMUD MOOKERJI: Mr. Deputy Chairman, I must
~~'afthe outset that I am not yet able to recover from the shock of
the eloquence.

. I ?SHRI M. GOVINDA REDDY: Eloquence or VIOence.
DR. RADHAKUMUD MOOKERJI: ... of my esteemed friend, Mr.
Bhupesh Gupta.

Excessive sex and violence

During the course of supplementaries to a question on the import
of films by Doordarshan, Shri Ajit Panja., informed the members:

" ... So far as sex and violence are concerned, the general rule ~s to
avoid them except those whioh are allowed by. the. CommIttee
which is headed by a very learned man. ExceSSIve VIOlence and
excessive sex are not presented."

This led to the following interesting exchange in the House:

SHRI JASWANT SINGH: What is 'excessive'? How do you
determine it? .

PROF. C. LAKSHMANNA: Sir, the question is wi.th regard to the
import of TV serials, feature films and document~~es ... S:condl~, I
would like to. know from the Minister. .. the defimtIon of excessIVe
sex and excessive violence'. How do you distinguish them from 'sex
and violence'?

SHRI JASWANT SINGH: How do you distinguish between
'normal sex and violence' and 'excessive sex and violence'?

SHRI AJIT PANJA: So far as the first portion of the question is
concerned, I have not got the figures as to the percentage of t~e
films imported from the third-world countries. I would req~lre
notice. The main question was not on that. So far a.s the expressIOn
'excessive sex and violence' is concerned, I take It that the hon.
member, in his experience, knows what it is.

SHRI SUKOMAL SEN: He does not know.

•Minister of State in .tlfe Ministry of Information and Broadcasting.
. .

1880RS-7
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about the irony gf fate that I should come forward with ,this Billt
I am very sorry for Shri Govindan Nair.

SHRI 'BHUPESH GUPTA: I am sorry for the hon. Minister.,
lRI LAL BAHADUR: For Shri Bhupesh Gupta also.
IRI BHUPESH GUPTA: Mutual sorrow we are exchanging.

Exciting subject

SHRI VISHVJIT 'PRITHVIJIT SINGH": ... I would like to quote
this advertisement' and just show you what kind/' of stuff is1being

. /. dadvertised. This is a responsible newspaper1 The Statesman. An
what does it say? It says: ./ /"
"Hollywood's New Lolita! If this one doesn't excite you, you
are already dead! Sexy sixteen seduces naughty forty!"
Just imagine! And there is, of course, a provocative picture'.

MR. CHAIRMAN": Do .you come under that? Are you under
naughty forty?

SHRI VISHVJIT PRITHVIJIT SINGH: I am forty-one, Sir.
MR. CHAIRMAN: You are entering naughty forties!

SHRlMATI RENUKA CHOWDHURY: In retrospect!,

.SHRI VISHVJIT PRITHVIJIT SINGH: You will not believe it,
Sir, last year -there was a film which was imported, entitled Disco
Fever. The advertisements for this film came out in' the form of a
serial. Every day there was a girl who was shown in the picture
and day after day there were less and less clothes on her. Every
day! It was carried by magazines also. Finally. the advertisement
had to be withdrawn becaust: of public protest ...

SHRI V. GOPALSAMY: What is wrollg in it? ..

SHRI VISHVJIT PRITHVIJIT. SINGH: I know, my honourable
friend would like to see everything, but I would prefef if all this.
were covered up. This is a' very .wrong thing. As I said, the first
thing is that the Government must have proper guidelines about

"The member was making a special mention on obscene advertisement of foreign
films in newspapers .
. "Dr. Shanker Dayal Sharma,

t
I

i
I

PROF. C. LAKSHMANNA: I would like to know what the
definition of the term by the Doordarshan and the Minister of
Information and .Broadcasting is.

AN HON. MEMBER: We thought he is more experienced.
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MR. CHAIRMAN": We will refer it to a doctor.

SHRI SUKOMAL SEN: What is the deftniiion of 'excessive sexand violence'.

SHRI AliT PANJA: My experience is less than that of the' Vice-
Chancellor because we all got education from him. ;

SHRI DIPENGHOSH: He was the Vice.Chancellor.

~HRI PARVATHANENI UPENDRA: Not the Chancellor part of
It. .

SHRI AliT PANJA: So far as the expression 'excessive sex and
violence' is concerned; there cannot be any definition. It has to be
k.nown by experience. For example, while seeing a film, if it
vlolate~ a person's feelings or if it violates the present structure of
the society, then we consider it as 'excessive' which is not required
for the Indian audience. _

Exchange of mutual sorrow

Speaking on the Indian Penal Code (Amendment) Bill Shrj'Lal
Bahadur" made a passing reference to his party's aligning with other
political parties in Kerala to oust the Communist Party's Government
in the State. Shri Lal Bahadur said:

" .. .It was an electoral alliance and we jointly Opposed the Com-
munist Party and I say that partly, not wholly, I was responsible for
that. "

SHRI BHUPESH GUPTA: A good man in bad company.

SHRI LAL BAHADUR: Shri Govindan Nair, of course, talked

"Dr. Shanker -Dayal Sharma .
. • •Home Minister.
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Falilliy planning in real sense

-r•• ---- _

'Minister of State in the Ministry of Parliamentary Affairs.
"Dr. (Smt.) Najma HeptulJa.

"'Shri Rajiv Gandhi.

"That is also the role of the extras. No filmstar 'gets money by
becoming a joker. Therefore, that is a job for the extras."

Family Planning

Referring to the facility to travel by first class, which was available
to the spouses of the members, Shri M.P. Bhargava described it as
discriminatory. He said, "Those members who are not married will
not be able to. avaH of this: A woman member without a husband
cannot avail of this facility. Therefore, it is .again a facility which is
discriminatory and any kind of discrimination is not correct."

This led Dr. Bhai M.ahavir to comment:
"Encourage peo, .':. to marry and adopt family planning."

While intervening in the debate on the Seventh Five Year Plan, the
Prime Minister'" humorously remarked:

"One of our biggest problems still is that of population. Of course,
it does not affect our friends across the benches because their

Extra-ordinary appetite

In the midst of discussion on a Government motion on the Seventh
Five Year Plan, Shri Sitaram Kesri' requested the Deputy Chair-
man" not to adjourn the House for lunch-break and to continue the
discussion. This led to the following interesting exchange between the
Deputy Chairman and Shri Nirmal Chatterjee:

THE DEPUTY CHAIRMAN: So this is 'agreed. So, Mr. Chatter-
. jee, there are three minutes left out of your time which I give you.

SHRI NIRMAL CHATTERJEE: Instead of going for lunch, I
consume the lunch hour here.

THE DEPUTY CHAIRMAN: I never knew you had such an
appetite.

.~ .
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the im~ort of these films, to see that none of this kind of material
comes .m.

SHRI MADHA VRAO SCINDIA: He is only je~~ous of bachelors!
SHRI VISHVlIT PRITHVUIT SINGH: I am afraid it is a question
of nomenclature: I c::ma brahmachari.

Exporting agent

~~n the supplementaries were being asked on a question on the
provls~on for. replacing of tracks. and purchase of Railway wagons in
the. SIXth ~Ive ':"ear Pla~, Shri Indradeep Sinha. criticised the
Governme~t s polIcy of Importing metre gauge rail inntead of
~anufactunng them, because it caused delay. Shri Piloo Mody
mterrupted to say that the delay was caused not by importing it but
by manufacturing it. Shri Sinha retorted:

"You' are not the sole importing agent. Thothers." ere are so many

MR. <?HAIRMAN':"No, no, he is 'not an importing agent. He is an
exportmg agent.

SHRI PILOO MODY: I export ideas on a barren market.

Extra in the Cabinet
Du~~g a ge~eral discussion on the budget, after Shri R.P. Shiha

h~d fimshe~ .hls speech by which he gave an all-out support to the
Fmance Mmlstc:r, Shri Bhupesh Gupta said: '.

:'Sir, in th~ film world we have got extras. I beg to know whether
m the Cabmet also we have introduced that svstem. I would like'

, to. ~now the answer. Because we have got - Cabinet Ministers
Mmlsters of State and Deputy Ministers. Now, I want to kl1o~
whether. you have developed the system of extras as we have
known m the film world."

. S~ri Sinha while expres~ing his .ignorance of what Shri Gupta was
almmg at, observed that m the fdm industry there are also jokers.

Thereupon, Shri Bhupesh Gupta retorted;

'lbe Minister of Stale in the Ministry of Railways
"Shri M. HidayatulJah. .

.1
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Feeling of guilt

The House was discussing the Motion of Thanks on the Preside~t's
Address when the Prime Minister" referring to some member said;

"One member raised, in a very colourful language, ~ ~m told, the
relationship between the President and t~: Prime MInister.. And I
feel it is a very sad thing that the opposttlon has reduced ttself to
politicising the office of the Preside.nt...". "
This remark of the Prime Minister led Shri V. Gopalsamy to say ;
"No, you have reduced tfie dignity. of the institution 0f .Presi~,ent.
You have reduced the prestige and status of the Prestdent.

To this the Prime Minister clarified ;
"I am very sorry that one particular men:'ber is ~eeling very guil,ty
about it. But like I said, I was not refernng to htm. If the cap fits
both, he is welcome."

Fear complex

SHRI SHAH NAWAZ KHAN'; ... I might inform the ~onourable
House that we are carrying out an experiment of havmg a tW?- .
tiere third class sleeping compartment in which the lower berth ~III
be used for sitting and the upper berth can be utilised for sleepmg
at night.

SHRI BHUPESH GUPTA; Make them a little broader than what
they are.

SHRI SHAH NAWAZ KHAN : I will make them to my size.
SHRI BHUPESH GUPTA ; Standard size.

SHRI SHAH NAWAZ KHAN ; i really cannot understand. Why
my friend, Shri Bhupesh Gupta, sees dangers and pitfalls where
none exists.

SHRI P.O. HIMATSINGKA ; He always sees that.
SHRI AKBAR ALI KHAN : Fear complex.

'Deputy Minister of Railways and Transport.
"Shri Rajiv Gandhi, .

, ,
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population seems to be dwindling."
Shri Sat Paul Mittal thereupon quipped:
"They are implementing one programme at least."
Shri Rajiv Gandhi added:
"At least in the two Houses."

Shri P. Upendra had the last say in the matter when he ret~rted:
"Today's results' indicate otherwise."

Farewell sentiments .

50

On the last day of the Session of Rajya Sabha, some of the
members whose term was to expire sometime in June and July 1986
expressed their parting sentiments in the most interesting manner.
Shri R.. Ramakrishnan quoted Shakespear who wrote about parting in
'Romeo and Juliet';

"Parting is such sweet sorrow that one can always go on saying
goodbye till it will be morrow."

Explaining the relevance of 'lung power' in the proceedings of
Rajya Sabha Dr. Shanti G. Patel said:
" I entered the House for the first time, a colleague sitting by my
side told me what counts in this Ho~se is lung power. I haven't
ever heard such a thing. I asked him wqat he meant by lung power.
I know as a doctor everyone. has a lung and it has only the power
of inhaling'and exhaling. But this power of the lung was not known
to me."

The Leader of the House, Shri Vishwanath Pratap Singh speaking
on the occasion described the beautiful traditions of the House in the
following words:

"Some members and colleagues are retiring, and r" do hope most of
them do come back. As human beings.we do develop attachments,
and however it is 'Ayes' ;lnd 'Noes' in the House, but when we are
in the. Lobby, it is mostly"'Ayes' rather than 'Noes'. And in spite of
all Divisions from the Chair, when we are in the Central Hall there
are hardly any divisions amidst us."

'The reference is to results of the elections held in Assam and bye-elections in several
parts of the country on 16th December, 1985.

-
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Felicitatkn to hon'ble Chairman on tbe occasion of his birthday
PRIME MINISTER' . .
no doubt. that you will"beag~v~~;e~~~ ~af~~~emo:nmi~~r~nd I have
your se~lce .. I. have. also no. doubt that the Iight-hea~ed and Yf~:sdff

:~~~~/n which this questIOn hour has gone is mainly due to ;ou~

MR. CHAIRMAN" I . h
: WlS every day was a birthday.

SHRI M. S: G~RUPADASWAM.Y : Mr. Chairman Sir it 'is a
happy occa~lOn mdeed not only to you, but to all those '
your well-wishers and friends Today you are 76 who are., years.
SHRI JAGESH DESAI: Or 67 years?

MR. CHAIRMAN : Appearances are deceptive.

DR. (SHRIMATI) NAJMA HEPTULLA' . .
occasion of your birthda h' . . SIT, today, on the
the day, I remember a i;wwli~l:sIw~:~~ iO~a::~:d happy r~turns of

. some time ago:

"Age is a quality of mind.
If you have left all your dreams behind,
If hope is cold,
If you are looking longer ahead
Then you are old. '
If in life you keep zest
And if from life you ta'ke the best,
If love you hold,
No matter how the days go by,
No matter how many birthdays fly,
You are not old."

th .Sir, I think. you hold the love of all of us in this House and I take
IS opportumty to wish you many more things.

'Shri Rajiv Gandhi
"Shri R. Venkatar~

I
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MR. CHAIRMAN : I thank you very warmly for your kind words.
But don't make me blush at this age of my life.

Feudal God

While participating in -a debate on a calling attention on the
situation arising out of floods, drought and other natural calamities in
various parts of the country, Shri R. Mohanarangam who was trying
to bring home the point that it was not possible for the Government
of Tamil Nadu to stop. the devastating rains and cyclonic storms and
warn all the people living near the numerous lakes to vacate the
areas, remarked that even lord Varuna - the rain-god did not
forewarn them in their dreams. This led to the following exchange:

SHRIK. MOHANAN : God is cruel.
SHRI R. MOHANARANGAM : God is cruel with the blessings of
our Mohanan. What to do?
THE DEPUTY CHAIRMAN' : He had influence there also?
SHRI K. MOHAN-AN : That is a feudal God.

Fielding team depending on opposition

The Minister of State in the Ministry of External Affairs:' was
answering supplementaries to questions relating to Foreign Secret-
ary's visit to Sri Lanka and Thimpu talks on the Tamil issue. Shri
Jaswant Singh took objection to it saying that the Prime Minister,
being there, may handle awkward questions himself rather than
fielding the junior team.

The Chairman'" thereupon remarked :
."It is for the Ministers to decide. You cannot say who should
answer."
The Prime Ministert immediately quipped :
"Mr. Chairman, Sir, the team we field depends on the opposition
we face." I.

'Dr. (Smt.) Najma Heptulla.
. "Shri Khurshid AJam Khan.
'''Shri R. Venkataraman.

tShri Rajiv Gandhi.

1880RS-8
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Fifteen thousand tonnes d Pilan 00 MOOy

The Minister for Agriculture *was . '. '. *
expressed dissatisfaCtion over th answdenng Shn PIloo Mody who
sugar.' , , e reporte export of 15,000 tonnes of

RAO BIRENDRA SINGH . The .
Mody; compared to your s.' . quantlty.of 15,000 tonnes, ,Mr.

IZe IS very small.
SHRI PILOO MODY: Several thO
very sm II . 'I d . mgs compared to my size area , mc u ing you.

Files accumulate and men delay

Speaking on the Administrativ T' . ,', .
observed as foIiows: e nbunals BIll, Shri Ramakrishnan

"Madam, in this connection I w Id . '
famous quotation of a poe't h?Uh hke you to be reminded of a
, W IC says:
III fares the land 'to haste' '11, rung I s a prey
Where wealth accumulates and men decay:' ,

~I1~i~1only hmake a small change in this famo~s quotation and say'
ares. t e land, to hastening ills a prey, .

, Where fIles accumulate and men delay'."

Final and semi.flnal

PROF. C. LAKSHMANNA : FinaDy _ thO . fi
about the junior artistes oth . k IS IS nal - I have a word, erwlse nown as "extras"
SHRI N. K. P. SALVE: His every "Final" I'S "S . f'.eml- mal"
THE VICE-CHAIRMAN": Not even Quarter-final. .
SHRI V. GOPALSAMY . It I'S "Le. ague system".
PROF. C. LAKSHMANNA- W .
trophy. . e WIDgo to the final 'and win the

*Rao Birendra Singh
**Shri Pawan Kumar Bansal.

I
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Fit for dancing institution

The House was discussing the matter regarding the allegations
made against Shri Kanti Bhai Desai, son of Shri Morarji Desai,
former Prime Minister. Shri Manubhai Patel who raised a point of
order spoke very feelingly in favour of Shri Desai with a lot of
movement,of his limbs. Shri Bhupesh Gupta who was watching him
closely' observed: '
"Sir, I have listened to his point of order. If the movement of his
hands, if the movement of his fingers is relevant, he should be sent
to some dancing institution."

Fitting compliments to Minister

SHRI PARVATHANENI UPENDRA: I am not going to ask.any
question. But I would only like to compliment him* for the enormous
pains he had taken-pains not only in knowing but also understand-
ing at least half the queries we raised. The other half he could get
away with, with his charming smile.

Fooling people

While replying to the general discussion on the Railway budget,
Shri Madhavrao Scindia;* while referring to the performance of the
Janata Government in the railway sector, made the following
remarks:
"There is a well known saying that you can fQol some people all
the time and you can fool all the people some' of the time .... "

Shri P. Upendra interrupted to say:
"As you are doing now!"
Shri Scindia, however, continued with his remark:
" ... but you cannot fool all the people all the time, and the J~nata
Party learnt this the hard way."

*Shri Madhavrao Scindia, Minister of State in the Ministry of Railways.
"Minister of State in the Ministry of Transport (Department of Railways),

l"11lln111111ll1 ••••••••••• nII
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Giving crackers
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SHRI L. K. JHA **: We are not going to be overrun by foreign
multi-nationals no matter how many they are.
THE VICE-CHAIRMAN ••• : The hon. member has taken about 30
minutes. There are other members to speak.
SHRI L. K. JHA: I am winding up.
THE VICE-CHAIRMAN: He has so much to say. I think, he can
privately convey the whole thing to the hon. Minister.
SHRI V. GOPALSAMY: Sir, he is making a very good speech.
SHRI L. K. JHA: I have nothing' more to add.
SHRI NIRMA1.. CHA TIERJEE: From the opposition side, we
request that he should be allowed more.time so that we have more to
'attack. He is providing us with lot of ammunition.
SHRI L. K. JHA: YOIl ~re all generous to me and I am thankful to

___________ 1-.

• Minister of Home Affairs and States.
•• An eminent economist who had been elected to the House as a member of the

ruling Congress (1) Party.
• "Shri G. Swaminathan.

Making a general comment on t~e Preventive Detention (Second
Amendment) Bill, Dr. K.N. Katju had this to say: .
" ... John Morley was the editor of some daily paper and he had an
applicant before him. He asked him atthe interview, 'What is your
qualification?'. He said, 'I can write very well.' Morley ask~d,
'Then?' He replied, 'I can criticise very well.' Morley asked him,
'Any special line?' He replied, 'General invective.' I was reminded
of this passage in Morley's Autobiography. It is the general
invective that I cannot stand."

General invective

SHRI JASWANT SINGH: Either decide this case early and let
Jodhpur remain civilised.
SHRI V. GOPALSAMY: We are eager to receive them but not as
prisoners.
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Fools indulge in their own paradise

SHRI SHEEL BHADRA YAJEE: You are living in a. fool's
paradise.

SHRI LOKANA TH MI~RA: Fools are those who have indulged in
their own paradise all these twenty one years.

Fools seldom differ

Speaking on the Constitution (Amendment) Bill, Shri Hansraj
Bhardwaj" made appreciative remarks about Shri Subramanian
Swamy.
He said, "That is where we can learn on national issues. Even if we
are on this side or that side we can be one. It is a unique
example."
This led Shri A.G. Kulkarni to comment, "Intelligent people think
alike."
"Wise men think alike. Your voice is his voice," said Shri Chitta
Basu.
Differing with all of them Shri Subramanian Swamy said, "Fools
seldom differ."

From Jodhpur to Madras

While making a mention of the continued detention of post-
Bluestar suspects from Punjab in Jodhpur Central Jail, Shri Jaswant
Singh, a member from Rajasthan said:
"For the past so many years, Jodhpur has been able to contain and
absorb that strain and did not let it disturb the otherwise civilised
and equanirnous pace of life. Now, I think Jodhpur has played host
long enough. If the Government is unable to decide this issue,
unable to resolve the problem of these 360 suspects, I would
earnestly request the Government of India to please transfer all the
360 suspects somewhere in the South."

SHRI V. GOPALSAMY: Madras?

SHRI JASWANT SINGH: Because the hon. Minister of State comes
from there.

SHRI K. MOHANAN: Madras also is a secure place.
'Minister of State in the Ministry of Law and Justice.
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you. Mr. Chatterjee probably wants more ammunition from me. I
will give him the crackers.

Glasses for the blind

SHRI B. C. GHOSE: The opposition is always confused, naturally,
and the light comes from that side and we await it always ...

SHRI A. C. GUHA *: Provided the other side. has got the eye to
catch the light. Light cannot go to the blind.

SHRI B. C. GHOSE: Glasses may be provided also.

SHRI A. C. GUHA: No, not for the blind.

Going back to Adam and Eve

SHRI H. D.. RAJAH: ... Sir, if you really want to have a cheGk on
the growth of population, my suggestion is th~t we ~us.t go back to
Adam and Eve, i.e., we must encourage nudIsm. SIr, 10 Germany,.
before' Hitler came to power, there were a number of nudist clubs
and they were having a deterrent effect 02 the growth of population.

Going to swarg free

SHRI J.R. KAPOOR: ... Formerly it was considered necessary to
obtain a sort of passport to. attain swarg by passing property on to
others for charitable purposes. I hope and trust, I am almost sure,.
that every dying person now will feel obliged to the han. Finance
Minister for imposing. upon him by legislation ** a sacred piece of
piety and. dhamUr ..

SHRI M. GOVINDA REDDY: He would like to go to swarg free
instead of buying a ticket.

• Minister of Revenue and Defence Expenditure.
"The house was discussing Estate Duty BiU.

.> •
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Going to the orbit

During supplementaries to a question regarding congestion in the
geostationary orbit in space Dr. (Smt.) Najma Hep~ulla want.ed to
know from the Minister what the Government of IndIa was dOlOgto
prevent foreign probing satellites which were being put in the
geostationary orbit. Shri Piloo Mody said that they were going to put
Usha * into orbit.
Shrimati Usha Malhotra immediately reacted as follows:
"I do not mind going provided you come along so that I could
leave you there and come back myself."

Going vertically and returning horizontally

While asking supplementaries on a question regarding degeneration
of AIIMS**, Shri Jaswant Singh remarked sarcastically:

"I am fortunate that I iJave not had the opportunity to visit that
Institute but it is quite commoRly said in Delhi that you go
vertically and come back horizontally."
The Chairman***thereupon, cryptically remarked:
"I suppose 'alive'."

Gold and women

,SHRI c.P. PARIKH: ... I think .it is their (political leaders')
responsibility. to tell the masses that the use of gold is not in the
larger interests of the country or even in their own interests; in the
interests of even the lower income group, it is better to have a
dwelling house than silver or gold. That should be explained to
them.
SHRI M. GOVINDA REDDY: Especially to women.

.• Sm\. Usha Malholra, a lady member of the House.
" All India Institute of Medical Sciences .
••• Shri R. Venkataraman .
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Gold for Minister, lemon for P.A.

In the midst of a discussion on a private members' resolution for
establishment of separate development boards for Vidarbha, Marath.
wada and Konkan regions in Maharashtra, the following digression
served as a humorous interlude:

SHRI VITHALRAO MADHA VRAO JADHA v: Our people are
going mad after this Bhagwan Rajneesh and Satya Sai Baba.
These people are having crores qf rupees. I do not know where
Satya Sai Baba has gone. I will give you an example of Satya Sai
Baba. Two Ministers and one P.A. went to him.
~ ~ GUOlJ ~ ~ ~ qirm ~ ~ ~ am ~ ~ qir~ qif
~~, ~~~o~o qir~~~~1 ~~lJUoUqir~m
~ ~ ~ ~I ~ ~ GUOlJ am ~ ~ ~ ~ ~ tl ~
== "'"""---~I .eiliGlllClIG '" 1<SI~I'f> •••

[Satya Sai Baba gave watch to one Minister and gold ring to
another but the poor P.A. got only a lemon. Everyone gives
lemon to the poor. I am against persons like Sai Baba and
Rajneesh. I am against sectarian beliefs.] .
I request that in a secular country we should not go to these
mad-eaps of heaven .. They have not COme from heaven.
aqe'lI't4e,:r:* 3lJ'CR (m ~) ~ ;fflf ~ fcf; ~ qif fm;;;it ~ lft I
[The Vice-Chairman: You (Shri Jadhav) did not disclose who
drank the lemon juice.]

Good .bakery

While speaking on the Appropriation Bill Shri Manubhai Shah
used the term 'National Cake' in his speech. Shri Bhupesh Gupta
wanted to know from Shri Shah as to what that national cake was..
Explaining what he meant by national cake Shri Manubhai Shah
said:

"That is the national product from the. industrial. origin and
industrial investment. You know all this very well. We want to
increase the cake as much as possible ... "

'Shri Pawan Kumar Bansal.

i
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SHRI BHllPESH GUPTA: You bave mrteda.vcry good ~.I..
must say.

Good mok'. .
SHRI M.S. GURUPADASWAMY: Runnillgan economy is like
house-keeping. The. job of 11 FinaOOc' Minister if) like the job of a
good cook. The job of good coOk is to prepare food without asking
for money. . .'. . . . . . .'.. ' .

'.G«,ad.mea! aod a IOOd slup , ... .'.
SHRI O.V. ALAGESAN: The provision of sl~ing co:lChes is ,3
very far~reachiDg one and I do not know whetHer we can use' tbe
. wonI' '''revolutionary'' in thiS connection. U I do Dot ~ow wbether "
.Mi. Bhupesh Gupta will llcCeptit; becauSe in his dictionary a .
revolution is always accompanied by the breaking of heads and the',
.shedding of blood. . .

SHRI BHUPESH GUPTA: It is accompanied by a good meal and a,
.good' sleep after that. .

- .Good place to take refuge .
Pandit Hriday Nath -Kunzru was speaking on the Extradition Bill.

. To elucidate his point PariditKunzru said: "
.. "00. Suppose my hon. friend, Snri-.(Jupta fearing that be would be
,arrested and'punished under the Criminal Law (Amendment) Act
passed by Parliament recently, slips out of the country 'and 'takes.
refuge, say; in Pakistan or in South Africa.""

SHRI BHUPESH GUPTA: I would rather try Dr. Kunzril's house,
but' not there. .

Grateful to God

When Shri Dahyabhai V. Patel was speaking he was interrupted by
Shri Arjun Arora who furnished him with some information which he
~hought, perhaps, would be of some use to'Shri Patel in advancing his
argument. Since the information furnished by Shri Arora was so

'Deputy Minister of ftailways and Transport ..
"1be HOUie was having a discussion on the Railw2y budget.

1880RS-9
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'trivial. Shrl Patel quipped:
"Thanic you, I know that. Even a child knows that."
This Ieq to the fonowing mirthful exchange in thC House:
SHRIARJUN ARORA: I do not cOnsider the hon. member to be ...
a child. mu~ less my child. . . . .
SHRl DAHYABHAI V. PATEL: I am grateful to GocIfoT diat; ..
What would have been my fate if I were his child? I ani ceriaiDIy
not willing to exc:hangemy position.

Great maD In opposition

. SOO Bhupesh Gupta requested the Prime Minister. to make a
statement on ber talks with the Vic:e-fresident.of the United States of
AmeriCa the next day to which she readily agreed.
This led Shri Gupta to remark: "Great men and great women tbiDk.
iilike." .
This interesting remark of Shri Bhupesh Gupta led to the fonowing . .

mirthful exchange in the House: .
AN HON. MEMBER: .What a nice company!
SHRI BHUPESH GUPTA: I would like to be in that comPany,
..but in the opposition.
SHRI DAHYABHAI V. PATEL": DoeS this.show the shape of
things hereafter?
SHRI BHUPESH GUPTA: Not at all, there is no change. That I.
can assure the Swatantra Party.

G....a for divGiee

SHRI B. GUPTA: ... ~ far as the speech of Mr. Muk~ is
.concerned it is quite amusing ...
. SHRl B.K. MUKERJEE: We are always amusing.
SHRi B. GUPTA: .~.and he has. been able'to make speecti, married

°Sbrimati Incfua Gandhi. .
•.• SI1I1 Patel belonged to the Swatantra Party.

r
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ashe: Ill; with the ~ assurance that making such ~es
. constitutes no grounds for divorce.. I wish him luck.

. -
GdIetiae with 8 Ilmfte

.DuriDg the course Of a calling attention discussion on the delay in
assenting to Bills passed by State Legislatures and reserved by
Governors. for the consideration of the President, some members
suggested a time-limit to be prescribed in the Constitution within
whkb the President should give hi$ assent. When ShriV. Gopalsamy
was about to start seeking clarifications on the Minister's statement,
the Deputy Chairman ••, taking a' cue from the suggestion given by
members, commented in a lighter vein: .
. "While we arc diSc:ussmgthe time-limit on the Bills, we will have.
to put a time-limit on the speeches."
. Piqued by it Shri Gopalsamy said:
"If you' want' me to speak, I will speak. Whenever I rise,
immediately you say something and 1 lose the mood to speak. It
happens everyday. It happened last time also when 1 took only five
minutes."
The Deputy Chairman, however, had the last word when she

quipped:
"I guillotine him with a smile."

Barll!lSllDent by lady members

While Shri H. Hanumanthappa had started seeking clarifications
on the statement made by the Minister of State in the Department
of Railways •••. regarding setting' up of Rail -<Aach Factory at
Kapurtbala (Punjab), some lady members had gathered togethe~
behind the Minister's seat. They were talking amongst themselves
whkb distracted the Minister's attention and thereupon the. follow-
ing repartee took place: .
SHRI MADHA VRAO SClNDIA: Madam, I seek your protec"
non. These five hon. lady members are .hirassing me. .

,
"'Ibe House ••• baving a ~on' Ori the Hindu Marriage and Divorce Bill.
..Dr.(Smt.) Naiml! . .HeptQ)\a. '
••• Sbri ~ Scindia.
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THE DEPUTY CHAIRMAN.: I would request the, hon. lady' ,
,members to go to their seats,' '

SHRl H. H.ANUMANTHAPPA:Fortunately, a lady member is
in the Chair.

THE DEPUTY CHAIRMAN: t think becaUse of the lady
members the Minister wants, to ,run his train faster.

, Healthy trend

After the Law Minister moved a' mOtion for ,c:oneWrlng'in the '
recommendation of the Lok Sabha that the RajyaSabha do join in' the ,',
Joint Committee on tbe 1.ok Pal Bill, 1985, some members expressed
ooncernover the i1on-inclusionof a lady member in the Joint Committee. '
In the' 'midst of ,the discussion the following interesting exchange took
place:

SHRlR. RAMAKRISHNAN: Madam, I just want to say that the
H~ hIUl got ~ beautiful Deputy Cbairmlm ~ in you and we have,
got z beautiful Minister of St.ate for parliamentary Affairs in Mrs.
Mai-garet Aiv&, but still they forget ladies. ' '

, THE DEPUTY OWRMAN : 'Thank you very' much for the
compliments ... I am very happy 'to' notetbat not only the,'lady
mem~n; but' the gentlJ also are bothered about the representation,
of ladies. It is Ii: very healthy treoo. '

StiR! PARVATHANENI UPE'NDRA: Lip sympathy.

, A quc$tion was at!k.ed On the comtruetion ,of, Karanjuli and,
rancheshw~.r Hydroelectric. ProjeCt -bUt before 'the Minister could '
p~:er S1.<"PP!~~ntari~'St.ri V. G~my, who was already feeling "
agn"wd, ov~r ••n Lankan ISSUe,'rose from his !!eat ami wanted that
the H.0lJl>e s~outd discuss Sri Lankan issUe by dispensing the question

, hour. De!plte repelltedrequests, from the Chairman when shn
Gopai!3mydid net stOp, the CluUrmannamcd him. As ~ result, the
.• . " .or ',(Smt,YNajma Heptu1la.
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member had ,to withdraw from the House. Wbe~ Shri Gopalsamy had
left and the House was ready to take up the question, Shri Kailash'
Pati Mishra said: " , , ,"

~ •. ~ W 1J1f ~ .nt, ",
[Mr. Chairman. Sir, much beat bas been generated in the
House.]
To this ShriAtal Bihari Vajpayee replied:

, ~ Cfil ~ t, '
[After 'all, the question is one of energy.]

,," ' H~~ b"'" dubs

'SHRI J,S. BiSHT: ... 11'1 fact in Europe, 'in'England, in AmeriCa
and other countries there are, reguiar clubs, 'of: henpecked'
,husbands and I am sOrry there.is no such club in this land. '
'OtherwisC they would have voiced their feelings very strongly
against ,this Bill. . Their number must be Iakhs and lakbs in the'
,country" , "
DR. (SHRIMATI) SEETA PARMANAND: I hope the hon.
membet now speaking will ~'the Chairman of that future club... . . .

HerO' from Oi'bs8~' 'heroIDe 'from West 8eapI

, When the House was having, a discussion on the resolution on
, '" the, N~tionalisation of Film Industry the following interesting

exchange' took, place betWeen two members:

',SHRI ,BHUPESH GUPTA: .orisSa ~as produced a ,hero.'.

'SHRI'LOKANATII MISRA: We have p~uced a, be"r~ wJto '
has not got 'entry into the' filins yet. "
SHRI BHUPESH GUPTA: But you ,have, nOt 'prodUced a
heroine.,' " ' ,

SHRI LOKANAm 'MISRA: I think West Beagill will pro~
ably 'supply uS ..With tlult.

.Tbe House was discussint the Hindu AdOptions ~nd MainteaancC'Bill:: "

..RefeniD& to Sbri Lokanath Misra. " ' ' ' , "
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While participating in the debate on a resolution' on the National-
isation of Film Industry, Shri Lokanalh 'Misra .informed.die House
that he was an actor himself and had acted as a hero in • film and
had been Assistant Director in one film. Anqther member, Dr.
(Mrs.) Mangladevi Talwar, wanted to know the name 'of the film in
which. Shri Misra had acted. This led to the following interesting
exchange in the House:
SHRI LOKANATH MISRA':Tht film's name is "Lalita". It is an
Oriya film and a full length one. In that picture I was the bero.
SHRI BRUPESH GUPTA: We would like to know whether he
was a better hero there or here.
AN HON. MEMBER: In both places.

JIiIher repnl for Mr. Bbopesb Gupta

SHRI P.N. SAPRU: ...One thing that I would like to say is this.,I do
not like one-room tenement. I rather gathered the impression that
Mr. Bbupesb Gupta was for one-room tenement for members of the
Houses of Parliamellt.
SHRI BHUPESH GUPTA: Members li\e me, you see:'
SHRI P.N. SAPRU: Well, I have a higher regard for him than he
. has for bnnself. .

BoIdlDz tile ....,
During the question hour Shri Om Mehta. was answering a

question on the facilities for drinking water.in the villages.When the
Minister informed the House that the Accelerated Rural Water
Supply ProIramme was in the State sector, the following interesting
exchange took place betWeen him and 8hri A.G. Kulkarni:
SHRI A.G. KULKARM: You are only boIdinS the baby.
SHRIOM MEHT"': That is right, somebody has to hold the baby.
SHRI A.G. KULKARNI: Why do you accept parentage when you
cannot take c:are of it?

•MiDistel' of State m the Ministry of Works aDd Housina

<

i

l
l

" .•

House Is DOt sdIool

.When Shri Vidya Chara~ Shukla. wanted.. the . leav~ of the
House to introduce' the Haryana State Legl~lature BIll, m~n~
members raised point of .order. on the ground that t~e HI~di
ve.n;iOnof the. BiD was. not a~ailable to them.. A~eeIDg "'.'t~
members the Deplity Olairman. . said .that the Hi,ndi.transla~on
must eome and that th~ House deiired that the Hmdi translati~n
must eome simultaneously. ThiS observation of the Deputy. Chalr-
.man led .Shri'Bhupesh Gupta to .comment:

"Ask hh. Shukla to' stand up on the be~b."
:. 'THE'DEPUTYCHA.1RMAN: This is n~t a school.
: .... - . .

: .. " • .' ':.' .. ': Bumbupppa .~ ..

.'When Stm .Krishan .Kant was Speaking on the PreSs Council
(ADiendmeirt) Bill, ,Sbri Bhupesh Gupta interrupted. him by .

.. sayins:. . .... ..
. "~{f;'~Kant, ~hat would you say if a newspaper calls
. Mf,'Nijalingappaas jUst 'Gupta'?"
Shri Abid:'Ali, replying'to Shri Gupta said:
. "That juSl~~8DS'h6mbugappa of Mr. Bhupesh Gupta,"

.H••••• __ be preseotabIe

Speaking on the All India Services (Ameodm,ent) BiU Shri .
R M .H . . ••• 'inf'--' the House that the Government bad', . a)am&VlS , UlW<>U . .

-redressed a wrong with .reg~d to:the women members of the
Indian Foreign Service.~lier they .were 'not allowed to .marry.
But.lItey have beenl1Cl'fi:.~owed ,to marty and take theIr h~~
bands. with them to the embassy. Speaking on the. anomaly which
exiSted eartier the Minister said:
"I think this was ~.SerioUll.discrimination'from which we aU the
more suffered. If I become .Ambassador, my wife will go with .

.• Mini&tcT01. siate m the' MbustrY .or" H~me Affai':'.'
OOSbrimali vIOlet Alva. .' '.... . .
••• MitUstcr .of 'State in the Miftistry Of Home. Affairs ..

---~-
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... =th~~~.~my wife. becomes one, th~n Iwould n~t be able ~o go:

.. SHRI A.B .. VAJPAYEE: But the husbands must be presentable ..
.S~ R.M. HAJARNA ViS: Mr. Vajpayee of course should have no
~evance ~ that a~unt. He is richly endowed by nature. I do not
~ ~ ~II be discriminated against OD that account. He will be
quite eligible.

Rycleboth sides
SHRI N K . .. .. ...

. .' .P. S~LVE: ...I. am on the substantive question of
appo~tment .of pnvate investigative American agency of the nature
of .Fallfax With Mr. Hershman as its chairman.

.. SHRl KALPNATHRAI:Hershman or Harris.

S~ N.K.P. SALVE: Not Hanish; He is Dr. Heisbinan aliaS
Hams .. ,Wbether you call him Harris or Henhman it is not like
JCkyll or Hyde. It is Hyde both sides.. '. '

BydJopia lJomIt

Partic:ipa~g in the. ~ion .on Appropriation Bill, Shri B. Gupta.
was .speal""g .on the outstandJng problcms in intemationalaffaini .
. ~en the' ~PUtY Chairman 0 reminded him that he had taken 40. ,
mmutes,Shri Gupta told the Chair: .. ..
."~ii, 1-donot know wheth~r .when the hydro~en bo~bfalls, you
will be there' to .givc the ruling." . , ' .
..To thiS th~ Depuiy Chairman replied: .
."Wc 'l'rill all. llIill together."

I 8111 DOt u MLA

. SHRI KRISJ:IAN KAN.'fOO:... as you all know Bhiwani is on the
. ~~r of Rajasthan. It IS all desert area and camels are used by the
Vlllagcrs .to transport ~rewood. One, evening a shopkeeper there
wanted to buy firewood. brought by a man on camel and he said,."1 : ... ," . . . .'

. SIlri s.v..KriIImaJiaoortb Reo.... . .. '.' .
.o~ .:e::':fon ODto~utiOn ~. the.Prodamation iss~d.by tbe~
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will give you Rs. 5 for this much of firewood." The man
agreed and the shopkeeper told him, "I will take the firewood
in the morning. I hope in the morning if somebody comes and
offers you Rs. 25, you will not give it to. him." The villager
replied, "No, certainly not. I_am not an M.L.A."

H wishes were horses

The Prime Minister. was speaking on the debate on a
Government motion on the Seventh Five Year Plan. The mem-
bers of the treasury benches cheered the Prime Minister's reply
by repeated thumping of desks. A member from opposition,
Shri P. Upendra, interrupted the Prime Minister by saying:
"When you are here, they get all the vigour."

This led to the following witty exchange:
SHRI SAT PAUL MITTAL: You get confused because of
our thumping?
SHRI NIRMAL CHATTERJEE: I wish it were a little mine.
SHRI RAlIV GANDHI: Well, if wishes were horses, I do
not know what you will be.

Ignorance of the subject

SHRI RAJ BAHADUR ••: I do not think that anybody else.
can produce anybody else's children .
SHRI BHUPESH GUPTA: You have shown your ignorance of
the subject.

Dlegal gratification
When the House was discussing the Prevention of Corruption

(Second Amendment) Bill, Shri J.R. Kapoor wanted to know
from the Law Minister ••• ' whether the offer of a bottle of
whisky would. constitUte as illegal gratification within the mean-
ing of the amending Bill. An.swering him Shri C.C.' Bisw~s
said:

.Shri Rajiv Gandhi.
•• Minister of Communications .
••• Shri C.c. Biswas.

1880 RS;--10
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'Shri M. Hidayatullah.
"Shri Janardhana Poojary.
"'Dr. (Sml.) Najma Heptulla.

Influence of neighbour

When the House was taking up the Constitution (Amendment) Bill
to amend article 72, Shri Bhupesh Gupta did not view favourably the
big size Council of Ministers in various states. Comm~nting on ~he
big size Council of Ministers in some of the states Shn Gupta said:
"These are bad conventions so much so that what I said in my
speech against big-sized ministries even the Prime Minister has
supported. I do not say I am a great man. If the Prime. Minister,
and Dr. Sapru had said the same thing, I would have said: Great
men think alike. So this is the position.'"
This remark of Shri Gupta led to the following interesting exchange

in the House:
SHRI AKBAR ALI KHAN: The Prime Minister does not like
these big ministries. If I remember aright, that is what he said.
SHRI BHUPESH GUPTA: Yes, that is exactly what I also say,
only I said it before he said it. That is my fault.

TIle Minister of State in the Ministry of Finance" sought to move
the motion for consideration of the Narcotic Drugs and Psychotropic
Substances Bill, amidst lot of interruptions and commotion in the
House. At this point the following repartee took place:
THE DEPUTY CHAIRMAN"': Well, is this a walk-out on the
Narcotics Bill or what?
SHRI NIRMAL CHATTERJEE: Under the influence of narcotics.

will be decided in due course. The Chairman' observed that the term
'in due course' was a very elastic term. Thereupon Dr. Bhai Mahavir
observed as follows:
"I am not aware of what 'due course' means in the language of
jurists but in the language of a layman 'undue delay' is also covered
by the phrase." .

Influence of narcotics

The Defence Minister'" was replying a question on the setting up
of an electronic unit by the Bharat Electronics Ltd. The Minister told
that it had been decided to set up new units but the locations thereof

'Reference to a lady member sitting next to Shri Jethmalani.
"Dr. (Sml.) Najma ::~p".:Ia.
"'Shri R. Venkataraman.

Impossible in fact but possible in law

Immediate consultation

"That depends upon the trying magistrate to decide-if he is very
fond of whisky-what value to attach in such a case."

In due course

SHRI RAM JETHMALANI: I assure you, Madam, that I con-
sulted her before I started my speech. And why do you 'think I
have been sitting with her so long?"

SYED NAUSHER ALI: ... In fact nothing done by the Parliament
of Britain can ever be challenged as ultra vires. And i{has been very
rightly said that the British Parliament can make and unmake
anything except perhaps make a man a woman and a woman a man.
SHRI B. GUPTA: That is also possible in law.
SYED NAUSHER ALI: The question 'will perha;-< arise some day in
the near future if the press reports are correct, whether a husband
has ceased to be a husband and whether a wife has ceased to be a
wife.
SHRI B. GUPTA: If the British Parliament says, it will beso in law.

Speaking on a calling attention to rise in prices of essential
commodities and steps taken by Government in this regard Shri Ram
Jethmalani said:
" ... Go and ask the housewife in the country. The Government
may be complementing itself by producing this kind of a ... "
"The Housewife' is sitting next to you", interjected the DeputY
Chairman. "
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Lack of soul

.------------•

Shri H.C. Mathur asked a question On the recommendations of the
Chopra Committee on the ipdigenous system of medicine. Putting his
supplementary on the question he said:

"May I know if the Government of India have come to any
decision regarding the indigenous systems of medicine? I want to
know whether they have themselves any faith in this system of
medicine or not?"

'Shri R. Venkataraman.
"Union Minister of Law and Justice who was piloting the Bill and who was to reply to
the discussion at the e,!d.

Invitation to interruption

Inverse geometric progression

When Shri Jaswant Singh was speaking in the House, he was
interrupted by Shrimati Amarjit Kaur:
"You are making a speech."

•
To this Shri Jaswant Singh said:
"I would request my charming colleague from the opposItIOn
-from my opposition-to bear with me for a minute, even if it is a
speech. If my speech warrants an .interruption from her, I will
continue to speak."

The House was having a debate on the Muslim Women (Protection
of Rights on Divorce) Bill. While allowing Shri P. Upendra t.o spea~
on the Bill, the Chairman'. also requested him to be very bnef. Shn
Upendra, thereupon, assured:
"I will take half the time my predecessor has taken."
The Chairman then commented:
"And the next member will take' half the time of yours." *
Shri Dipen Ghosh came out with his quick calculations:
"That way, Mr. Asoke Sen" will get zero."

" ..,-"

/r'-"

Indulgent to babies

DIWAN CHAMAN LALL: Great minds think alike.
SHRI BHUPESH GUPTA: Be it far from me to claim any such
distinction. I leave it to other parties who are ther1lselves great or
who shine in the reflected greatness of others. I leave this matter
there. Now, where is the convention, Dr. Sapru, being a very
eminent jurist he has not decided when he should be a Marxist.
You see, he is like a lover who has not yet decided when he will
consummate !lis love.
SHRI AKBAR ALI KHAN: How do you speak of love?
SHRI BHUPESH GUPTA: Because you have been excellent
lovers and I am in close proximity to you.

'Dr. (Smt.) Najma Heptulla.
"Shri R. Venkataraman.
"'Minister of State in the Ministry of External Affairs.

SHRI V. GOPALSAMY: Sir, I am very sorry to say because of the
callous attitude of India, because of the indifferent attitude of India,
because of the 19w-key approach, because of the chicken-hearted
approach of the Indian Government to the Sri Lankan problem ...
MR. CHAIRMAN": People will be interested in chicken.
SHRI KHURSHID ALAM KHAN"': Sir, I really do not know
whether the hon'ble member is a vegetarian or a non-vegetarian.

SHRI M.A .. BABY: ... I hope you will first of all permit me to
cQngratulate you for ha~ing been elected as Deputy Chairman. On
the day of your election I was away. So, though it is delayed, I hope
you will accept my co!1gratulations.
THE DEPUTY CHAIRMAN': Thank you.

SHRI M.A. BABY: Being Deputy Chairman I hope you will be in a
position to conduct the proceedings. You are charming and firm too.
At the same tilDe I hope you will be indulgent too.
THE DEPUTY CHAIRMAN: Specially to babies.

Interested in chicken
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'Shri JaisukhlalHalhi.

After Shri Das Munshi finished replying the supplementary in
Hindi, Shri Nirmal Chatterjee said:
"Sir, it is. exported in Hindi and imported in English."
The Chairman advised Shri Chatterjee to put a question in

Bengali which, he assured, would be replied in that language.
Shri Nirmal Chatterjee thereupon quipped as follows:
"Then, the Prime Minister will rush into the House and say
that you do not believe in one nation. Let me not enter into
that kind of a trap."
The Chairman, however, had the last say when he assured:
"Bengali language is a national language."

Last call-girl

Lathi VS. Hathi

During the discussion on a calling attention regarding the startl-
ing disclosure made by Mr. Daniel Patrick Moynihan, a former
U.S. Ambassador to India. regarding payment of U.S. money for
election purposes in India, there were frequent interruptions from
various sections of the House, particularly Shri Jagjit Singh Anand
and Shri Piloo Mody were having a wordy duel. Shri Piloo Mody
at one stage doubted the knowledge of English of Shri Anand
and asked another member, Shri Bhupesh Gupta, to read out the
disputed portion in Mr. Moynihan's book 'A Dangerous Place'.
Shri Bhupesh Gupta said:
"It is written here: 'My last call in India was Piloo MOrly.'
Thank God, Mr. Piloo Morly was not a woman. Otherwise, he
would have written 'My last call-girl was Piloo Mody'."

Speaking on the calling attentIon on the closure of the Delhi Cloth
Mills and reported indiscriminate lathi-charge by the police on the
workers of the Mills, some members wanted to know the details of
the lathi-charge on the workers from the Minister of State in the'
Ministry of Home .Affairs' and put their demand in the following ..
way:

..•. .
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Language trap

'Dr. S. Radhakrishnan.
•• Home Minister.
"'Shri Gupta was a bachelor.
tHindu Marriage& DivorceBill.
ttMinister of Commerce.
tttShri P.R. Das Munshi.
*ShriR. Venkalaraman.

On .November 18, 1986 when the Minister of State for Com-
mercettt was. replying in English to a supplementary put in Hindi,
Shri Ram Awadhesh Singh demanded that questions in Hindi should
be replied in that language only. The Chaitman* advised the
members not to raise the language controversy in the House stating
that the Minister was entitled to speak either in English or in Hindi.

Before the Health Minister could reply, the Chairman' made this
interesting comment:
"Governments have no souls and so are not capable of faith or lack
of faith."

Lacking knowledge of sweethearts

SHRI BHUPESH GUPTA: I think, I have an open heart. I do not
conceal my heart. Mr. Nanda" has become the sweetheart of some
people.
SHRI AKBAR ALI KHAN: You have the liberty to use any
expression you like, but the expression 'sweetheart' does not suit you,
because you know nothing about sweethearts .•••

Lady friends
SHRI .B.K. MUKERJEE: ... My lady friends here are more
impatient than my friends on the opposition side to get this
legislation t hurriedly passed. But they are very selfish. I must say that
they are very selfish.
DR. (SHRIMATI) SEETA PARMANAND: Sir, may I ask the hon.
member kindly to withdraw the expression "my lady friends",
because it has not a very good meaning in English?
SHRI D.P. KARMARKARtt: It may not be so in a technical sense.
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SHRI BHUPESH GUPTA: May I know something about the lathi
part of it?

SHRI ATAL BIHARI VAlP AYEE: Yes, the lathicharge part of it.
SHRI JAISUKHLAL HATHI: As for the lathi part of it ...
SHRI ATAL BIHARI VAJPA YEE: Not the l:Iathi part, but the
lathi part.

SHRI JAISUKHLAL HATHI: Yes, yes, the lathi part of it.

Lawyer's instructions

THE VICE-CHAIRMAN': 'You are ensuring that you will speak till
five?

SHRI H.C. DASAPPA: I am not sure, Sir, but it all depends. We
take our instructions. Being a lawyer it all depends upon the
instructions which, in technical parlance, are the fees that a lawyer
can get.

SHRI KISHAN CHAND: You are not then speaking from cOnvic-
tion? You are. speaking only as a lawyer.

Lesson in chivalry

The House was having a debate on the Muslim Women (Protection
of Rights on .Divorce) Bill. After Dr. (Smt.) Sarojini Mahishi had
spoken on the subject, the Chairman" called upon Smt. Kanak
Mukherjee saying:
"I am going to give preference to all ladies now."
Shri Nirmal Chatterjee thereupon quipped:
"Sir, you have been chivalrous. The Government should learn from
you how to approach the problems of women."

Living among animals

While participating in a calling attention on the situation arising out
of floods, drought and other natural calamities in various parts of the

'Shri V.K. Dhage.
"Shri R. Venkataraman.
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country, Shri Ramanand Yadav stated that in the flood affected areas -
animals die within one hour of consuming'the grass carried by flood
waters, which the Deputy Chairman might not be aware of.
Thereupon, the Deputy Chairman' quipped:
"'ff.t ~3if 'R ~ ~ <tit ~ I",
[Animals have been my subject of study.]
Shri Yadav retorted:
"31Jq cit m ~ ~ ~~I"

[You do live among them.]

Long foreword

DR. MONO MOHAN DAS": Madam:" the hon. member is in the
habit of putting his question with a long foreword.

SHRI BHUPESH GUPTA: Is it to be a long backward then?

Looking after the Minister

SHRI B.C. GHOSE: You go to Bengal; you will find that every .
Bengali family in West Bengal is burdened with one 'or more
refugees, whom it is supporting.t
SHRI BHUPESH GUPTA: We are looking after the displaced
Minister also.

SHRI MEHR CHAND KHANNAtt: But I come from West
Pakistan.

Looking differently,

PROF. A.R. WADI A : Madam Deputy Chairlnan, ~sually I am not
lucky enough to see eye to eye with whatever Mr. Arora says....
SHRI ARJUN ARORA: I must say I was very unfortunate.

'Dr, (Sml.) Najma Heptulla.
"Deputy Minister in the Ministry of Education,
••• Addressing the Deputy Chairman, Shrimati Violet Alva.
me- House was discussing a resolution reo Appointment of a Committee to Enquire

into Conditions of Refugees from -East Pakistan.
ttShri Khanna, Minister of Rehabilitation was also a refugee.

1880RS-ll
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'Shri Jagesh Desai,

Love letters

79

eligible groom in the marriage market, an excellent father, a lov-
able father-in-law and sometimes perhaps not so lovable a hus-
band, because many of the ICS people believe' in the permissive
age."
This led to the following interesting exchange in the House:
SHRI SASANKASEKHAR SANYAL: On a point of informa-
tion, Sir. How did my friend develop this knowledge of lov-
able husbands?

SHRI BHUPESH GUPTA: Because you are one and I am in
proximity to you.

When the Interception of Message and Postal Articles
(Removal of Power) Bill was being discussed, the following inter-
esting exchange took place in the House:

PROF. C. LAKSHMANNA: ... If I write a love letter, it is
purely an affair between me and my wife. But somebody may
be interested to know what type of syllables are used and
what type of expressions are used.

SHRI MtJRASOU MARAN: He would like to know whether
she is your wife or not.

SHRI V. GOPALSAMY: Normally love letters are not written to
wife.

PROF. C. LAKSHMANNA: Mr. Vice-Chairman, Sir, it is a
very interesting point. But since I have written love letters
only to my wife and nobody else ...

THE VICE-CHAIRMAN': Mr. Gopalsamy, is that your ex-
perience?

SHRI V. GOPALSAMY: 'That is the experience of the soci-
ety, not mine.

PROF. C. LAKSHMANNA: Anyhow, Sir" as far as I am
concerned, I have written love letters only to my wife. There-
fore, if you look at my love letters written to my wife ...

.' .

1.
i,

Lovable husband

During the course of supplementaries on a question relating to
theft of idols, the following interesting exchange took place between
the Chairman' and Smt. Sushila Rohatgi":

SMT. SUSHILA ROHATGI: Sir, I seek your protection. Sir, is
the question relating to breaking of idols or stealing of idols?
MR. CHAIRMAN: Whateover you want to answer, you can
answer. If you 'look at the Chair and answer, you won't be
diverted.

SMT. SUSHILA ROHATGI: It is only because I am directly
looking at you that I am seeking your protection, Sir.
,MR. CHAIRMAN: I am really grateful to you.

Shri Bhupesh Guptat was speaking on the Constitution (Twenty-
eighth Amendment) Bill, which conferred power on Parliament to
vary or revoke the conditions of services of the officers who were
appointed by the Secretary of State or Secretary of State in Council
to a Civil Service of the Crown in India and continued to serve after
Independence. Commenting on the ics officers Shri Bhupesh Gupta
said:
"Once you are an ICS Officer, you must be an efficient -man, a very

'Shri R. Venkataraman.
"Minister of State in the Ministry of Human Resource Development.
'''Minister of Revenue and Defence Expenditure.
tShri Bhupesh Gupta was a life. long bachelor.
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Looking directly ano seeking protection

Losing the thread

SHRI A.C. GUHA''': I think I have lost my thread ....
SHRI B.C. GHOSE: Government has no thread on anything. All the
threads are with us.

SHRI A.C. GUHA: All the threads have gone to them to make
ropes to get them hanged.
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THE VICE-CHAIRMAN: I believe in you.

SHRI GURUDAS DAS GUPTA: Sir, he is affirming his
allegiance to his wife.

PROF. C: LAKSHMANNA: I think, I need no platform to affirm
my close allegiance to my wife.

SHRI SATYA PRAKASH MALA VIYA: To bring it on record.

PROF. C. LAKSHMANNA: There is no need for it.

LOving sons and naughty daughters

MI~S MARY NAIDU: ... Indians always had a great reverence for
their m,others and that is the reason why they so lovingly chose a
mother to rule them. Now, they have chosen a mother to rule them
They must, like loving sons, be at all times ready to help her to se~
that the Government is a perfect success.

SHRI BHUPESH GUPTA: Is it loving son or naughty daughteL?

MISS MA~Y NAIDU: Naughty daughters also must be taken care
of, by lovmg brothers.

Luxury of having lady members behind

. While replying to the clarifications sought by. ~embers.:on the
statement made by ~im regardi?g. setting up of a Rail Coach Factory
at ~apuT!~ala. (PunJab), the Mmlster of State in the Department of
Railways said:

" ...Madam, I would like to thank the hon. members because it isa
lu~u.ry which I enjoy on very rare occasions that in the Railway
MIDlstry everyone is congratulating the Government ... I would like
to ext~nd my warm thanks and' gratitude to all the hon. mem-
bers ...

Thereupon the Deputy Chairman'" quipped:

.:~efe.rence to Shrimati Indira Gandhi.
Shn Madhavrao Scindia, .

"'Dr. (Smt.) Najma HeptuUa.

I
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"I thought you were referring to the luxury of having five lady
members behind you."'.

Maiden retirement
When the House was bidding .farewell to the retiring members,

Chairman called Shri Nirmal Chatterjee to speak. When Shri
Chatterjee rose to speak, Shri P.N. Sukul wanted to raise a point
of ordeL To this Shri Nirmal Chatterjee reacted in the following
words:
"Sir, this is my maiden retirement from Parliament. And also it
is a genuine one unlike the spurious ones like that .of Advaniji or
ML Sukomal Sen". Quite often these farewell speeches partake
of obituary notices. Only good things are said, but the important
difference is forgotten that the departed is not there. to listen, but
in the case of farewell, persons are present."
Hearing this Shri 'Parvathaneni Upendra advised him:
"You can take the same thing to be repeated."

Maiden's reply

Shri J. P. Goyal had asked a question on the non-availability of
medicines in the Central Government Health Scheme. Kumari Saroj
Khaparde rose to reply the question. It was perhaps her first reply as
Minister which prompted Shri Suresh Kalmadi to quip:.

"Maiden reply".
Shri Jagdish Tytler immediately added:
"Maiden's'" reply".

Marri~ge ending in separation
When the House had before it the Coffee Market Expansion

(Amendment) Bill, Shri D. P. Karmarkart in the end answered the
points raised by the members and concluded his speech in the
following words:

, Earlier, when a member. (S/lri H. Hanumanthappa) was seeking clarifications on
the statement made by Shri Scindia, some lady members had gathered together
behind .Shri Scindia's Seat and were talking amongst themselves .

." They got re-eleeted to the Rajya Sabha.
.., Kumari Saroj Khaparde, Minister of State in the Ministry of Health and

Family Welfare (now Minister of Textile) is a spinster.
t Minister of Commerce.
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"I must once again express my appreciation, because even
at this third reading stage, whatever has been done is by way of
what friends do at the end of a marriage; all their friends and
relatives bless the bride and the bridegroom, and some of them,
inquisitive enough, however, give them some suggestions, some-
times relevant and sometimes not necessary' at all. But the basic
thing is that they all wish them well. So, I take it that all the
speakers including Mr. Bhupesh Gupta and others have wished us
well, and I am quite sure that their wishes also will be a source of
strength to us."
This led Shri B. Gupta to comment:
"I hope the marriage will not end in a seductive separation."

Marriage: fusion not confusion
The House was discussing the Hindu Marriage (Amendment) Bill,

moved by Shri S.S. Chaurasia.
SHRI K. K. MADHA VAN: Sir, I think th6Jmover of the Bill himself
is confused. 1t is a product of confusion, of confused thinking.
SHRI YOGENDRA SHARMA: Marriage is also a produd of
confusion.

SHRI K. ~. MADHAVAN: Fusion not cOnfusion. There is a lot of
differenCe between fusion and confusion.

Marriage i~lf is diplomacy
A question .on . the elimination of married women from higher

service led to the following mirthful exchange in the House:
DR. (SHRIMATI) SEETA PARMANAND: Are married women
excluded from the diplomatic service in other countries?
MR. CHAIRMAN': No, they are not excluded even here.
SHRI MAHA VIR TYAm": Marriage itself is diplomatic.

Married VS. Bachelors

Putting supplementaries to his question on the Indian Ambassador
in Spain, Shri Man Singh, the Maharaja of Jaipur, Shri Bhupcsh
Gupta charged the Government of political consideration in

'Dr. S. Radhakrishnan.
"Minister <if Defence Organisation.

83

appomtmg him the Ambassador. This was promptly denied by
Sardar Swaran Singh:'
"We have not been swayed by' political and party considerations in
making appointments of Ambassadors."
Still not satisfied with the reply of the Minister Shri Bhupesh

Gupta asked:
"What was the consideration? Because he has a beautiful wife? If
you read books on diplomacy and ~th.er things, you will find in
many books written in England that It IS ad"'anta'geous ~o have .an
Ambassador who' has a 'beautiful wife: Therefore, I am not askmg
any irrelevant question. That is why I am asking you."

SARDAR SWARAN SINGH: A bachelor is not entitled to ask that
question. .
SHRI BHUPESH GUPTA: I see. He said a bachelor is not entitled
to ask that question. Then do I understand that' only married people
have the right to know everything about it?
MR. CHAIRMAN": Do, not go into this.

SARDAR SWARAN SINGH: We know a bit more about it than the
bachelors.

Matter of reciprocity
When the House was having a discussion on the motion moved by

Shri Bhupesh Gupta regarding the statement on visit of Finan~
Minister abroad the following exchange took place between Shn
Gupta and Shri Morarji Desai •.••:

SHRI MORARJI R. DESAI: My bon. friend assumed that, when
I called him' a friend, I expected that he also considered me a
f!iend.
SHRI BHUPESH GUPTA: I know.
SHRI MORARJI R. DESAI: He knows very well that he does not
consider me a friend, and that is obvious. He never misses an
opportunity of having a dig if he can ...

'Minister of External Affairs.
"Dr. Zakir Husain.

• •• Minister of Finance.
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SHRI BHUPESH GUPTA: Would you miss?
Member advised to have lunch

When Shri Pranab Mukherjee was speaking on the debate on a
??vernment motion on the Seventh Five Year Plan, Shri F. M. Khan
mterrupted the proceedings by addressing the Deputy Chairman. in :~
the following manner:

"Madam, I want to say something. I want to place a few facts
before the House. You know I have been on a hunger strike." ••

The Deputy. Chairman retorted:

"You then go and have your lunch. Do not disturb the proceed-
ings. "

Member putting his hand in other's pockets
The House was having a short duration discussion regarding use of

money power in the recent biennial election to the Rajya Sabha and
the implications thereof on the working and preservation of par-
liamentary democracy. Shri Akbar Ali Khan who participated in the
discussion wanted to know whether there was any solution to the
problem. Shri Mohan Lal Gautam suggested that leaders of different
political parties might sit together and put their heads together. and
evolve some solution. The suggestion of Shri Gautam led Shri
Bhupesh Gupta to comment:

"There is only one trouble with that solution. If all political leaders
sit. together, some of them at any rate may pick each other's
pocket."

Shri Mohan Lal Gautam referring to Shri Gupta remarked:

"But he ••• has nothing in his pocket. Still he is afraid of his pocket
being picked. You are always putting your hands in other's
pockets."

.Dr. (Smt.) Najma Heptulla. .
•• The member was on a hunger strike on the Boat Club lawns prot:sting against
some alleged irregularities in the bye-election to the Lok Sabha from South Delhi
Parliamentary Constituency held on 16th December, 1985 which the member fought
as an independent candidate.

••• Shri Gupta was' a communist member.
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Member turns bard

The House was considering the Appropriation Bill. The otherwise
staid proceedings on this item had its refreshing moments too when
Dr. Rudra Pratap Singh welcomed the Bill and congratulated the
Minister of Finance. whom he described as wise with character and
conviction. The member concluded his speech with the following
Hindi couplet:

"~~ ~ ~H, ~ ~~ HI
~~~~H ..~~~HII
~ ~~ ~ ~ m ~ ~ ~ ~I

W ~ ~ ~ H. W CliI f.Imur HI I"

[Learn not to burn with the lamp,
Learn to smile from it.
Learn not to set with the Sun,
Learn to rise from it.
One ought to ponder where one is placed in the nature's canvas.
Try to be an explorer, and not a treader of beaten track.)

Men's interest

On a question on the beauty treatment for Air hostesses many
members were eager to put supplementaries. This made the Deputy
Chairman •• remark:

"Me. Dharia .••• There are many interested in these beauties."
Shri Arjun Arora added from his side:
"Only men are interested in women's bell:uty."

Minister and drug peddling

Shri Murlidhar Chandrakant Bhandare was making a special
mention on the menace of drug trafficking in the country. The
following repartee then took place:

SHRI MURLIDHAR CHANDRAKANT BHANDARE: Madam

.Shri Vishwanath Pratap Singh.

..Shrimati Violet Alva .
••• A member, who wanted to put his supplementary.

1880 RS-12
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Deputy-Chairman, I want the hon. House to share with me the
~ra~e concern and anxiety at the growing menace of drug traffick-
Inb In our country. I am particularly gratified that the hon. Finance
Minister is present in the House because he has a 10t to do with
this peddling of drugs and smuggling of drugs ...
THE DEPUTY CHAIRMAN': What are you saying?
THE MINISTER OF FINANCE": I have to do with stopping the
peddling of dlllgs, not with the peddling of drugs.

Minister cultivating humility

On his question on discontinuanCe of the Emergency, Shri Bhupesh
Gupta put a very long and winding supplementary. Listening to what
Shri Gupta had said Shri Jaisukhlal Hathi••• remarked that Shri Gupta had
asked a long question. An hon. member added that it (Shri Gupta's
, supplementary) was a speech. Hearing this, Shri Hathi said, "During
question hour, even if he (Shri Gupta) makes a speech in my humility
I will call it a question". This elated Shri Gupta who expressed his
happiness in the following words:
"I am glad that you are cultivating some humility."

Minister is always right
The House was discussing a question on the constitution of an

International Naval Force Armada for patrolling the Gulf area.
Commenting on the answer given by the Minister in reply to a
supplementary, Shri Piloo Mody said: '
"On this occasion, the Minister is right. Most surprisingly, tlie
Minister is right."
Shri P.V. Narasimha Raot told Shri Mody that he would surprise

him more and more by being always right.
Shri Piloo Mody thereupon replied:
"You are becoming like your boss'. (Reference to Prime Minister
Smt. Indira Gandhi). She says she is always right. Sometimes to
make some mistake is huma'n." .

'Dr, (Smt.) Najma Heptulla .
• 'Shri Vishwanath Pratap Singh.
"'Minister of State in the Ministry of Home Affairs.

tMinister or External A ff~~'"<:.

111111ill'fllI liillTl-
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Minister not sleeping

When Shri M.S. Gurupadaswamy was speaking in the House, he
made a reference to Shri H.K.L. Bhagat; Shri Subramanian Swamy
noticed that Shri Bhagat was ,perhaps sleeping. He, therefore, told
Shri Gurupadaswamy:
"He, is asleep. He does not know what you are speaking."

SHRI M.S. GURUPADASWAMY: He is covering up his eyes by
dark glasses. He is very much awake.

Ministers are always honourable

When the House was having a discussion on the Press (Objection-
able Matter) Amendment Bill, Shri B. Gupta. ~!de the following
interesting comment on Dr. Kailash Nath KatJu :
"Now Sir there is the paper, the Bombay Chronicle which writes
an editorial on the 12th of March entitled: 'Drop Katju's Press
Bill'. That is the advice. The editorial is entitled - I am not
mentioning it - 'Drop Katju's Press Bill'. Presumably it means the
hon. Dr. Kailash Nath Katju sponsoring this Bill here. Sir, I won't
use this word without the prefix 'honourable'. After all, all
Ministers are honourable, and they are honourable even when they
bring up most dishonourable measures."

Ministers can aITord to be robbed

During the discussion on a calling att~ntion r~l~ting to the
deteriorating law and order situation in Delhi, the, MinIster of State
in the 'Ministry of Home Affairs'" said that ,.wl1ilemembers were
creating unnecessary fuss about theft here and th~re, there was a
theft in a very senior Minister's house recently whIch the members
'might not have heard.

Dr. Bhai Mahavir reacted as follows:
"Ministers can afford to be. robbed."

'Minister of Parliamentary Affairs and Minister of Information and Broadcastillg,
"Minister of l;Iome Affairs.
"'Shri K.C. Pant.

.- __ n
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.Shri Janardhana Poojary.
•• Shri T.A. Pai.

••• Shri Humayun Kabir.

During the question hour, while asking supplementaries on a
question regarding Maruti Ltd., Dr. Mathew Kurian dissatisfied with
the Minister's answer, observed as follows:

"Sir, the answer, given by the hon. Minister can be compared to
the bikini. Sir, like the bikini, he has revealed everything but
concealed the most important thing."
The Minister .replied •• :.
"Sir, I am not in the habit of looking at bikinis and, therefore, the
hon. member's allegation that my answer looks like a bikini, I do
not know."

Minister's reply alld the bikini

Minister should run faster

Once the Minister of Scientific Research ••• was late by three
minutes' in reaching the House due to the slow running of his watch

Minister's watch

The Minister of State in the Ministry of Finance. was not present
in the House to lay ~apers on the Table of the House. As soon as he
came, the Chairman called upon him to apologize for not being
present in the House at the appropriate time, Shri Poojary thereupon
remarked:

"I am sorry, Sir, I came late. Starred Questions were there in the
Lok Sa~ha and so, I am very sorry, I could not come. I came
running. I take the parliamentary work very seriously. I came
running also."
Shri R. Ramakrishnan commented:
"We saw him running."
Shri P, Upendra, however, had the last say when he said:
"You should run faster."
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II II

Minister's cap

DR. K.N~ KATJU.: I was reminded that there'white lie'. is something like a

SHRI S. MAHANTY: A d
M

. n that exactly is the colour of the h
mister's cap! on.

••••

Ministers' faces on the T.V.

SH~.I N.K.P. SALVE: I do not for am' .
political interference whats()eve I h oment ag~ee.that there ISany
MG' r. ave worked 10 It Ex t hrs. andhl told me once "PI d . cep , w en
often". She said "If yo ' ease

h
0 not show the Ministers too

h
" ' u want to s ow some prog "

t e Mmlsters are there kindl . . rammes 10 which
do not show the faces' of th y Mgl~e.Importance to programmes and

e misters too often".
SHRI JASWANT SINGH' M" .Do not d . . mlstenal faces are quite entertaining.

epnve us. Do 'not deny us.

SHRI S.W DHABE' W. . e are not averse to it.

SHRI N.K.P. SALVE' Mr Jasw' t S' hthat they have been v~' an 109 and Mr. Dhabe consider
GadgW. that if ry gene~ous to the Minister. I put it to Mr

you want a bigger entertai .
Jaswant Singh and Mr Dh b h Id nment, people like Mr.. a e s ou be shown.

Ministers in uniform

The House was discussing a .
racket being run by some P lue~lon on a well organised postal
su~gested that the postal authorities ~mployees. Shri N.P.- Nanda
umform by all postal empl s ould enforce the wearing of

. . oyees so that they could be identified
Shn PJloo Mody got up and . d ., qUlppe :
"From the minister onwards."

.:M!n~ster of Home Affairs and ~tates

B
MrloUlsdter.of State (Independent ch~rge)a castIng. . of the Ministry of Information and
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'Minister of t;:xtem~1 AhffairsM... t'ry of Parliamentary Affairs.
"Minister of Slate In t e in'S
••.•Monkey.god in Hindu mythology.
tMinister of Agriculture.
ttDr. S. Radhakrishnan .

-,

very nice to hear but we are sometimes also not so uncharming and
not. so unpleasant to hear.

. Your charm is known all round.THE DEPUTY CHAIRMAN:

M d This is one of mySHRI BHUPESH GUPTA: No, a. a~.
misfortunes that I cannot charm the Chair.

Monkeys and Rama Rajya

f k s which was being answered by
A question on the export 0 mo~ I?' mirthful exchange in the

Dr. P.S. Deshmukht led to the. 0 owmg
House:
SHRI GUPTA: How can he think of the ?Congress Ram
Rajyatv~' when the monKeys are. being exported. .

P S DESHMUKH: There are many more available, SIr.DR .. , •

MR. CHAIRMANtt: Not in this House.

Modem Hanuman

f d h's speech on the debateD Shyam Sundar Mohapatra pre ace I. . Sh' B R
r. . b 'ng encomiums to n ..on the international situation y paYI

Bhagat' in the following words:
,,' orei n Minister, Mr. Bhagat, has added many feathers
... Slr, the F g dd d' London. another in Bahamas,

to his cap. One fe~ther he a e ~~ 'n Om~n the fifth in Tokyo
the third in Washmgton, Ithe :o~ ot'the least: credit goes to him
and then, of course, the ast un"
for the India-China official level talks.
Shri Sitaram Kesri" thereupon quipped:

"..."He is a Hanuman.

Ii

I
r
I.
i

THE DEPUTY CHAIRMAN: Anyway, it will be s~t right now, we
shall have to wait and. watch.

SHRI BHUPESH GUPTA: I would wish to present him with a watch
which gives him the right time.
AN HON. MEMBER: From Russia?"

SHRI BHUPESH GUPTA: If he pleads inability to produce one
here.

'.
Shri Bhupesh Gupta was speaking on the Land Acquisition

(Amendment) Bill, 1962. Wanting him to finish his speech, the
Deputy C!Jairman'" told Shri Gupta that she thought he had made
himself quite clear on that i1mendment. This led to the following
hilarious exchange in the House:

THE DEPUTY CHAIRMAN: You have made it very clear.
SHRI BHUPESH GUPTA: To you, Madam. If you give your vote
in my favouf I am prepared but I want to convince other members
because I must pursue this matter ..

AN HON. MEMBFR: Are you sure you will be able to convince?. .
SHRI BHUPESH GUPTA: We live with good hopes just as you
live with hopes.

THE DEPUTY CHAIRMAN: Let us hear the Minister then.
SHRI BHUPESH GUPTA: You seem to be very fond of hearing
the Minister.

THt.DEPUTY CHAIRMAN: You'said you live in hopes and ...
SHRI BHUPESH GUPTA: I know the Ministers are charming and

-
for whkh he apologised to the House. Taking advantage of the
situation Shri Bhupesh Gupta had a dig at the Minister-
"Madam,' I am very sorry that the hon. Minister of Scientific
Research should have a watch which does not give the right
time. "

Misfortune
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•Addressing the Deputy Chairman, Shrimati Violet Alva.
"Shri Bhupesh Gupta was a 'communist.
'''Shrimati Violet Alva.



More yielding

The House was having a discussion on the general economic
situation in the country. Shri M.S. Gurupadaswamy pleaded with the
Finance Minister'" that he should depend for resources not so much
on indirect taxes but direct taxes and narrated the following anec-
dote:
"I am reminded of an anecdote, a story, which I wiil just tell for
the benefit of the House and for the benefit of the Finance
Minister. Those. were the days of Disraeli in England, the later part
of the 19th century. He was the leader of the opposition. Disraeli
said to Gladstone: 'Mr. Gladstone I would like you to tax the rich

1880RS-t3

'Shrimati Violet Alva.
"While discussing Appropriation Bill, a member raised a 'discussion on Ministry of
Rehabilitation.
"'Shri Vishwanath Pratap Singh. '
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More tban a boy

SHRI B.C. 'GHOSE: If the Rehabilitation Minister were here, he
~ould be in a position to reply .••. I .do not know whethenhe Finance
Minister would be. iri a position to answer many of the points.
SHRI BHUPESH GUPTA: We have got only a boy on the bur,ning
deck.
SHRI B.C. GHOSE: He is not a boy, he is more than a boy.

More poisonous tban poison

SHRI BHUPESH GUPTA: Madam Deputy Chairman', a Congress
member has given me a tablet: Kindly examine whether it is. a
poison.
SHRI ABID ALI: Eat it.
SHRI BHUPESH GUPTA: If it comes through you, it must be
poison. Kindly send it' for medical examination.
SHRICHANDRA SHEKHAR: Today you are so poisonous, I
think, that it will not affect you.

.).

'The House was discussing the Hindu Marriage and Divorce Bill.
"Perhaps reference here is' to Shri B: Gupta who was a bachelor.
'''Minister of Home Affairs.
tRavana is said to have had len heads.

IShri Chaturanan Mishra: Now Shri Vajpayee is also here, we have
read it in the newspapers that he too has abandoned the demand for
immediate dismissal of the Barnala Government. It appears wisdom
has dawned from that side. That is a good beginning, it may help in
solving the ticklish problem of. .. )
tft am:t ftmft ~ : ~ ~. ~ ~ t fcf; ~ ~ q;r ~
~ fi:rl){ ;;ft ~ #r ~ ~ I

[Shri Atal Bihari Vajpayee: Mr. Chairman, Sir, It appears that Shri
Chaturanan Mishra has'monopolised over wisdom.)
tft ~ 1m :'" ~ ~ ~ ~I

[Shri Buta Sil)gh: That is why, he is Chaturanan (i.e. four-headed
person).)
tft am:t ~~: 3fIR ~ i'l ~ ~ m lit m <It ~ ~ ~ ~
m~1
IShri Atal Bihari Vajpayee: If Chaturanan has mote wisdom, I am
afraid he may become Dashanantalso.), ,

Monogamy

SHRI B.K. MUKERJEE: I was asked about monogamy: I welcome
this provision no doubt because polygamy was prevalent in India
hundred years ago but today I doubt if any of the 700 members of
Parliament have got more than one wife...
AN HON. MEMBER: Some have no wife.
SHRI B.K. MUKERJEE: Some members have no wife at all."

Monopoly over wisdom

& &
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peaple ilnd leave the paar; da nat rely upan indirect taxes.' Far
that the classic reply given by Gladstane was: 'Loak, bath .direct
and indirect taxes are like twa charming sisters. I lave them bath.
Thaugh, in the family parlance it may be called immaral and
bigamaus. Because they are bath charming, I lave them bath. But
in this '1 give a little mare lave ta indirect taxes, the secand sis~er,
because she is mare charming, she is mare yielding and she is mare
welcame far explaitatian. Therefare, I depend upan this saurce,
thaugh, I da nat give up the ather saurce'."

AN HON. MEMBER: Yau are charging him with bigamy?

SHRI M.S. GURUPADASWAMY: I wauld like Mr. v.P. Singh
n'at t.o rely upan indirect taxes. I want him t.o reverse this. Indirect
taxes have a tendency ta set an inflatianary trend in the econamy.
Therefare, Sir, let him resart ta raising resaurces fram direct taxes.

SHRI VISHWANATH PRATAP SINGH: The ather sister has
been mare yielding ...

Mother and son

During the caurse .of the discussian an the resalutian regarding
.observing 1975 aSIan Internatianal Wamen's Year, Shri Subramanian
Swamy said that dt was difficult far him at times ta distinguish
between a man and a waman. In this connectian, he 'narrated the
fallawing persanal experience: '.

"Once I met twa:hippies and I did try ta make an identificatian. I
said ta .one .of them, 'Yau must be his girl friend.' The reply came,
'Na, this is my san.' I said, 'Sa, yau are his father.' 'Na, I am his
. mather, the, reply came."

> .
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Mr. Baby

SHRI P.N. SUKUL: When yau are called ta speak, yau speak.

THE VICE-CHAIRMAN': Mr. Baby, I request yau nat ta became
an interrupter.

SHRI M.A. BABY:.If the .railway freight is increased, haw will the
prices came dawn?

THE VICE-CHAIRMAN: Leave it to your party leader.

SHRI P.N. SUKUL~ Mr. Baby, dan't behave like a baby.

'Mr.' Renuka Chowdhury

MR. CHAIRMAN": Naw Mr. Renuka Chawdhury.

SHRIMATI RENUKA CHOWDHURY: Sir, yau called me 'Mr.'!

MR. CHAIRMAN: Oh! Fram the masculinity .of yaur vaice
thought it was Mr.

My lord and my lady'

Dr. (Smt.) ,Najma Heptulla wha had resigned'" from the post .of
Deputy Chairman .of the Rajya Sabha, was thanking the Chairman
and ather members wha had made kind references ta her while
bidding her farewell. Speaking an the accasian Dr. (Smt.) Heptulla
alluded fallawing remarks ta Shri Asake Sent in a lighter vein:
"I had same .of the very enlightened maments in the Hause which I
remember such as .our Law Minister; Mr. Asake Sen, wha .once
said that in the ather Hause, he fargets sametimes and calls the
Speaker as 'My Lord'. Naw, I won't be in the Chair to give him
appartunity ta call me 'My Lady' .',. " ..

'Shri Anand Sharma.
"Shri R. Venkalaraman.
'''Resigned on January 20. 1986.
tMinisler of Law.
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My son's rather

SHRI N.E. BALARAM: In Kerala, suppose you l\sk a Namboodri
lady, • Olean a Brahmin lady, what her husbahd's name is. She will
never say that. She will only reply, "The name of my husband is my
son's father." Suppose' she is asked to .recite the mantram of
Narayonaya N7Jmaha and suppose her husband's name is Narayana,
she will say "My son's father Namaha." LIke that, the Foreign
Minister is Iik~ that Brahmin lady in Kerala. He does not want to
say where the: danger is coming from.
'SHRI 'B. SATYANARAYAN REDDY: If that lady has no son,
how will she address?
SHRI N.E. BALARAM: r do not know that. Ask the Minister.

Need to change specs

The House was discussing the international situation. Shri N. Sri
Rama Reddy. who was speaking in the House had all praise for
India's foreign policy. This made Prof.' M.B. Lal comment:
"Congratulations on self-praise".
This comment led to the following interesting exchange in the

House:
SHRI N. SRI RAMA REDDY: It is not self-praise. It is there

. for you to see, my dear friend. It is there. The whole world sees
it today. How can you not see it? You are a Professor in
addition.
SHRI ARJUN ARORA: He stands in need of changing his specs.

Neither cst nor queen

While speaking in the House Shri Humayun Kabir was looking at
Shri Bhupesh Gupta. Shri Gupta did not Ii~e this' and in turn
requested Deputy Chairman" to ask Shri Kabir to. look at the
Chair. Though, Deputy Chaihnan advised Shri Gupta not to be so

"

'Belonged to the ruling Congress Party.
"Shri S.V. Krishnamoorthy Rao.
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touchy; Sh:ri Gupta still holding to his position said, "When you are
there why should he look at me? He should look at you."
To rltis Shri Humayun Kabir remarked: 'I am reminded of an English
'pro'. brb that even a cat can look at the Queen. I hope I am not a
cat'.
THE DEPUTY CHAIRMAN: He is not a Queen either.
SHRI HUMAYUN KABIR: I am sure he is not a Queen but in any case...
SHRI BHUPESH GUPTA: But you are approaching the Queen by
occupying the throne.

Neither common nor sense

Shri K. Santhanam, who was speaking on the Land Acquisition
(Amendment) Bill, was interrupted by Shri Bhupesh Gupta. This was
objected to by Shri Sa:lthanam. Justifying himself Shri Bhupesh
Gupta said:
"I am not a lawyer at all. It is common-sense."

SHRI K. SANTHANAM: I am strictly on the legal interpretation of
it. You have no business to interrupt. I think it is neither common
nor sense.

Never too late to correct one's mistake

The Prime Minister' had made a statement in the House regarding
visit of Mr. Mikhail Gorbachev, General Secretary of the Central
Committee of the CPSU.
Speaking on the statement of the Prime Minister Shri A.G.

Kulkarni said:.
"Finally, Sir, I want only to say that I am really very very happy
that the youthful Prime Minister of this country has risen to the
stature of a \\-orld statesman ... "
SHRI V. GOPALSAMY: It is for the home-comi'ng, I think"
Warm welcome 'for the home-coming.

'Shri Rajiv Gandhi.
"There were Press reports that Congress(S) Party was merging with the Congress (I)
Party. Mr. A.G. Kulkarni was a member of Congress(S) party which merged with
Congress (I).
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Nine months is the natural period

,/

/'No excitement

like to know what the hon. Minister proposes to do to allot some
more time to the ruling Congress Party.
SHRI AJIT PANJA': Sir, the suggestion is well rioted.
SHRI RAJIV"GANDHI": Sir, if I may take it up from the point
that Atal Bihariji has made perhaps, with his co-operation we can
divide the time in the proportion of the representation in the
House.

'Minister of State (Independent charge) of the Ministry of Information and Broad-
casting.
..Prime Minister.
'''Shri B.R. Bhagat.

Shri V.M. Chordia, who moved a motion in the House to discuss
the Fourth Annual Report of the Life Insurance Corporation (Lie),
expressed his surprise over the fact that the Report in question was
laid nine months after the close of the year and went on criticising
the functioning of Lie.' .
Replying to him the Deputy Minister in the Ministry of Finance'"

said that the Report had been submitted within the stipulated time
limit of 9 months and that if the Report could not be submitted
within one or two months, it did not mean that the LIC is inefficient
or it could be blamed for the delay.
To help the Minister Shri Akbar Ali Khan said:
"And nine months is the natural period."

SHRI B.R. BHAGAT: Well, the House was very wise in putting that
period.

Concluding his speech on the Constitution (Fourteenth Amend-
ment) Bill, Shri N.M. Anwar spoke:
" ... We are w'edded to democracy, wedded to freedom and wedded
to integration."

SHRI BHUPESH GUPTA: You may be wedded to anything but do. . . a
not get. excited.

News coverage on mass media
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'Shri R. Venkataraman.
"Minister' of State in the Ministry of Parliamentary Affairs.
"'Shri R. Venkataraman.

SHRI A.G. KULKARNI: Sir, the opposition not only opposes,
but also it has a bias towards alI good things in life. I am very
happy that the Prime Minister rose to the occasion and brought
himself on to the forum of world statesmen which I realIy want to
encourage and which people like me, people of my age, would
realIy encourage. Mr. Chairman, Sir, I think you will protect me
from the remarks of my friends on this side.

MR. CHAIRMAN': Mr. Kulkarni, I am protecting you by saying
that it is never too late to correct one's mistake.

New Chairman

During question hour a question was asked about the news
coverage of political parties on mass media.

SHRI ATAL BIHARI VAJP AYEE: Sir, according to the state-
ment opposition parties are getting more time and coverage ...
This led to the following interesting exchange:
SHRI JAGESH DESAI: Three times.

SHRI ATAL BIHARI VAJPAYEE: ...both on the radio and the
television. You will agree with me that this is not very fair. I would

As the Marshal announced the arrival of the Chairman in the
House, Shrimati Margaret Alva" stepped out of the Chairman's
Chamber and entered the House to be followed a few seconds later
by the Chairman. There was laughter in the House in which the
Chairman also joined .. The following brief exchange took place:
MR. CHAIRMAN"': Notthe Minister of Parliamentary Affairs.

SHRI P. UPENDRA: Some intruder.

SHRI R. MOHANARANGAM: I thought she was promoted.
MR. CHAIRMAN: Some day in futu're.
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Noose round the head

'Minister of Finance.
"Reference to Shri Bhupesh Gupta.
".Minister of Home Affairs and States.

Not head' but shoulders

When the House was. discussing the Press (Objectional Matter)
Amendment Bill, the following exchange took place in the House ,
leading to hilarity:

DR. K.N. KATJU.": Take another case, the tram strik~ business
in Calcutta. I think it will be accepted without any offence that the
Calcutta Press went off their heads '
SHRI B. GUPTA: I protest ...
DR. K.N. KATJU: Then I don't say heads, they went off their
shoulders.

1880RS-14

Speaking about the influence the Government machinery exercises
on the voting, Shri Dahyabhai V. Patel narrated this personal
experience:

"My wife was a candidate in Saurashtra and I asked members who
were sitting on that side at that time to cmpe forward and .
challenge it; 1 said 1 would prove how the Polling Officer was
telling the illiterate voters, 'Come on, 1 will vote for you' and, he
cast the votes, not one but several of them. There were witnesses.
When we said, 'We will register a complaint', the Polling Officer
went and fell at the feet of my wife saying, 'I have got eight
children.' What will happen to -them?' My wife is a more kindly

Not influenced by wife

SHRI T.T. KRISHNAMACHARI': Unfortunately, my friend" runs
off. I do not have the power in my legs to run with him. They do not
really respond. I am old and I caimot walk along with him.
SHRI BHUPESH GUPTA: Your head runs faster.
SHRI T.T. KRISHNAMACHARI: It might. I hope when the noose
is put round my head, it would probably be free first.

'\
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S~RI ATAL BlHARI VAJPAYEE: How can you talk of Krishna
WIthout Premo . .

SHRI GOVINDA REDDY: Is the word 'tIonsense'a very parliamen-
tary word? . .

'Delhi Development Authority.
•• Shri Vajpayee is a bachelor.
' •• Shri B.C. Ghose.

During the question hour, a question was. asked about the
complaints against DDA' for poor construction .. Putting his sup-
plementary Shri A.G. Kulkarni wanted to know from the Minister:
" ..: how ~uch harassment has been done to the .peop1e who have
paId momes. There was one Mr. Krishna. Kumar 'who was a
Chairman or a Managing Director ... "

SHRI ATAL BlHARI VAJPAYEE: Prem - P.rem Kumar.

SHRI A.G. KULKARNI: Vajpayeeji'., you can talk of Prem, I
cannot talk of Prem ...

No nationalisation of wife

No Krishna without Prem
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THE ViCE-CHAIRMAN"' .. 'Nonsense' means 'without sense'.

S~eaking on the Resolution on the Nationalisation of Film Industry
Shn Lokanath Misra said about the nationalisation, "If you start
nationalisin& culture, art and all that, there may be a doubt in the
minds of a section of the people in India that you may nationalise
anything;"

Hearing this, Shri Sheel Bhadra Yajee quipped:

"Except wife everything should be' nationalised."

Nonsense means without sense

•

I
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p;:rson; she has not been hardened in politics as I have been. She
said, 'Let him go'."
After listening the story Shri Bhupesh Gupta commented:
"But her kindness has not softened you very much.:,"

Not maiden every time

The Parliamentary Secretary" to the Prime Minister gave his
.-maiden answer to a question regarding INSAT-IC. Afterwards, when
fOf- the second time he was replying to another question, Shri P.
Upendra commented, "Maiden answer". Thereupon the Chairman"
quipped:

"This is his second answer. The maiden answer was given earlier.
You cannot gp on calling him a maiden every time."

Not only charming but harming also

SHRI MURLIDHAR CHANDRAKANT BHANDARE: ... Now, I
must confess that a warrior-like stance of the very charming
member""" has left me unmoved.
SHRI PARVATHANENI UPENDRA: Have you heard what she
has said?
~HRLMURLIDHAR CHANDRAKANT BHANDARE: I will read
it tomorrow.
SHRI PARVATHANENI UPENDRA: She says "charming lady'is
moved by a man like you".
~ ~ T.ft~ : ~ 'llfflrT ~, ~ t I
[Shrimati Renuka Chowdhury: I am not charming, I am rather

harming.]

No undesirable husbands

SHRI B.K. MUKERJEE: ... By development in all spheres I mean ~

"Shri :Arunsi~~h. ;'
"Shri R .. Venkataraman.
""" Reference made ~o Shrimati Renuka Chowdhury.

l
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society where there will be no unemployment, where "there will be
no want.
SHRI B. GUPTA: And where there will be no undesirable hus-
bands'"
SHRI B.K. MUKERJEE: Whether Mr. Gupta is married or not.
don't know, but he is certainly not a very desirable husband.

Old furniture !n a new place

Immediately after the lunch break some. members wanted to
know whether the Home Minister would be making a statement on
the students' march. Not finding the Home Minister in the House,
Shri Atal Bihari Vajpayee wanted to know where the Minister was.
Though;Shri' P.S: Naskar, Deputy Minister in the Ministry of
Home Affairs was in the House and the' Deputy Chairman"
assured the members that the Home Minister would be coming.
Shri Gupta had the following interesting exchange with Shri
Naskar:
SHRI BHUPESH GUPTA: Let us have a look at the new
Home Minister:""
SHRI P.S. NASKAR: You have already had a look at him, Mr.
Gupta.
SHRI BHUPESH GUPTA: Old furniture in a new place.

Oldies too have heart

When Shri Subramanian Swamy was speaking on the Delhi
Prohibition of Eve-teasing Bill, he was interrupted by Shri A.G.
Kulkarni. Commenting on this Shri Kamal Morarka said Jhat
Shri Kulkarni could not participate in' a discussion on eve-
teasing. Protesting against this Shri Kulkarni said: , .
"Is age a bar .to participate in such. a, lively and "romantic
discussion? Sir, these youngsters feel :that it is their own field.

"The House was having a discussion on the Hindu M~rriagc and o'ivorce Bill.
•.•.Shrimati Violet Alva. • , . ' ..
"""Shri Gulzarilal Nanda was relieved of the charge of the .Home Minister and

Shri Y.B. Chavan had recently taken over.'

I
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Once more please

Orientalisation of 'ball-room dance

Speaking on the b.udget Shri R.D. Sinha Dinkar touched upon
the cultural needs of .the people and made the following com-
ment:

".... In fact I feel that the very ball-room dancing should be
orientalised and we shall have no objection if the Indian ladies
and gentlemen dance, frolic and jump to Indian tunes."

To this, immediately c.ame a comment from Shri Kaila~h Bihari
Lall:

Ras Lila.

Agreeing with Shri Lall, Shri Dinkar then said:
"Yes, RasLila could provide the basis."
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'Shri R. Venk3taraman.
"Shrimati Violet Alva.
"'Essential Service Maintenance Bill, 1968.
tMinister of State in the Ministry of Home Affairs ..

Operation successful but patient died

,Opposing tooth, nail and !&i1 .

SHRI BANKA BEHARI DAS: Madam Deputy Chairman,"
oppose this Bill'" tooth and nail.

SHRI VIDYA CHARAN SHUKLAt: Add tail also.

During the course of supplementaries to a question the' follow-
ing witty interjection took place:

SHRI PARVATHANENI UPENDRA:' Sir, the honourable
Minister's statement reads like a doctor's report that the patient
is very healthy except that he suffers from cancer, tuberculosis,
heart-attack and diabetes. .

MR. CHAIRMAN': Operation was successful but the patient
died.

I.'
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THE DEPUTY- CHAIRMANt: I am ringing, the bell, Mr.Saksena.

SHRI H.P. SAKSENA: Yes, ,I have heard the bell but I waswaiting for another bell, if you don't mind.

. 'Shri Jagesh Desai.
"Shri Yogendra Makwana.
'''Shri R. Venkataraman.
tShri S.V. Krishnamoonhy Rao.

Old in age and young in spirit

Shri A.G. Kulkarni was putting suppleinentaries on a question
relating. to States affected by drought and famine. Shri Kulkarni
reacted strongly to replies given by the Minister of State, for
Agriculture and Cooperation." Looking at the mood of Shri
Kulkarni, Shri Makwana commented:

"I do not know why this' old man is so agitated over this?:'

This comment of Shri Makwana led to ttle 'following
humorous exchange in the House:

SHRI A.G. KULKARNI: ... Mr. Makwana, who told you
that I am old?

MR. CHAIJ.{MAN"': I certify that Mr. Kulkarni is very young.

SHRI DIPEN GHOSH: He is an old young man. ---SHRI YOGENDRA MAKWANA: Old in age and young in
spirit.

Don't lhink that the oldies are devoid of heart. We also have
heart. "

The Vice-Chairman', however ruled that Shri Kulkanii could
speak on the matter. Shri Kamal Morarka then commented in a
lighter vein:

"You can also participate in eve-teasing, 'Sir."
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Painful heart

SHRI V. GOPALSAMY: Mr. Vice-Chairman, Sir, with a
painful heart, I would like to say...

SHRI P.V. NARASIMHA RAO': '00 not say anything about
heart. The Health Minister is sitting here.

Pain killer not human killer

SHRI M. KADHARSHA: Sir, this Dext~opropoxypherie is a
killer basic drug, and the hon. Minister herself" has admitted ...
SHRI P.V. NARASIMHA RAO"': It is a pain killer, Sir, not a
'human killer. ..

Pass for spouse, not for spice
~- :'.

Speakingt on the Railway budget Shri Ramchandra Bharad-
waj mentioned that earlier the members could travel with their
companion in the same coach. Now it has been made that only
the member can travel by ACC and his companion will go
either in the chair car or first class or second class. Adding that
companion is companion and the wife is wife arid if she cannot
go with the member, whom can he leave her to, Shri Bharadwaj
, pleaded with the' Minister that either he should allow members to
travel by the first class or permit her to travel ,by ACe. Shri
Madhavrao ScindiaH perhaps did not get fully what the member
w.anted to say so he asked Shri Bharadwaj whether he was
'talking about the companion or his wife/spouse?

This led to the following mirthful exchange in the House:

'Minister of Human Resource Development and Minister of Health and Family
Welfare. ,

"Kumari Saroj Khaparde. Minister of State in .the Ministry of Health and Family>
Welfare.

"'Minister of Human Resource Development and Minister of Health and' Family
Welfare.

tSpoke in Hindi.
HMinister of State in the Ministry of Railways.

I
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THE VICE-CHAIRMAN': He is talking about both.

SHRIRAMCHANDRA BHARADWAJ: There are 'bachelors alsO.

SHRI R. MOHANARANGAM: Spouse or companion. Let it
be both. '

SHRlMA TI KANAK MUKHERJEE: I have paid Rs. 320
today.

SHRI R. MOHANARANGAM: Spouse and companion will not
travel simultaneously. It is better to have one.

SHRI MADHA VRAO SCINDL;': I a;n reminded of what Mr.
Jagjivan Ram said when he was the Railway 'Minister. He was
asked whether this pass would be restricted only for the wife or
also for'the companion. Mr. Jagjivan Ram answered: "The pass
is for the spouse, not for the spice."

SHRlMATI KANAK MUKHERJEE: What is this? There is a
difference between the two. We have to pay extra.

THE VICE-CHAIRMAN: That is what the hon'ble member is
making a request. .

SHRI R. MOHANARANGAM: "Spices" 'are not expected to
pay.

Personal questions not allowed

Shri Humayun Kabir" was replying a question on flying
training to M.Ps when Shri Bhupesh Gupta put this supplemen-
tary question to him:
"What will be the cost of such training (flying training),
assuming that the trainees possess the intellectual and physical
qualities of hon. Minister?"

SHRI HUMA YUN KABIR: Personal questions are not allowed ...

Pilot piloting Bill

The House was 'discussing' the National Airports Authority BilI.

'Shri R. Ramakrishnan.
','Minister of Slate in the Ministry of Transport and Communications.
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Speaking on the Bill Shri M. Kadharsha unwittingly made the
following introductory remarks:
"Madam Deputy Chairman, at the outset, I would like to cOngratu-
late the new Minister for Civil Aviation'. He is not only young and
energetic but experienced. He is himself a pilot and we can rightly
say that a pilot is piloting the Bill.. Madam, this Bill has been
brought forward at a time ... "
To this the Deputy Chairman" wittily obse~ed:
"Are you a pilot, Mr. Tytler. Or, Mr. Kadharsha, are you
confusing him with Mr. Rajesh Pilot?'" In any case every Minister
is a pilot some time or the other."

Plurality of GGd

While participating in the debate on a Government motion on ~he
Seventh Five Year Plan, Shri Nirmal Chatterjee made the followmg
remarks:
" ... For G~d's sake, '0; for the Prime Minister's sake if he is your
God, give consignment tax and ... "
This led to the following interesting exchange:

SHRI N.K.P. SALVE: Your God is in China.
SHRr NIRMAL CHATTERJEE: By God I have the Chinese
figures but I am 'sitting right now in India, if you don't mind.
SHRI N.K.P. SALVE: Or your' God is in Russia.

Political patient

Not knowing what made Shri Raj Narain impatient Shri Krishan
Kant said:
"I do not know why he go.t a little impatient. What I was saying
was .•. '~
This made Shri M.M. Dharia quip:
"He .is not impatient. He .is: a political patient."

'Shri Jagdish Tyller, Minister of State in the Department of Civil Aviation.
"Dr. (Smt.) Najma Heptulla.' .
'''Minister of State in the Department of Surface Transport.

..
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Posting with interruptions

When Shrimati Lakshmi Menon' was frequently interrupted by Shri
Bhupesh Gupta in her speech, she objected and requested him not to
interrupt her. Answering her in lighter vein Shri Bhupesh Gupta
remarked:
"I am posting you with good interruptions."

Poverty, not poverty line

During the course of supplementaries on a question regarding
people living below poverty line, the following amusing exchange
took place between a member and the Chairman:
SHRI R. MOHANARANGAM: What are the concrete steps
taken by the Government to erase completely the poverty line?
MR. CHAIRMAN": Not the line but poverty.

Present but cannot represent

SHRI PILOO MODY: Sir, what about Question No. 303?
MR. CHAIRMAN"': The member is absent.

SHRI PILOO MODY: Sir, I am present.

MR. CHAIRMAN: You are present, but you cannot represent.

Preserving chastity

During supplementaries to a question relating to the permission to
import bullet-proof jackets by the Uttar Pradesh Government, the
following mirthful exchange took place in the House:

SHRI V. GOPALSAMY: Mr. Chairman. Sir, while ( appreciate
very much the ever vigilant efforts of the Government to give

.D('put~ MinistL:r of External Aftairs .
•.•Shri R. Venk;ltaraman.
•• 'Shri M. Hidayatullah.

188() RS - t5
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maximum security to our VVIPs by getting these bullet-proof
jackets, may I know from the hon. Minister whether the G~vem-
~ent will try to get bullet-proof pants also? If so, 1would lIke to
know w.hether the bullet-proof pants and the bullet-proof jackets
which they are already going to purchase, willbe covered by Khadi
cloth or polyester cloth.
SHRI P. CHIDAMBARAM': Sir, the hon. member, with great
respect to him has not read the answer. These bullet-proof.iac~~ts
are being got ready for police personnel deployed on hlgh-nsk
duties and not for VVIPs.
MR. CHAIRMAN": The thrust of the question is' not whether
you will provide bullet-proof jackets only but whether you will
provide bullet-proof pants.
SHRI P. CHIDAMBARAM: I sincerely hope that hon. members
are not ridiculing the idea:.. .
'SHR1 V. GOPALSAMY: I am not ridiculing. I am very serious in
my question.
SHRI RAJIV GANDHI''': Sir, if I may interrupt, I appreciate
verv much the worries of the hon. member and I will definitely ask
the' Home Ministry to get a bullet-proof pant made for the hon.
member. .
SHRI K. MOHANAN: It is 'not necessary for Mr. Gopalsamy. It
is necessary for you.
SHRI ATAL BlHARI VAJPAYEE: What ~ill he do with pants;
without a jacket?
SHRI RAlIV GANDHI: It may preserve his chastity.

Preventing heart attack

Shrl Vishwamith Pratap Singhtwhile felicitating Dr. (Smt.) Najma
Heptulla . on her unanimous election as the Deputy. Chairman
observed as follows: .•...'" -t;" .
'Minister of State in the Ministry of Home Affairs and Minister' of Slate in the
Ministry of Personnel, Public Grievances and Pensions,
"Shri R. Venkataraman.
••• Prime Minister.
tLCader of the House,
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"Sir, this House, as you know, does not always deliberate; it also
fulminates and Sir, you have seen one instance of it. On such
occasions I am sure, her presence will be a soothing balm, for her
research for Ph.D. degree has been a research on the anatomy of
the heart ~nd I am sure she will not allow us, sitting either on
this side or on the other side, to give each other a heart attack."

Prime Minister, party president and price 'rise

While speaking on the debate on Motion ot' Thanks on the
President's Address, Shri Jaswant Singh made the following humor-
ous remarks mixed with a dose of satire:

"I talk to you about' the price rise, about President' Rajiv and
Prime Minister. Prime Ministe'r Rajiv announces price rise.'
President Rajiv, of the Congress Party, telephones Prime Minister
Rajiv and says: reduce the price rise. Is this the functioning of
the Government?'"

Procurement of soft stuff

The House was discussing a calling attention on the non-availabil-
ity of foodgrains in various parts of the country. Referring to the
situation in West Bengal, Shri Lokanath Misra expressed his dissatis-
faction and stated that some supporters of either the Congress Party
or the CPI who owned fair price shops did not allow foodgrains to
percolate down to the consumers.

Shri Bhupesh Gupta added that it was reported in some papers
that two very close associates of Mr. Kashi Kant Moitra'had been
arrested in a prostitute's house. Dr. K. Mathew I).urian thereupon
observed:

"They should have been procuring wheat and rice. They were
procuring more soft stuff:"

Promises to keep

After a prolonged discussion on supplementaries to a question

'Food and Civil Supplies Minister in the West Bengal Government.
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relating to achievement of targets for firewood and fodder planta-
tions, the Chairman' ended the debate by remarking thus:

"The woods are lovely, dark and deep but I have promises to keep
the question moving."

Purchase by Minister's wife

The Minister of Commerce", Civil' Supplies and Steel and Mines
was replying to supplementaries to a question on the price of edible
oils. Apparently dissatisfied with the answer, Shrimati Purabi
Mukhopadhyay said:

"Sir, the house-wives like to know whether the Civil Supplies
Minister or anybody in the Council of Ministers has' visited a
market to purchase oil?"
,The Commerce Minister quickly replied:
"So far as this question is concerned, I am glad to answer that at
least my wife visits market and she purchases for herself."
Before passing on to the next question the Chairman '''had the last

say:

"I hope after this assurance that the wife of the hon'ble Minister
goes to purchase oil, everything is brought to his notice."

Rabies and the elections

The House was discussing a question on detection of rabies disease
in Delhi. .

Shrimati Purabi Mukhopadhyay asked the Minister, "When you
catch stray dogs, what do you do with them?"
MR. CHAIRMANt: I thought, Mr. Piloo Mody, will have much to
say about rabies ...

SHRI PILOO MODY: I have already said that since the last
electionttthe danger has gone up in Delhi.

'Shri R. Venkataraman.
"Shri Pranab Mukherjee.
'''Shri M. Hidayalullah.
tShri M. Hidayatullah.
ttThc General Elections took 'place in January, 1980 which returned Congress(I) 10
power.
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Railways as dutiful housewife

SHRI HARISH CHANDRA MATHUR: The hon. ~.1inister, w~ile
speaking in the other House, likened the railways . t~.. a dutiful
housewife who was asked to discharge many responsIbilIties ...
SHRIMATI C. AMMANNA RAJA: I think he compared the
Railway Minister with a good housewife.
SHRI HARISH CHANDRA MATHUR: ...Well, I think I will just
concede this also to the ladies, to a good housewife, to a beautiful
housewife.

Rain of words

When Shri P.N. Sukul was speaking on the Motion of Thanks on
the President's Address, he was interrupted by Shri Moturu
Hanumantha Rao who said:

"You must congratulate the rain that has come to our aid."
To this replied Shri P.N. Sukul:
"I want to avoid the rain of your words - the verbal rain."

Rare visitor to the House

SHRI R. RAMAKRISHNAN: I want to know whether the textile
policy discussion will conclude today and the Minister's reply will be
tomorrow. Yesterday alsl), this point came up. The hon'ble Minister
for Parliamentary Affairs is not there. Last week ...

MINISTER OF STATE IN THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS": I am here.
SHRI R. RAMAKRISHNAN: I am sorry. You are a rare visitor to
the House. That is why I did not notice you.

SHRI GHULAM NABI AZAI): I think you are used to lady
Minister only .•••

'The Housc was having a discussion on the Railway budget.
"Shri Ghulam Nabi Azad.
"'The reference presumably was to Shrimati Margaret Alva, Minister of Stale in the
Ministry of Parliamentary Affairs.

_____ ---- ..•.1-. _
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Re-enacting Mahabharata

Once speaking in the House Shri Arjun Arora referred to Mrs.
Yashoda Reddy as Mrs. Subhadra but immediately retracted by
addressing her correctly and made this comment to explain the cause
of the slip:

"Being Arjuna I always think of Subhadra.'"

This led Shri Bhupesh Gupta to comment:

"You are making a speech like Krishna. Hence you think of
Yashoda .•• "

Red turns pale

During the course of his reply to the debate on the Motion of
Thanks on the President's Address, the Prime Minister'" was trying
to drive home a point that there was lack of reaction on the part of
the opposition members (particularly the leftist members) to various
schemes launched and measures taken by the Government. In this
context the Prime Minister had the following dig at the leftist
members :

"The question that is worrying me.is how can ideologies be
forgotten in this way? What is worrying me is what has happened
to all our red-blooded leftists?"

Shri Dipen Ghos.h thereupon joined issues with the Prime Minister
and the following exchange ensued:

SHRI DIPEN GHOSH: Prime Minister, they are tired of hearing
your platitudes. Your grandfather was much more expert in making
platitudes.

SHRI RAJIY GANDHI: Perhaps that red has become so pale
because of the mixing with all the other colours. It has become so
pale that even when they blush, you cannot see the pink.

'.
'Subhadra was the wife of Arjuna, who was the hero or the Mahabharata war.
"Yashoda was the foster mother or Lord Krishna.
"'Shri Rajiv Gandhi.
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Reddys ready to speak

While replying to the debate on the Auroville (Emergency
Provisions) Amendment Bill, Minister of Education' inadvertently
referred to Shri Babul Reddy as Shri Madhav Reddy. This led to
the following interesting exchange in the House:
SHRI K. C. PANT: Madam, the hon. member, Shri Madhav
Reddy spoke about...
THE DEPUTY CHAIRMAN": Shri Babul Reddy.
SHRI S. W. DHABE: Mr. Madhav Reddy is in Lok Sabha.

SHRI K. C. PANT: Yes, Shri Babul Reddy. I stand corrected.
There are '!1any Reddys in both the Houses.
THE DEPUTY CHAIRMAN: There are many ready to speak.

SHRI S. W. DHABE: Here also we have got more than one
Reddy.

Relativity in time

THE DEPUTY CHAIRMAN''': We now take up General Budget
discussion. Shri Nirmal Chatterjee. May I tell you, Mr. Chatterjee,
your party has got 43' minutes, and I expect you to finish in 40
minutes.
SHRI NIRMAL CHATIERJEE: We have to remind Dr. Heptulla,
the scientist, that time is very very relative concept as has been
established in the earlier century.
THE DEPUTY CHAIRMAN: Not since have taken the Chair.

'Reputed' terrorists

While answering supplementaries on a question relating to opening
of a new institute of guerilla warfare by Pakistan, the, Minister of
State in the Ministry of External Affairst informed the House:

'Shri K. C. Pant.
"Dl. (Smt.) Najrna "cptllila.
"'Dr. (Srnt.) Najm" Hcptulla.
tShri K. R. Narayanan.

_______________ 1
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Roses and thorns

Running with the hare and hunting with the hound

. '; .
Sanyas and sanyasl

When members were speaking on a short duration discussion on
Bofors gun deal, the following interesting repartee took place
between members in the House:

"Dr. (Srnt.) Najrna Heplulln,
"Minister of Stnle in the Minislry of Food and Civil Supplies.

During the course of half-an-hour discussion on a starred
question regarding erection of barbed wire fencing along the Indo-
Bangladesh border, the following pleasantries were exchanged
between the Deputy Chairman' and Shri Jaswant Singh.

SHRI JASWANT SINGH: Indeed, I will attempt to confine
myself...

THE DEPUTY CHAIRMAN: ... within the barbed wire fencing. I
am just reminding you.

SHRI JASWANT SINGH: From you Madam Deputy Chairman,
the last thing I expected really was the barbed response ...

THE DEPUTY CHAIRMAN: The roses are always accompanied
by some thorns.

SHRI JASWANT SINGH: As long as I have the roses, I will put
up with the thorns.

While replying to the clarifications sought by members on a calling
attention on the immediate need to pay remunerative prices to the
sugarcane growers. Shri K. P. Singh Deo" remarked:

" ... In fact, I was a bit worried that just only ten days back', we had
a calling attention here. The same very members were waxing
eloquence against the price rise and the same very members have
been again saying that more remunerative prices should be given ...
So, it. is running with the hare and hunting wiih 'the hound."

Reversed roles

Reverse alimony ..

When the House was having a discussion on the Hindu Marriage
and Divorce Bill, the following interesting exchange took place in the
House:

SHRI B. GUPTA: ... 1 know, in the other House, there is a lady
member who possesses a crore of rupees. I do not grudge if, in
such a case, the husband were to demand a little bit of alimony.

AN HON. MEMBER: What is her name?

SHRI B. GUPTA: I cannot give the name of an, hon. lady. You
see, generally, ladies' names and age should not be mentioned.

MR. DEPUTY CHAIRMAN": Ladies or gents, you can't give
their names.

"Already there are about seven people, very reputed terrorists (in
Pakistan). "

Shri Dipen Ghosh enquired in a lighter vein:
"Are terrorists reputed?"

The Chairman' thereupon cla'rified:
"He meant disreputable terrorists ... "

"Shri R. VCnkLtlaraman.
".Stui S. V. KrishnLtmounhv R<to.
'''Shn :vi. l-liJayaluliah. -

Shri Piloo Mody wanted to make some submissions when the
Minister was answering a question. The C!Jairman did not allow Shri
Mody to speak and told him that nothing would be recorded while he
(Chairman) was standing. '

SHRI PILOO MODY: I am sitting.

MR. CHAIRMAN''': I am standing.

SHRI PILOO MODY: Unfortunately, the roles are bein~ reversed.
The person who should be sitting :s standing and the person who
should be stunding has to sit.
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SHRI OWEN GHOSH: ... Even if Shri V.I'. Singh tnkcs to sanyas.
it will still remain n mystery as to who had received that
commission which you ha\'(.' admitted.

SI-IRI. K. C. PANT": ... Sir. the one thing Shri Dipen Ghosh will
never' understand is sanyas.

SHRI DlPEN GHOSH: ... Because. he will get awny with the
monev and I will take to sanyas: that will never happen. It will
nevcr happen. I will not allow him to rake away that money by
going to s(//!yas.

SI-IRI SUBRAMANIAN SWAMY: ... Mr. Chairman. Sir will he
answcr a question?

MR. Ci-lAIRMAN": ... You are already a sanyasi.

Searching the bathrooms

THE VICE-CHAIRMAN"': Mala Sinha+. not Mala Singh ...

SHRI BHUPESH GUPTA: I do not go to films. Therefore. I stand
corrected.

THE VICE-Cl-IAIRMAN: So you should nOI' talk about it.

SHRI BHUI'ESH GUPTA: We saw that in her bathroom Rs. 20
lakhs were found. Well. I do not know how many bathrooms arc to
be searched. Now this is happening. Therefore. you should go after
them but not in the bad sense of the term. I do nnl ask Mr. Shukln
to go after them in the wrong way. I ask him as ,a Tax Collector to go
after them and collect Ihe moncy from them.

Secret ambition

SHRI K.C. PANT: Sir. hett talked of Ministers mixing with Yogis.
Sir. onc of .Ihe hallmarks of a Yogi is BmhlllachllrYII nnd to that
extent. I think my hon. fricnd comes within the classification of Yogis
and so. 1"" . 'J mix with him freely.

~1\lini:'\lcr of Defence.
"Dr. Shan~cr Dayal Sharma.
"'Shri Bank:! Bchary Das.
-;'Shc is a faowlis film :-it<.cL
ttShri Bhupesh GuP!;;.

- ----~ - '-'---
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SHRI BHUPESH GUPTA: Sir, if I am a Yogi. how is it thnt not
evcll one Minister comes to me to ask whether he shall be a full
Minister or a Deputy Minister or the Prime Ministcr. Why don't they
bring bananas to me? Why don't they worship me~ They can bring
mangoes and other such things .

SHRI K.C. PANT: Sir. if we knew Ihnt it was his secrer ambition.
we will consider it even now.

Secret of getting first priori!}"

A question regarding Chakma refugees was the first question which
was listed in the name of Shrimati Renuka Chowdhury. Last week
also there was another question which was listed in her name and was
the first question in the list of starred questions. This led to the
following interesting exchange in the House:

SHRI K. NA TWAR SINGH": Sir. I al)l very impressed hy the
facility with which Shrimati Renllkil Chowdhury manages to gel the
first queslion. This is the scwnd \\cek in succcssion that she had
done so.

MR. CHAIRMAN": You dn not mean. 10 say that you are
charmed by her, others are abu.

PROF. C. LAKSHMANNA: Sir. if this is the case. then kindly let
us know ahout that secret so that we will also get the same
opportunity.

MR. CHAIRMAN: You first acquire the charm that she has got.

PROF. C. LAKSHMANNA: Sir, if that is the case, then all of us
will have to pray for becoming charming.

m ~o ~ ~: il ~ ~ WI 1'1[- 'ifO! ~ ¥' tn ~,itt ~ ~ m
~~I

[Shri K. Nalwar Singh: I was saying-When God gives the charm:
luek also hecomes warm. J

SHRI A.G. KULKARNI: Sir, the secret of hccoming charming
should be made known to all the memhers.

'-~-1inisfcr of Stale in 111(' ~1ini"'itr\' of E.xTernal Arrairs.
., Dr. Shanker Dayal Sharma. .

-
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Sex appealing perfume

.....

Interrupting him, Shri A.G. Kulkarni observed as follows:

"This sex appealing perfume is only for youngsters and not for
people like you and me."

The House was discussing the' statemen't. on .flood situ;lliO'n' in the ..
country. While replying to the discussion the Minister':of Irrigation ..
and Power" ohserved that the question' of water management and
development of water resources had been, rai~ed ;11)', twq members:
-two Shall/(ls. The. Deputy Chairman •'_~.correctedhim to. say that it
was. not t~o Shall/;/s blJt 'two .5h~J;1I~st~ho had .raised the issue.

Shri Shankaranand thereupon observed as' follows,"

'" ains~rl-y. If" another Slu/;l/; had been; the~e'I' wouid Have said: .
Shall/i, Slu/Il/i, Shall/i. ','. . . ",

'S' for .Scindia

While partiCipating in' the general disc~ssion on the' Ra~lway
Budget.Shri Vithalrao Miidhavrao' Jadhav complimented .the Railway
Minister' for presenting a very good budget in the'follow1l1g 'manner:

"Sir. I would like to congratulate the. honourable Railway Minister
who has presented a ~ery good budget and' I would like to say in
one sentence that. the honourable Railway. Minister has made three
S's in his Budget-this is not a slogan-and these three S's stand
for Sense.' Service and Sacrifice. and Sir. with these three S's, I am .
sure, the honourable Railway ,Minister. Mr. Scindia, will definitely
succeed and will go ahead. Thank .you, Sir."

Shri Scindia therupon quipped:

"Sir. I stand for the fourth'S .....
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Shallt!,: Shallti, Shanti

.Shri MacJhavrao Scindia.
• 'Shri B. Shankaranand."
• "Dr. (Sm!.) Najma lIeplulla.

• • Refers to Shri Shanli Tyagi and Shrimali Shanti Pahadia who had laken part in. the
dehate.

,",",

... ,

During the discussion on a private mcmber\ Bill for amendment of
the Constitution, ~hri Hukmdeo Narayan Yadav submitted that while~
there was unemployment and under-employment in the country. he
found that sex-appealing perfumes were being sold in the market.

." \ \' "

-
Seeing directly and speaking indirectly

MR. CHAIRMANt
: Mr. Minister, please address me. If you address

him, you will go on replying to him.

RAO BIRENDRA SINGHtt: Sir, I ,see you in every member. You
are pervading the whole House.

MR. CHAIRMAN: That is the very reason why I say that you should
see me, and not others. The subject is very sweetttt. Therefore,
every member wants to speak.

MR. CHAIRMAN:. You meet her and get the secret.

Members were asking supplementaries on a question. regarding
manufacture of Dexamethasone. Shri Vasant Sathe', was replying On .
behalf of Shri N.D. Tiwari:: The Minister's reply to a supplementary
from Shri Vishvjit Prithvijit Singh.Y'as punctuated with several
interruptions. The Chairman"', coming to the rescue of the Minister,
advised him:

"Mr. Minister,.you should see me and speak. You are.seeing:them
directly; that is why you get into troubI~."
Shri Sathe thereupon quipped:

. "I see them and speak through you."

Seeing Mr. Chairman in every member -

'Minister of Energy.
."'Minister of Inuuslr\' .
.•.•• Shri R. Vcnkatar;;num',
+StlTi R. Vcnkataraman.
~fMinistcr of Food and Civil Supplies.
tttThc suhjcct matter of the question was review of the policy of partial lh:conlrol of
sugar.

I, I
i \
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Sharing a bench and a chair

The House was extending felicitation to Shri Shvam Lal Yadav on
his e1ecti?n as the Deputy Chairman of the Rajya Sabha. The
Chairman called' upon Shri Yadav to reply. Shri Piloo Mody
submilled that Shri Yadav should reply from his existing scat".

MR. CHAIRMAN: He will reply. He is alread~ in had company.
SHRI PILOO MODY: He may be sharing a bench with me, but he is
sharing a Chair with you.

Showing hack 10 the Chair

Supplementaries were being asked on a question regarding man~
ufacture of Dexamethasone. While a member was formulating his
supplementary, the Chairman noticed that Shri M.e. Bhandare, was
talking to another memher slightly bending which made it appear as
though he was showing his hack to the Chair. This led the
Chairman'" to remark:

"Mr. Bhandare, you are too handsome, do not show your back .. ."

Shrimati or Miss

THE DEPUTY CHAJRMANt: We,ake up further discussion on the
Budget (General). Shrimati Jayalalitha Jayaram had not completed
her speech yesterday. She may continue now.

MISS JA YALALITHA JAYARAM: Madam Deputy Chairman, I
rise to thank you for permitting me to continue from where J left
yesterday on the General Budget for 1987-88. By the way, I am
'Mi~s' and not 'Shrimati'.

TilE DEPUTY CHAIRMAN: Even Miss can be called as Shrimati.

MIS" JA YALALITHA JA YARAM: I didn't know it.

'SII" 1. Ilidayatullall.
• "Til, 'eputy Chairman used to he seated next to Shrj Piloo I\lody who was the leader
of Ihe ' rgc~l grt)up in the opposition.
• ;..Shn .~. Vcnkataraman ..
tStlTim;n Pratihha Dcvisingh Palil.

, ~, :::.~ ....~r-_:. _ __ _
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'Sir' includes 'Lady'

When Vice-Chairman, Shrimati Maya Devi Chellry was presiding,
Shri B.N. Datar' repeatedly addressed the Chair as 'Sir'. Noticing
this slip, Shri Bhupesh Gupta said:
"On a point of order, J think that when a woman is in the Chair
the fact should be acknowledged hy addressing the Chair as
Madam. In these days of emancipation of women it should be
acknowledged in the address •. but the hon. Minister is insisting on
'Sir'."

To this Shri B.N. Datar replied:
•.After all 'Sir' includes 'Lady"."

. Sir includes madam

When Shri Abdul Ghafoor" started replying to a question regard-
ing defective construction of houses by the DDA, '" he addressed the
Chair as 'Sir' while the lady Deputy Chairmant was occupying the
Chair. This made Shri R. Ramakrishnan remark:

Very often in this I'\ouse many Ministers and other members forget
that you are adorning the Chair. It must hereafter be resolved,
every time anybody says 'Sir', it includes 'Madam' like under the
General Clauses Act.

Sir vs. madam

Shri Asoke Sen,tt during his reply to the Constitution (Fifty-sec~nd
Amendment) Bill, while explaining his repeated slips 111addressll1g
the lady Deputy ChairmantH as 'Sir', said as follows:

:'Now, Sir. ... Madam, when a madam adorns the Chair, we forget
our pledge to God to thank him for making us man because we
forget that this country is based on equality between the sexes and

•Minister of Slate in the !\'linistry of Home Affairs.!
••. I\.linbtcr of \\'orks ilnd Housing.
..'I'Dclhi Dc\'('lopml~nl Authority .
+De. (S1111.) Najma Heptulla.
.i"tMini~I(T of L;jw and Justice .
H+Dr. (S1111.) Naima Heptulla.
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the Constitution forbids discrimination on ground of sex alone as
on ground of religion. Therefore, you will excuse me Sir. ...
Madam, due to habit we address 'you as Sir. But the General
Clauses Act says 'a male includes a female'. Eve was born ,out of
the very flesh of Adam, that is \vhat the Old Testament teaches
us.

Sitting on a. spring

The House was discussing the statement made by the Prime
Minister' in respect of elections in Punjab. While replying to the
point raised by Shri Dipen Ghosh, the Prime Minister quipped:
"You seem to be silting on a spring because you keep on bouncing
up and down."

Thereupon, the following witty exchange took place:

SHRI DIPEN GHOSH: I do not takc off like him.

Sirsasan

PRINCIPAL DEVAPRASAD GHOSH: .... I would have suggested
that Ministcrs be given training in sirsasall .. a practice to which I
understand our respected Prime Minister'" is very much addicted,
and which, if resuhs be any.test, h'Js produced excellcnt effect so far
as his heahh is concerned, though it might have produced some sort
of topsyturviness in his general outlook on things mundane.
SHRI B.K.P. SINHA: What about the experience of the hon.
member?

PRINCIPAL DEVAPRASAD GHOSH: As'to myself, I seem to be
in the happy company of the Prime Minister, for I' have had hardly
any serious illness in my life, though I do not practice sirsasall and
have thus been able to retain a normal outlook on affairs in general..

, ;

'Shr; Raj;\' Gandhi.
"Dr. (Smt.) .Naj.M I-Ieptulla.
,., -+: "'Shri Jawahar!al Nehru.

. .
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Sisterly indulgence vs. brotherly cooperation

The repeated use of the word 'indulgence' caused much laugh-
ter when the House was discussing labour unrest and unemploy-
ment through a calling attention. While speaking on the subject
Shri Gurudas Das Gupta sought the motherly indulgence of the
Deputy Chairman' for permitting him some more time. When
the next speaker, Shri Sukomal Sen, stood to speak' on the sub-
ject Shri Nirmal Chatterjee, another member wanted him (Shri
Sukomal Sen) to seek the sisterly indulgence of the Deputy
Chairman. To this Deputy Chairman quipped by observing that
she sought the "brotherly cooperation" of the hon. member.

Smart, smarter, smartest

SHRI PARVATHANENI UPENDRA: Sir, the hon. Minisier"
has tried to be very smart in his answer."

SHRI P.V. NARASIMHA RAO''': He is smart aU round, not
only in his answer.

SHRI PARVATHANENI UPENDRA: I know he is smart but
no amount of smartness can conceal the ugly facts in this ques-
tion,

SHRI P.V. NARASIMHA RAO: He wants to suggest that he is
smarter.

AN. HON. MEMBER: But the Minister is the smartest.

Soft on words and hard on facts

During question hour Shri K. Natwar SingIit, was replying to
a question on the supply of U.S. AWACS to Pakistan, when he
was told by the Chairman:tt .

'Shrimati. Pratibha Devisingh Pati!o ..
"Shri Madhavrao Scindia, Minister of Railways was answenng a queslton on the
imr.m of electric locomotives by the Railways.
•• Minister of Human Resource Development.
tMinister of State in the Ministry of External Affairs.
ttShri R. Venkataraman.

1880 RS - 17
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"You are talking very mildly. He (the questioning member) wants.
you to raise your voice."
This remark of the Chairman led to the following interesting

exchange bet~een Shri Suresh Kalmadi, member, who was asking his
supplementanes and the Minister:

SHRI K. NATWAR SINGH: Sir, the only emotion a diplomat is
allowed is controlled indignation and. hence I do not want to raise
my voice.

SHRI SURESH KALMADI: You are no more a diplomat. You
are a Minister now.

SHRI K. NATWAR SINGH: Even as a Minister, I would like to
be soft on words and hard on facts.

Solving the problem under the sun

A question ask~d o.n lhe a.ssessment regarding power requirement
led to the followl~g mterestmg exchange in the House:

SHRI YASANT SATHE": ... I want to say this, again very
~mphatlcally, that the ultimate solution of the power problem lies
10 the sun, the sun power. Unless, we are through the sun, by the
sun, and for the sun, we cannot solve the problem.

SHRI SUREim KALMADI: Under the sun.

Some stones can be thrown

Hearing Shri Bhupesh Gupta who was speaking on the Constitution
(Amendment) Bill to amend the first schedule, Chairman commented
that Shri Bhupesh Gupta had come to the point but in a roundabout
way.
To this Shri Bhupesh Gupta replied:
"I had to make an excursion in order to come to the point

because he" invited it. If he had not talked about the autonomy of
the States, I would not have spoken on this subject. One who is in
a glass house should not throw too many stones at others."

"Minister of Energy.
""Minister of State in the Ministry of Home Affairs, Shri R.M. Hajamavis.

I.
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SHRI A.B. VAJPAYEE: Some stones should be allowed.

SHRI BHUPESH GUPTA: Some are allowed. How can our Home'
Ministry live without throwing stones at somebody or the other?
Perpetually it throws stones at others. I only say, do not throw too
many stones.

SHRI M. RUTHNASWAMY: One stone is enough.

Soul in peace

SHRI T. T. KRISHNAMACHARI*: He" must hold his soul in
patience.

SHRI JASPAT ROY KAPOOR: But he does not believe in soul.

SHRI T.T. KRISHNAMACHARI: It does not matter; he has a soul
nevertheless.

Sound sans light

During interpellations on a question regarding 'Sound and Light'
show at Sun Shore Temple, Mahabalipuram, the House witnessed the
following exchange of repartees:

DR. SHYAM SUNDAR MOHAPATRA: I would like to know
from the Minister of Tourism as to in how many cases this Lig!J.1---
and Sound, in other words Son et Lumiere programme, has b~en
introduced. ./ .
Question No. (b) ...

MR. CHAIRMAN"': No, No.

DR. SHYAM SUNDAR MOHAPATRA: Sir, not (b), but
whether it has been introduced in Orissa ...

SHRI VISHWANATH PRATAP SINGH\?! Sir, he is making
only sound but throwing no light.

"Minister of Finance.
""Reference to Shri Bhupesh Gupta.
...•• Shri R. Venkataraman.
tMinister of Finance and Leader of the House.
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Speaking without the subject

THE VICE-CHAIRMAN': In my college days I remember, there
used to be an elocution competition of speaking without the subject
and one could ramble on everything. I think, you are perhaps a
champion in that.

SHRI BHUPESH GUPTA: I am very glad. I am reminded of your
college days. One thing you have not said. How many times you have
passed and how many times you have failed.

~ VICE-CHAIRMAN: For your information, I am a graduate insCIence. .

SHRI BHUPESH GUPTA: I am glad to hear. You look like a
graduate, I agree.

Spicy debate

After the House had adopted the Motion of Thanks on the
President's Address, the Chairman announced that Minister of
Commerce and Food and Civil Supplies" would move the Spices
Board and Spices Cess Bills. Shri P. Upendra thereupon quipped:
"After the spicy debate'''''.

Sterilising the discussion

SHRI B.C. GHOSE: Sir, it appears that the hon. members are
suffering from the incurable habit of continuously speaking on this
subjectt. Now tire proposal is to sterilise this discussion itself.

MR. CHAIRMANtt: So you want the question to be put.

'Shri A.G. Kulkarni. \
"Shri P. Shiv Shanker.
"'Reference 10 the dehate on the Motion of Thanks on the Prdident's Address. ,
tThe House was discussing a Resolution regarding sterilisation of adults suffering from •
incurable diseases or insanity.
ttDr. S. Radhakrishnan.

Stronger than the tiger

Shri Kamalendu Bhattacharjee, a ruling party member from
Assam was speaking on a calling attention to the agitation by All
Bodo Students' Union for a separate State in Assam and the steps
taken by the Government in the matter. Shri Bhattacharjee
expressed himself clearly against violence whether perpetrated by
individuals or State. When Shri Bhattacharjee was speaking he was
continuously interrupted by Shrimati Bijoya Chakravarty who also
hails from Assam and belongs to.the AGP. Commenting on her
interruption Shri M.M. Jacob' said:
"It is a cricket match with a running commentary."

Shrimati Bijoya Chakravarty also informed the Deputy Chair-
man" that during the Assam movement she was banished to the
jungle infested with tigers, lions and bears. On hearing this the
Deputy Chairman asked whether she had been thrown to the
tigers.
Shrimati Chakravarty answered the Deputy Chairman In tlie

affirmative. The Deputy Chairman thereupon remarked:
"Then you are stronger than the tiger to come back to Rajya
Sabha. "

Substitute for a calculator

While answering a supplementary question on Railway's failure to
earn profits from scrap Shri Madhavrao Scindia '" said:
"Sir, I would like to inform the honourable member that the
procedures have been fairly tightened up in the last year and-a-half
and that is the reason why the scrap sale which was Rs. 150 crores
in 1984-85 has risen to as much as Rs. 208 crores in 1985-86 which
is a rise of - Sir, you have been the Finance Minister and I think
you can calculate it about - thirty to forty per cent".

MR. CHAIRMANt: Do you carry a calculator iri your pocket?

'Minister of State in the Ministry of Pariiamentary Affairs.
"Dr.(Sm!.) Najma Heptulla.
"'The Minister of State of the Ministry of Railways.
tShri R. Venkataraman.
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SHRI MADHAVRAO SCINDIA: Sir, when you are in the Chair,
why do I need a calculator?

Sugar for speeches

Dr. P. S. Deshmukh' was answering supplementaries to a
question on the consumption and import of sugar when Shri B.
Gupta asked this interesting supplementary :
"May I know the amount of sugar consumed for sugar coating
the speeches of the Food Minister?"

Equally interesting was the reply of the Minister:
'''It is all for the benefit of the opposition."

Sukulism

When Shri P.N. Sukul was speaking on the Hospital and other
Institutions (Redressal of Grievances of Employees) Bill, a member
wanted to know from Shri Sukul as to what he meant by socialism.
While Shri Sukul was giving his definition of socialism, he was
interrupted by Shri Dipen Ghosh thus:
"Socialism means 'Sukulism'."

Superfast question hour

On a: particular sitting of the House as many as 10 questions
for oral answers were disposed of as against an average of 4-5
questions. Three questions went off without any supplement aries
being put. The next question was pertaining to the Railways
which was answered by Shri Madhavrao Scindia" who in the end
also made the following interesting comment on the fast pace
with which the questions were disposed of:
"I am afraid, we are going at a superfast speed."

MR. CHAIRMAN"': We want the trains to be as fasl as we
are going.

'Minister of Agriculture.
•• Minister of State in the Department of Railways.
••• Shri R. Venkataraman.
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SHRI MADRA VRAO SCINDIA: I wish, at the superfast speed I
did not end up with an accident.

Survival after injection

During the course of supplementaries to a question relating to
the Safety Committee to review toxic effect of drugs, Shri Virendra
Verma enquired:

"~ ~ ";;It ~ fcl; ~ -;;It lllM41illiG ~ ~ ~ ~ ~ ~
'$t ~ ";;It ctit ~ m. -;;It 1ft ~ Jm{ <tiT~. ~ m f;miI1:fiR:J ~ m,
~ ~ if 31Jlf.t q<j! ~ ~ ~?"

[Would the hon. Minister please state as to what action has
been taken with regard to the injection of Unichem, a
Ghaziabad firm, which I had given to him, and which was a
dangerous drug containing foreign matter.)

The Chairman' thereupon quipped:
"He has survived after your injection."

Swamy and Gurupadaswamy

Speaking on the short duration discussion on Bofors gun deal Shri
K.C. Pant" remarked:

"Each one of us has to look within. Sometimes it is good to look
within also and not always look without and my friend, Shri
Gurupadaswamy has sufficient spiritual resources to be able to look
within. I would not say that for everybody."

Quickly came a comment from Shri Subramanian Swamy:

"Kindly look into your own self."

Shri K.C. Pant, however, had an edge over Shri Swainy when he
said:

"All Swamys are 'not like Gurupadaswamy."

'Shri R. Venkataraman .
.'Minister of Defence .
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Taking lessons properly

As soon as the Parliamentary Secretary' to the Prime Minister had
completed his maiden answer to a question regarding INSAT-IC, the
following witty exchange followed:

SHRIMATI MAIMOONA SULTAN: Mr. Chairman, Sir, I shall
be very brief, lest I should be stopped by you.

MR. CHAIRMAN": I am glad you are taking lessons properly.

Tax, throttle, kill

SHRI AKBAR ALI KHAN : Do you know what big business
speak of T.T.K.'''? .They say it means "tax, throttle, kill."

The Pope and the Swamy

Once Shri Subramanian Swamy was narrating a story in, the
House when the following mirthful exchange took place among
members:

SHRI SUBRAMANIAN SWAMY: When Pore went back to
Italy, he was asked what struck you the most about India? And
he said : "I am surprised how this country has continued. It has
no Pope, it has no church, it has no book and still that country
has continued this way."

SHRI N.K.P. SALVE: We have you.

SHRI SUBRAMANIAN SWAMY : The Swamy is all over. But
they are all decentralised Swamies. They are in the districts.
There is no one Pope.

SHRI N.K.P. SALVE: But there is one Swamy.

THE DEPUTY CHAIRMANt : There are two Swamies. One is

'Shri Amn Singh.
"Shri R. Venkataraman. .
"'Reference is to the FinanceMinister,Shri T.T. Krishnamachari.
tOr. (Sm!.)NajmaHeptulla.

1,.
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hehind him.'

SHRI N.K.P. SALVE: No, no, he is a gentleman.

SHRI BUTA SINGH" : One is grand-father of the other.

They also serve who sit and keep quiet

SHRI NIRMAL CHA TIERJEE : Sir, we have been told that they
also serve who stand and watch.

MR. CHAIRMAN'" : Also who sit and keep quiet.

Thing of beauty is joy forever

When the question of election of Deputy Chairman wa~ being
taken up, Shri M.S. Gurupadaswamy while o?jecting to th~ ~atlure of
the ruling party to arrive at a consensus. wIth the oPPosl.tIOn o~ ~
mutually agreed candidate for Deputy ChaIrman, observed mter alia.

"I know, Sir, a thing of beauty is a joy :orever. Dr. Najma is a
beautiful member of the House. If the rulIng party wanted beauty
we also could have given beauty from here."t
Mr. Chairman tt thereupon said :
"I do not know whether the other side is 'aware of that."
Subsequently, while felicitating Dr. (Smt.) Najma Heptulla on her

election, the Leader of the Housettt reacted as follows:-
" ... Mr. Gurupadaswamy, said if it were a question of beauty, they
could also have presented one. If that were to be the terms of
negotiations, perhaps I would have entered into it earlier."

Things means persons

The House was having a discussion on the Annual Reports of

'Reference to Shri Gopalsamy,anothermember.
"Minisler of HomeAffairs.

"'Shri R. Venkataraman.
tReferringto Ihe oppositionbenches.
ttShri R. Venkataraman.

tttShri VishwanathPratap Singh.

1880RS- 18
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Ticketless travel, only facility

contain only the throat. There is another anatomy which is above
the shoulder.

SHRI V. NARAYANA SAMY : You are not using that.

SHRI DIPEN GHOSH : In some cases that part of the anatomy
seems to be the dullest.

Travelling with Minister

.'..'
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While participating in the general discussion on the Railway
budget, Shri R. Ramakrishnan was hammering home a point that
ticketless travelling in general was less in the Southern States than
in the North. In this context he made the following observation:
"Definitely in the South, ticketless travel is much less than in the
States in the North, particularly, if I may say, in the State from
which my hon. friend, Mr. Jagadambi Prasad Yadav comes, ... "
Shri Jagadambi Prasad Yadav' quickly retorted:
"This is the only facility they are getting."

Too many eggs to lay

SHRI DAHYABHAI V. PATEL: They have got too many eggs to
lay.

'Shri Yadav hails from the State of Bihar.

In a question hour a member wanted to know whether the
Railways had received a request for running a special train for
teaching Sadaehar from the Bharat Sadhu Samaj. Supplementaries

Delay in laying the document entitled "Approach to the Fourth
Five Year Plan" on the Table of the House was thus commented
upon by two members:

SHRI BHUPESH GUPTA: This is the first time it has been laid
on the Table of the House. The Government should explain why it
was not possible for them to lay it on the Table of the House
earlier.

I .
I

I

.'

Air Indi? 'and Indian Airlines Corporation. Addressing Shri Raj
Bahadur who was answering the points raised by the members
Shri Arjun Arora said:

"I pr~ised your air hostesses, charming things as they are. I
praised their pronunciation of English. I only lament that they
do not understand Hindi at all. A smattering of Hindi will do
them some good. I do not say that they should give up their
pron~mciation and that instead of speaking the convent type of
Enghsh they should speak Babu English which I speak. I never
said that. I praised their pronunciation. I again repeat that they
are pretty things and very considerate for passengers."
This led to the following interesting exchange in the House:

SHRlMATI C. AMMANNA RAJA: I want to know what are
the "things" you are referring to.

SHRI ARJUN ARORA : I mean the persons.

SHRI BHUPESH GUPTA: Pretty young ladies, for example.

SHRIMATI C. AMMANNA RAJA: I protest against this light
talk about women whenever something is referred to about
women.
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•

'Minister of Shipping in the Ministry of Transport .
•• Justices 'Thakkar-Natarajan Commission of Inquiry into Uhlisation of Fairfax .

Group Inc.

SHRI ARJUN ARORA : Let us go to the other point. It is
not at all light talk. What I suggest is that they should know a
little Hindi. That will make them appear more Indian. As far as
women are concerned, I have a preferen~e for lighter .women
and not heavyweight .one~.

Throat VS. brain

SHRI DIPEN GHOSH: You wait. .. Your leader has taught you
only to make noise, not to apply your brain.

SHRI V. NARA YANASAMY : I am putting a pointed question:
'Are you agreeing with the findings of the Commission"?, Don't
think that you only know things. We. also know things.

SHRI DIPEN GHOSH : The anatomy of human beings does not



Troubled waters

SHRI H. P. SAKSENA: Is this deep sea fishing done in smooth
waters or in troubled waters"'.

SH~I RA~I AHMAD KIOWAlt: This experiment is not being
carned on 10 U.P. Therefore it is not in troubled waters.

Understanding of Marx •••

Unique birthday greetings to Chairman

SHRI HARI SINGH NALWA: He seems to be thirty.
SHRI B. SATYANARAYAN REDDY: He is 75, but he looks
like 35.

SHRI R. MOHANARANGAM: Sir, you have reached your 76th
birthday today, having ~lready completed 75 years. Just a week
back I completed 51 years, you have completed 75 years today
and I am going to see you when you reach 100 years.

MR. CHAIRMAN: You can fairly be my son ..

SHRI PARVATHANENI UPENDRA: Sir, I join the Leader of
the House and my other colleagues in wishing you many happy
returns of the day. You have already completed three quarters of
a century, and definitely, we are sure that you will finish' the
century.
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The Rajya Sabha felicitated its Chairman, Shri R. Venkataraman,
on his 76th Birthday ~ith a dash of solemnity and humour and he
responded with his own inimitable wit. The following pleasantries
were exchanged during the course of the felicitations:

SHRI M.S. GURUPADASWAMY: Sir, you are 75 today, if I am
correct.

SHRI KAL YAN ROY: In fact, they should be ashamed because
they exposed themselves. It was there that I understood how Marx
was correct.

•••
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to ~his .question were quite interesting and led to laughter. When
Shnmatl Yashoda Reddy wanted to know the meaning of
Sadachar, she was told by the Chairman Dr S Rad" k . h h'.. . ' " "a ns nan t at
~t was .exactlY"the kmd of conduct which you are expected to adopt
10 ParlIament. When the House was informed b th DM' . f R . • y e eputy
.mlster.o aJlways that the Railways had received a request from

A~r Fr~lght ~Private) Limited, Bombay for organising a 'Charitra
Nlrman .speclal Rn~ the ~orthem Railway are making arrangements
for runmng a specIal tram, Shri Bhupesh Gupta remarked:

"~n .e1egan~ name has been given 'Charitra Nirman' _ character
buJldm~ tram - character will be .b~ilt on. special trains. May I
kn~w 10 that case whether the Mlmster WIll also travel, in that
tram?"

.This led Shri Jagjivan Ram" to COmment:
'.'1 might request the rty
Bh pa to accommodate my friend, Mupesh Gupta." r.

But shri Gupta did not want to travel alone so' he remarked:
"If the Minister travels,. I am prepared to travel with him." .

'-

'This remark was made by the Chairman presumably due to the fact that Shri Mitra
was fonnerly the Chief Justice of the Calcutta High Court.

MR. CHAIRMAN: I thank you all very much warmly and
sincerely. I think everyone of -you would wish that I had a

•••

SHRI SANKAR PRASAU MITRA: May we wish you a long and
useful life in the service of the nation.
MR. CHAIRMAN: I hope it is a judgement.'

I(

SHRI KALYAN ROY: I w~s studying in the United Statesi~ 1~49-
50 ...

THE VICE-CHAIRMANtt: Shame.

- 'Shri Shah .Nawaz Khan.
•• Minister of Railways.

••• Th .
t .. e questIon was on the equipment for deep sea fishing
MinIster of Food and Agriculture. .
ttShn R. Ramakrishnan.

,.



139
138

birthday every day, because I have been liberal in calling every-
body which I do not do otherwise.

SHRI M. KAL YANASUNDARAM: Otherwise, nothing will go
on record ...

MR. CHAIRMAN: Today everything said will go on record ...

The Chairman expressed his gratitude to all the members and said
in all humility:

"I~ is good to remember a person of my age of the balding pate,
tottering legs, diminishing vision and hearing."

Unique compliments to retiring members

• • •

SHRI V. GOPALSAMY: ... Sir, how can we forget the sweet
v':ices of Mrs. Najma, Mrs. Margaret Alva?
MR. CHAIRMAN: You are discriminating.
SHRI V. GOPALSAMY: But you won't be missing some of the
beauties here.

Mr. Chairman, Sir, Mr. Khushwant Singh, of course, we may
miss him in Parliament. But we will not miss his dishes, sweet an.~
sour which every week' he is providing us... Mr. Mohanarangam
of late has been demanding, through you, a direct flight from
Madras to Delhi. But I think because of his overweight the flight
has to get a stop-over at Hyderabad. Whenever I se~ hi~ I am
really dazzled at how he moves in a lightning speed with hiS great
size. He delivers his speech also at a lightning speed. Whenever I
see him I am reminded of the famous film actor, Bud Spencer.

'Shri R. Venkataraman.
"Minister of State in the Ministry of Human Resource Development.

The Chairman' on behalf of the members and on his own behalf
bade farewell to all those members who were to retire in 1986 after
wmpletion of their term of membership. The Leader of the House,
Leaders of parties / groups and other members associated themselves
with the sentiments expressed by the Chairman and offered their
compliments to the retiring members, each in his own way .. During
the course of the proceedings the House had exuberant experience
when it was treated to a feast of incisive wit and humour, sallies,
ripostes, sobriquets and also had moments of hilarity bubbling out of
the all too impressive sense of buoyancy and camaraderie.

The following rhapsody illustrates some such instances that took
place during the proceedings of the House while bidding farewell to
the retiring members.

SHRI DlPEN GHOSH: ... We will also be missing what should I
say, charming ladies or n0isy charming ladies. At least, two of the
noisy charming ladies we will be missing. Sir, I offer my good
wishes to all the retiring members.

SHRIMATI SUSHILA ROHATGI": ... You should say, very
active charming ladies. • Perhaps reference here is to his weekly column appearing in a daily under the title

with M,!/ice towards one and all.
"Shri R. Mohanarangam was among the retiring members .

• • •
SHRI R. MOHANARANGAM: ...Our elderly statesman, Mr. Lal
Krishna Advani, used to speak in fine English and for the past
three or four days, after getting elected as the President of the
BJP, he has started speaking il) Hindi, of course, very fine Hindi,
which I cannot understand, as Mr. Ghosh cannot understand my

•••
SHRI N.K.P. SALVE: ... Dr. Samuel Johnson is said to have said
of the politician that politics is the last resort of the scoundrels.
SHRI R. MOHANARANGAM: No.
SHRI N.K.P. SALVE: I do not know how much we know of
scoundrels. because I thought scoundrel is a scoundrel wherever he
is. Sir, yo~ have been with us for quite some time, and if you were
to see us here, you may have an opinion about us. But if you see
us in the lobbies and the Central Hall devouring Rasogullas,
Gulabjamuns, Ballushais, the camaraderie and the fellowship that
you had seen there would surely impel you to feel that we are the
greatest gentlemen existing on the earth.

\ .

r

..,
•••
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SHRIMATI USHA MALHOTRA: Sir, I cannot also forget
Bhupeshda. He would always look at me when I interrupted him and
the Chair would continuously call out and say: 'Please look I\t me,
and not the lady' and he said 'I cannot r~sist it'.

SHRI KHUSHWANT SINGH: Mr. Chairman, Sir, first I thought,
perhaps, you had a soft spot for people coming from your part of the
world. But when I noticed that the same latitude was not extended to
my friend Mohanarangam or Gopalsamy, then I felt better because at
least. there is one enthusiasm ...
MR. CHAIRMAN: The Chair should not be exposed. The Chair is
above criticism.
SHRI KHUSHW ANT SINGH: There is at least one enthusiasm that
you and I share together ... And, finally, Sir, just one request because
this' is my last one to you. When it comes to. the time when you have
to read my obituary. I hope, you win not keep your eye on the watch
and see when the minute is over. I hope that you can reduce iHO ten
seconds, but do it with a sigh or a tear.

•

•

••

•

•

•

•

•
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SHRI BISWA GOSWAMI: ... I .do. not know what magic you have
applied in doing away with the 'zero hour'. I feel that 'zero hour'
used to be the most interesting part of the proceedings of the House.
Although you "said yesterday that you want to be a headmaster, we
want you here in this House not as a headmaster but as a Presiding
Officer of this House.
MR. CHAIRMAN: A benevolent headmaster.
AN HON. MEMBER:. Either head or master, but not both.
SHRI BISWA GOSWAMI: I also had the privilege of witnessing
very interesting incidents in this House .. Particularly, I saw the lady
members rising from their seats simultaneously and in a chorus they
. protested to. certain remarks of the opposition members and then the
Chairman used to call them the 'women brigade' of the House. Nut
only were the opposition members afraid but even the Chairman was
scared of that 'brigade' .

• • •
SHRI KHUSHWANT SINGH: ... Then sitting next to me was the
lo~ely Nargis Dutt, at one time the sweet-heart of the country.
With her went. a lot of irrepressible charm from this House. Sitting
on my other Side was the poet Bhagwati Charan Varma, a man of
great peace. He used to tum up only after the zero hour dr the
quest.ion hour ~as over and spent the afternoon comfortably
sleepmg. I mention these names, particularly the last two, because;
Mr. Chairman, you might have noticed that one sat .on my right
side and the other sat on my left .. ,Now, most members are
reluctant to sit on either side of me because of what happened"" to
my predecessors.' . . . . .
.... And I think it is only people like you who could' keep my

friends like Kalmadi and J.K. Jain and Usha Malhotra under
control as nobody else could. And I may suggest to the Govern-
ment that there should be an award called' Akhil Bhartiya Anti-
interruption Visist Seva Medal which could be given to you'.
However, I. must add one caveat to this, Mr. Chairman, I notice
that you are very anxious to ring the bell when it came to another
members. But when it came to Jayalalitha, you were always
looking somewhere else. At first... .

MR. CHAIRMAlll: Local patriotism.
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• :Both Shri Mohanarangam and Shri Rai are known for their corpulency.
BOlh of them are deceased.

En.glish. He is a very good speaker and I have read two books
wntten by him two or three years ago. We cannot forget Mr. L.K.
Advani.

... J h~ve to mention something about Mr. Gopalsamy, not that
he me~tlOned about me here. I used to cross swords with him. My
sword IS a fine sword. His sword is also fine but his sword cannot
beat my sword. Mr. Jain is here. I am told he is not coming back.
H?w .coul.d it be? He is having a double-throat. He is having a
mike m h~s throat. He wants to shout down the opposition parties.
By .shoutmg. t~em .d?wn he wants to wipeout the opposition
parties. He IS Imagmmg he can do so. But it is an.impossibility.
Anyway, I hope he will. definitely co1!1eback. Now I tum to my
guru, Mr. Kalpnath Ral; guru, m the sense he is of my size:
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•••
The Leader of the House was the first to offer feiicitations to the

newly elected Deputy Chairman. His reference to the Deputy
Chairman being the director of a film society prompted Shri M.S.
Gurupadaswamy to have light-hearted dig at the Deputy Chairman
when he remarked:
. " ...My hon. friend, Shri V.P. Singh, in his usual good humour said
that Mr. Jacob was associated with directing films."
This led to the following witty exchange:
SHRI K. MOHANAN: Not directing films. He is the director of a
film.
SHRI M.S. GURUPADASWAMY: Sir, I wish the ruling party
had made a generous gesture to us on this side of the House.
Instead of a director, you could have had an actress. ttt
• Deputy Chairman, when not presiding, sits next to the Leader of the Opposition,

"Shri R. Venkataraman.
'''Opposition party having \he largest numerical strength in the House,

tLeader of the House.
ttFir.;t seat in the opposition benches,

ttt This reference was apparently to Miss Jayalalitha, an AIADMK member and
former film actress.

MR. CHAIRMAN: I think something of you may get rubbed off.
SHRI PILOO MODY: I hope a great deal will rub off, my regret
is that there is no chair next to you ...
MR. CHAIRMAN: I would not sit here then.
SHRI PILOO MODY: I want to assure my good friend, neighbour
and colleague that I wish him v~ry happy times in the Chair with
the least amount of acrimony and warn him that if he does not
behave himself, when he returns to this chair: I will sit on him.

Unique felicitations to Deputy Chairman on his election
After the Chairman" declared that Shri M.M. Jacob has been

elected Deputy Chairman of Rajya Sabha, as is customary, the
Leader of CPI(M), Shri Dipen Ghosh'" and Shri Vishwanath Pratap
Singht, escorted Shri Jacob to the Deputy Chairman's officialttseat.
At that point an hon. member remarked:

"Sir, he has now crossed the floor."

SHRI PILOO MODY: It does not go by number over here .. I have
been trying to tell you this for a very long time.
MR. CHAIRMAN: If it went by weight, there is another person I
should have asked.
SHRI PILOO MODY: I am very conscious of it. And if it went by
brains also certamly the opposition will be first.
MR. CHAIRMAN: You would have lost on many fronts then.

SHRI PILOO MODY: As I told you earlier, I have no fronts. I am
.round. Now with your permission, I beg to move a vote of
congratulations to my friend, Shri Shyam Lal Yadav, on having come
and sat with us in spite of being in the bad company of those
gentlemen and ladies, yes, I see you Saroj." Well I never forget you.
I have no doubt in my mind that my good friend, Shri Shyam Lal
Yadav will continue to be as partisan as he was in the past. But I will
only plead with him that now that I have moved close'r, I will be able
to extend a certain amount of physical control over him, if not moral
pressure ...

'Shri M. Hidayatullah.
"Refer.; to Kumari Saroj Khaparde.

trained me and I used to look at my watch, at the electric clock to
see that I did not go' beyond 60 seconds. And now at this stage I find
it is difficult because I trained myself to 60 seconds, and you are
giving me all the time in the world. Yes, this is what the Englishman
calls 'comedy of errors'.

Unique felicitations to Deputy Chairman on his election
After Shri Shyam Lal Yadav was elected as the Deputy Chairman

of the Rajya Sabha,"members belonging to various political parties
and groups in the House started extending their felicitations to him.
Thereupon the following exchanges between the Chairman. and Shri
Piloo Mody took place.
SHRI PILOO MODY: Mr. Chairman, Sir, to begin with, I must
express my regret, that on this occasion you have behaved exactly as
Mr. Shyam Lal )'"adav in permitting Mr. Sharma, before you'allowed
me to speak.
MR. CHAIRMAN': You represe~i only 15. He represents so many
more.

•
hc5. ~ ~ ~/~C\. :.;fg ... '1ov~
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Vayudoot or Yamadoot

SHRI A.P. CHATTERJEE: Old bachelors get a vicarious satis-
faction iIi imagining women to be molested.
SHRI A.G. KULKARNI: Your Chief Minister has stated this .
SHRI A.P. CHATTERJEE: He is a bachelor .

. Vicarious satisfaction

When .the House was having a discussion on the report about
Chinese and Pakistanis arms coming into the hands of extremist
elements in West Bengal, the following exchange took place in the
House:
SHRI A.G. KULKARNI: ... Even the Chief Minister of West
BeRgal, Mr. Ajoy Mu'kherjee'? .has stated that women are
molested. The Chief Minister has gone on record to this effect.
Have we to forget West Bengal?
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SHRI K. MOHANAN: ... Sir, actually, the people are afraid of
travelling by the Vayudoot service nowadays .
SHRI V. GOPALSAMY: It is 'Yamadoot'!
SHRI K. MOHANAN: I do not know whether it is 'Yamadoot' or
'Vayudoot'. But the fact is that the people are very much afraid of
travelling by the Vayudoot service.

Use of oil
The House was discussing ESSO (Acquisition of Undertakings in

India) Amendment Bill. During the course of his speech, Shri Nireri
Ghosh complained to the Chair:
"Sir, the Minister is not listening. Another member is talking to him.
What does he know about oil or oil products?"
Shri Bhupesh Gupta immediately rose and quipped as follows:
"I object. He is a big farmer. He uses lot of oil; besides he knows
how to oil the Minister."

I .

I
~.

\...

•••

SHRI VISHWANA TH PRATAP SINGH: Gurupadaswamyji
perhaps, that you can contribute to this side.

When Shri N.K.P. Salve's tum came to offer felicitations to the
Deputy Chairman the following repartee too!' place:

SHRI N.K.P. SALvE: ... But, I think, Sir., he. is possessed
of one quality which is extremely necessary and which qualifies
him to occupy this position, and that quality is the quality of
inexhaustible' patience because one who sits there, you know more
than anyone of us, must be willing to take a plenty of nonsense.

SHRI PARVATHANENI UPENDRA: From your side.
SHRl K. MOHANAN: From your side .
. MR. CHAI~AN: Including the members.
SMRI DIPEN GHOSH: Thank you, Mr. Salve, for your self.
criticism.

MR. CHAIRMAN: Your remark is not confined to any part of the
House; it is to the whole House.

SHRI PARVATHANENI tJPENDRA: In proportion to the
strength, Sir.

SHRI N.K.P. SALVE: Sir, nonsense cannot be our prerogative.
SHRI PARVATHANENI UPENDRA: It is not your only preroga-
tive.

Unwanted baby
While replying to the general discussion on the Railway budget

Shri Madhavrao Scindia •• made a reference to the suburban transport
system in his inimitable witty style as follows:

"But nowhere. in the world is suburban transport the responsibility
of the national railway system ... ln India, however, the Railways
have been landed with the baby. We have been nominated as the
father of a baby no one wants to own but everyone .wants to claim
to have sired. I can assure the honourable members that we will do
our best to fulfil the role of an indulgent and doting parent ... "

•Shri .M.M. Jacob.
•• Minister of State in the Ministry of Railways.

_._-------------------
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SHRI A.G. KULKARNI: I want to know whether it is also not a
fact that ...

SHRI A.D. MANI: On a point of order, Sir. All these remarks
should be expunged.

SHRI A.P: CHATIERJEE: Why? The reference to the Chief
Minister as an old bachelor may be expunged, but the statement
that old bachelors get a vicarious satisfaction in imagining women
to be molested, should remain.

Visit to a zoo

Shri B.R. Bhagat. was replying to the clarifications sought by
members on his statement on the visit of Prime Minister to Vietnam
and Japan. In reply to a point raised by a member (Shri Jaswant,
Singh) regarding visit of the Prime Minister to VENO Zoo in Tokyo,
the Minister was trying to explain that the two baby elephants Asha
and Daya gifted by India to Japan, were extremely popular amongst
Japanese and they were symbols of hope, compassion and friendship
between the people of the two nations. Shri J.K. Jain at this stage
intervened to remark jokingly: .
"Our members have no love and affection for human beings; how
can they have love for animals?"
Professor C. Lakshmanna retorted:
"We 19tow you have so much love for animals instead of human
beings." ,
Shri B.R.' Bhagat went' on to elaborate further that the Prime

Minister's visit to the zoo was shown on their TV network and was
watched by millions of people and the impact the visit had on
relationship between the Japanese and Indian people had to be seen
to be believed. The Deputy Chairman •• interrupted the Minister by
saying:

"Mr. Jaswant Singh should be included in the visit to a zoo!"
This led to' the following exchange of repartees:

SHRI JASWANT SINGH: I would only be delighted to visit an

•Minister of External, Affairs .
•• Dr. (Smt.) Najma Heptulla.

,
I

international zoo. So far as visiting a zoo is concerned this is your
suggestion and the suggestion is coming from the Chair. I would
only be delighted.
THE DEPUTY CHAIRMAN:' I am a zoologist and so, I said.
SHRI JASWANT SINGH:Anyhow, Madam, visit to the zoo by the
Government of India is particularly appropriate.

Voice is golden

PANDIT S.S.N'. TANKHA: It is a well-known saying that silence
amounts to consent.
SHRI BHUPESH GUPTA: Yes, there is a well-known saying that
silence is golden but, I think that adage does not apply in Parliament
because there voice is golden...
THE VICE-CHAIRMAN.: At least Mr. Bhupesh Gupta believes in
that.

Way to extract Information

Once Shri Bhupesh Gupta told the House that by offering whisky
one can get information. This secret, which Shri Gupta shared with
the House, led to the following interesting exchange in the House:
TIm DEPUTY CHAIRMAN ••: Do you keep whisky?
SHRl BHUPESH GUPTA: No, no. I do not take; I am a
teetotaller.
SHRI N. SRI RAMA REDDY: When you corrupt people?
SHRI BHUPESH GUPTA: But I know that my friends, some of
them, not all, when they have little whisky, they talk truthfully,
very much. r realise it. A good thing.

Wedded to communism

SHRI, LOKANATH MISRA: For your information, communists do
not have families. They do not believe in family life.

,.Shri NaflSul Hasan .
..Shrimati Violet Alva.
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.Minisicr of Commerce.
•• The House was having a discussion on the Industrial Finance Corporal ion

(Amendment) BilL
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SHRI PUTTAPAGA RADHAKRISHNA: Sir, I need your protec-
tion. I request the Chair to direct Doordarshan to quote my name
correctly as 'Radhakrishna'.

SHRJ GHULAM RASOOL. MATTO: There is a proverb, what is
there in the name.

•••

the mali, not the woman. Women are forgett~ng their curtain-
lectures. Curtain-lectures are much more oppressIng.

KAZI KARIMUDDIN: Effective, not oppressing.
SHRI S. MAHANTY: Curtain-lectures are more oppressive than ~ny
oppressive action of man. Cold tea served ~e1iberately in the mormng
is more oppressive than all the oppressIOns that the women can
imagine.

DR. (SHRIMATI) SEETA PARMANAND: The hon. member
seems to be greatly oppressed.

SHRI D.P. KARMARKAR': Depressed perhaps.

What is beauty

SHRI M. MANJURAN: Mr. Deputy Chairman, it is said that bea~ty
is half revealed and half concealed. Judged by this test, this amendIng
piece of legislation" with parts of information concealed from the
representatives of the people of India and parts revealed, seems to be
a rare object of beauty.

What is in a name
SHRI PUTTAPAGA RADHAKRISHNA: Sir, day before yesterday
Mr. Natwar Singh was making a statement on Fiji, I was to seek a
clarification. Mr. Jagesh Desai was'in the Chair. He called me by the
name 'Ramakrishna' but ,afterwards' he corrected it and cal~t:J my
name as 'Radhakrishna'. But Doordarshan has quoted me as Alage-
san'. Alagesan' has nothing to do with my name. Every time Doordar-
shan quotes my name wrongly. Sometimes they q,uote me as
'Ramakishan~ and sometimes by some other name. UltImately, they
have ended with quoting me as 'Alagesan'.
SHRI V. GOPALSAMY: Lord Krishna has many names.

.•

).

DR.. JOSEPH LEON D'SOUZA ... :Now apart from that, you have

SHRIMATI YASHODA REDDY: I do not know but as far as
,Mr. Gupta is concerned, I know he is wedded to communism'.

Weighty person and small point
Members were seeking clarifications on the statement made by Shri

P.V. Narasimha Rao" regarding failure of constitutional machinery
in Jammu and Kashmir. Shri Vishvjit Prithvijit Singh sought to raise a
point of order. The Chairman'" remarked in a lighter vein:

"Mr. Vishvjit Prithvijit Singh, what is your point of order? Now,
come on. You are a very weighty person."t .
Shri Singh parried the Chairman's remark in the following words:
"I may be a very weighty person, Sir. But I have a very small thing
to say."
But the Chairman quickly came up with the following reply:
"I thought you must have a very weighty point. That is why I said
that. "

Weilbty question
While S~ Vishvjit Prithvijit Singh tt stood up to put his sup-

plementary to a question regarding installation of 'Quinghao' anti-
malarial plant in India, the Chairmanttt after calling him, remarked
as follows:

" ... He is .putting a weighty question.~

Well .miumed and womanned
SHRI KISHAN CHAND: ... 1f we are going 'to create the impression
that our Foreign Service is equally well manned, equally efficiently
manned, it is very necessary£ ...
SHRI G. RANGA: Well womanned also.

What constitutes oppression
SHRI S. MAHANTY: Therefore, let us not make heavy weather
about the oppression of Indian women and all that££. Earlier I said
that if. there is one species ,of oppressed human beings in India, it is

'Sbri Bhupesh Gupta was a bachelor and was a communist member of the House. ,
"Minister of Human Resource Development. )
"'Sbri R. Venkataraman.
tMr. VJSbvjitPrithvijit Singh perhaps is the heaviest member in the Rajya Sabha.
ttSbri Singh is a member with a heavy built.
tttSbri R. Venkataraman.
SIbe House was discussing the Indian Foreign,Service Branch 'B' Rules.
££The House was discussing the Hindu Marriage and Divorce Bill.
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'Rajkumari Amrit Kaur.
"Dr. S. Radhakrishnan .

••• Prime- Minister:
tLate night movies were shown on Tuesdays and. Fridays.
ttMinisler of State (Independent Charge) of the' Ministry of Information and
Broadcasting.
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Who is this gentleman called God?

MAJ. GENERAL S.S. SOKHEY: On a point of order, Sir. I heard
the mover of the Bill saying that it is a religious Bill'. and the
property is dedicated to a gentleman known as God Almighty. I
have not met such gentleman. But anyhow I would like to know
whether this House is expected to deal with this religious Bill.
MR. CHAIRMAN .•••: Many people have taken the oath in the
name of God. And we have allowed them.

MAJ. GENERAL S.S. SOKHEY: I have not.

MR. CHAIRMAN: You may not have. But we have admitted
them. Therefore this objection does not arise.

Who build houses?

'Minister of Urban Development.
"Muslim Wakfs Bill, 1952.
".Dr. S. Radhakrishnan.

When members were having a discussion on the resolution regard-
ing national housing policy, the following interesting exchange took
place in the House:

SHRI BIR BHADRA PRATAP SINGH: ... At the outset, I must
. say that the hon. Minister has not assigned the role. to women. in
the housing policy at all anywhere, because accordmg to Indian
concept a'nd conditions, in the houses in which we live, t~e
primary role is that of the ladies. So, I say, at no stage, special
role has been assigned to women. It is only the men who are
consulted ...

SHRIMATI MOHSINA KIDWAI': There are volunta~ organ-
isations of women.

SHRI BIR BHADRA PRATAP SINGH: I say this because
houses are manned and managed by women.

SHRI VITHALRAO MADHA VRAO JADHAV: But these are
not built by women; they are only managed by them. Fools build
houses and wise men live in them.

Where one stands
.Answering a supplementary on a question on Indo-Soviet Cultural

Association, Shrimati Indira Gandhi ••• said:
"I' have alreildy told you where we stand."
This led Shri Bhupesh Gupta to quip:
"You stand in your seat,. that is all."

Who are elders?
A question was asked during the question hour by Shri Mirza

Irshadbaig on the telecast of adult filmst on television. While
participating in the discussion Shri Vithalrao Madhavrao Jadhav said:

"It is purely incidental that some of these films may be in 'A'
category. But as the Minister has said just now that one film' was
shown - 'Marriage of Maria Brown', may I ask the hon. Minister
whether that film was for adults or whether it was artistic or
whether it was more than for adults, This film which was shown on
TV was something more than for .adults and it has maqe a bad
impact on the minds of the people. So, may I request the hon.
Minister to have some close monitoring system while selecting such
films which are shown on these two days."
SHRI AJIT PANJAtt: We are doing so through the Selection
Committees, but the definition more than adult might be meaning
the elders.

When two women are in duel

Dr. (Shrimati) Seeta Pannanand asked a question to the Health
Minister. regarding' the appointment of a male Principal in the Lady
Harding Medical College. While the Health Minister was replying to
her, Dr. P.c. Mitra wanted to know whether the Principal wastaking
any classes. This sudden question from Dr: Mitra prompted' the
following comment from 'the Chairman'.:

"When two women are facing each other ID duel, why do you
intervene 'Dr. Mitra."
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Willing 10 go to Sri Lanka if provided with weapons

During the course of a short duration discussion on racial riots in
South Africa affecting the people of Indian origin when Shri V.
Gopalsamy was called to speak by the Vice-Chairman' the following
hilarious exchange took place:

THE VICE-CHAIRMAN: Last but not the least, Shri Gopalsamy.

SHRI KHURSHID ALAM KHAN: Firebrand Mr. Gopalsamy!

SHRI V. GOPALSAMY: Mr. Vice-Chairman, Sir, are you willing
to deport me to South Africa?

SHRI S. W. DHABE: Then you can fight belter!

THE MINISTER OF STATE IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS:" You will be the right person to
fight.

THE VICE-CHAIRMAN: He would prefer to go to Sri Lanka.

SHRI V. GOPALSAMY: Yes, definitely, if I am provided with
weapons by the Minister. ' ,

Winding up the bachelorship

Once Shri Ghulam Rasool Malto described Shri Vishvjit P. Singh
as spinster. This was objected to by Shri Singh who said:

"I am a bachelor. I am not a spinster."

Immediately then Shri Bir Bhadra Pratap Singh described Shri
Vishvjit P. Singh as chronic bachelor whom Shri Vishvjit P. Singh
replied:

"I may spring a surprise on you, Bir Bhadraji. You never know."

"When!", wanted to know Shri Jagesh Desai. But not in a mood to
answer him Shri Vishvjit P. Singh said: '

"Sir, now, I want to wind up the whole thing."

An hon. member, however, asked wittily:

"Including your bachelorship?"

'Shri R. Ramakrishnan.
"Smt. Margaret Alva.
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Wishful thinking

Shri P. Upendra was putting supplementaries on a question relating
to the Doordarshan coverage of Mahanadu held at Hyderabad. While
making a reply, Shri V. N. Gadgil,' assured the member that when
his party (Telugu Desam) celebrates its centenary," it would be given
the same time on Doordarshan as Congress (I).

Sbri Satyanarayan Reddy interrupted him by remarking:

"By that time you will not be there, the Congress Government will
not be there."

Shri P. Upendra had a dig at the Minister:

"Sir, the Minister is speaking as if he is just born. I can wish him
hundred years of life if he is just born. But he has already passed
his fifties or sixties."

Shri V. N. Gadgil quipped:

"Not sixties. I pray both of us will be there."

Wordy duel
Three members, Sarvashri V. Gopalsamy, M. Kalyanasundaram

and R. Mohanarangam made special mentions regarding police firing
.on agitating fishermen in Madras. During the debate on the special
mention the House witnessed repeated acrimonious and heated
exchanges between Shri Gopalsamy and' Shri Mohanarangam.
Immediately after Shri Mohanarangam completed his submission,
Shri Gopalsamy commemed:

"He is justifying the killing.'-

Shri Mohanarangam retorted:

"Madam, I was not justifying the killing. He is instigating the
killings. "

The Deputy Chairman '''then cryptically remarked:

"I can well understand" how terrible it must have been, looking at
the small sample here."

'Minister of State for Information and Broadcasting.
"Formed in 1983.
"'Dr. (Smt.) Najma Heptulla.



'Minister of State in the Ministry of Planning.
•• Sh,i R. Venkataraman.

Young again
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Youn'g in spirit and heart

Shri A. G. Kulkarni was making his special mention in the House'
about the cultural me/as organised by the Government in the country.
He observed that he did not approve the idea of spending money on
these me/as while people had no water to drink and there was
drought in many parts of the country. Talking about the culture of
austerity Shri Kulkarni addressed the Chairman thus:

"Sir, what I want to say is'that we carried on, we men of the older
generation like you, and we kno\V what sort of culture was there
when Mahatma Gandhi was there."
MR. CHAIRMAN: •• I am not old.

SHRI A. G. KULKARNI: You are 72.

MR. CHAIRMAN: I am only 27.

SHRI A. G. KULKARNI: You are young in spirit and heart. That
is what I take .

A question was asked by Shri A. G. Kulkarni on the resource gap
in the Plan. Pointing out to the resource gap Shri Kulkarni expressed
his doubt about Government's cap.acity to tackle the situation. To this
Shri Sukh Ram' replied:

"Sir, I do not know how the hon. member has inferred that I do
not want to take the House into confidence. The hon. member is
an old member. He knows about.. .. "

This remark of the Minister led to the following mirthful exchange
in the House:

AN HON. MEMBER: A senior member.

SHRI RAM AWADHESH SINGH: Senior and old, both.
SHRI A. G. KULKARNI: I recently underwent a bypass surgery
and I am quite young.

..,'..
,!.y

I
I
I

I
J •
I' •

I

I ,

l

1. JJIJ

154

Wordy pollution

During the question hour Shri S. W. Dhabe had put a supplemen-
tary to the Ministec of State in the Ministry of Environment and
Forests. regarding pollution caused by thermal power plants located
in urban areas. Not satisfied with the reply of the. Minister, the
member stuck to his stand. This led to quick exchanges between the
member, the Chairman and the Minister. Thereupon the member put
a further supplementary to the Minister:

"What is acid rain? The hon. Minister should enlighten the House
about this also."
The Chairman.. then commented:
"Both of you are talking at the same time and you do not
understand each other."
At that point another member Shri laswant Singh expressed his

desire to ask a supplementary. This led to the following witty
exchange:

MR. CHAIRMAN: Let us first dissolve this.
SHRI lASWANT SINGH: It would not be dissolved.
MR. CHAIRMAN: This pollution has to be dissolved.
The Minister thereafter made some c1arificatory observations which

prompted the Chairman to advise Shri Jaswant Singh as under:
"Let us not pollute the atmosphere further, Mr. Jaswant Singh."

'Yes' means' 'No'
During the question hour, the Deputy Minister in the Ministry of

Health and Family Welfare ••' was answering a question on the Post-
Graduate Institute of Medical Education and Research, Chandigarh,
The answer given by her was not clear to some members. Perhaps in
a spirit of helping fellow members Shri K. C. Pant clarified that when
a lady said 'no' she meant 'yes' and her 'yes' meant 'no'.
The Chairman t thereupon reacted as follows:
"You 'are talking as the poet says: In the veil of yes there is always,.
a no. tt"
•Shri Z. R. Ansari,
•• Shri R. Venkataraman,
.'.Miss Kumudben Joshi.
tShri M. Hidayatullah,
tt lkrar ke parade main inkar ki balain hain,
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[Mr. Chairman': We want to s:ongratulate you too.)
1ft ~ qt"fB( iii!: ClW ~ ~ ~?

[Shri Raoof Valiullah: When will that day come?)
Ift~: ClW~ ~I ~ M ~ ~ ~ ~ il'r iImt ~I

[Mr. Chairman: He has got it, we were waiting to congratulate him
on his return from the U.S.A.)
1ft mt"f fiI1Rt ~: ~ ~ ~ ~ ~ ~ t lIWm 15 ~"it
~tlPR~ ~~~~~ atr-R:il'r O"ft~~~~~
~.~ M I ;n;;rqr ~ <tit ~ t 1 ~ ClW~ ,,14eQIQrntff 1lle' ~ 15

~ ~ ~ ~ ~ ~ if ~ ~ o:m <IR\q; ~ <Rill 'II ...

;n;;rqr ~ ~ ~ ~ t. ~ ~ ~ II~ ~ t, lPR 'IIft1fR
~tl ~wmrt fcf;~.~ ~~ ~q;uft ~I ~~ if~.~ •
W:rr t .offi q;lm<jltU~q; if ~ ~ W:rr ~ I ~ ~ t 1 ~ flmr
~ ~ 'U;;r;ftf<r if au lit. q;Il' a:mft ~ 1

[Shri Atal Bihari Vajpayee: A lady has taken over from a lady, this
may be a matter of satisfaction but not a matter of great delight. It
would be a' matter of delight when a woman takes over from a
man. Najmaji has come back to occupy her previous office. Earlier
when she was the Deputy Chairperson, I was not a member of this
House but even then. while sitting'in the other House I had the
opportunitY to hear people praise her. ..
Najmaji hails from a noble family, an old family. Though she
comes of a veteran family yet her attire is modem. As if she
combines the two different. eras. She has done her M.A. in
Zoology and secured her Doctorate in Cardio-Thoracic. She is a
scientist. A learned lady like her rarely joins politics.)
flfi ~ ~ anpJQft: ~ lfI'Il'llfir ~ t 1

[Shri Lal K. Advani: Like our Sab~tiji. J
1ft ~ fimft ~: lfI'Il'llfir ~ 1ft ~ if ~ 1 ~ ~ ~ ~ t
fcf;~ ~~~tl ~~ ~"8to:JtR~~, ~~mr
m o:J tR ~ ~ ~ ~~I ~ ~<tit":fl'lU t am ~ ifW'R tl

"Dr. Shanker' Dayal Sharma.

"""
~~RI PARVATHANENI UPENDRA: ... In addition to the irres-
Istible charm she has, she is very tactful too.
...Whe.n.somemembers like me came new to the House, we had
the priVIlege of being guided by her and she knew the art of
moulding the ebullient and the irrepressible. And I think I can
share the secret also. Whenever she found somebody was going to
be troublesome, she used to call him or her for dinner in her
house ...

SHRI B~PU KALDA TE: That we were not knowing!
SHRI PARVATHANENI UPENDRA: ... and she used to feed us
fully with biryani and [irni's and the next day we almost felt sleepy.
But we have graduated from that position now and no amount of
?iryani and [irnis would do anything to us and we will not be
mfluenced by that.

m ~ ~ cmrQ<ft: ~ ~ 6<1 fc::;r ~ ~ ~ m ami ~ ~ ~
~ ~I ~ ~ ~ ~ f<f; ~ ~ <m'i\ ~ ~ m'.offi il"mt ~ <m'i\ ~
~~I

[Shri Atal Bih~.ri Vajpayee: Mr. Chairman, Sir, the other day we
gave farewell and today we are giving congratulations. It is of
course, a happy coincidence that the receiver of the farewell w~s a
lady and the receiver of the congratulations is also a .laJy.]
m~; ~ 3lI'M ~ ~ ~ ~ ~I

Zoologist elected Deputy Chairman
When. Dr.~Smt.) Najma Heptulla was elected Deputy Chairman a

sec?nd tIme,. She was offered felicitations in the House by leaders of
variOUS parties and groups. Some interesting excerpts from the
debates are reproduced below:

SH~I M.S. GURUPADASWAMY: ... With Najma as the Deputy
ChaIrperson I am sure she will be as impartial as fair and she will
be as charming as she is beautiful in the Chair. ..
SHRI ALADI ARUNA alias V. ARUNACHALAM: You are
inviting trouble from the other beauties.

,
'On November 18. 1988. .'
• 'Reference 10 Ihe farewell given 10 Shrimali Pralihha Devisingti Pali). former Depuly.
Chairman.
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[Shri Atal Bibari Vajpayee: Sabhapatiji is also an exception. But I
am happy that she belongs to Bhopal. Maharashtrians may pre-
sent their claim on her but the people of Madhya Pradesh are not
going to relinquish their claim on her. Bhopal is a city. of ponds
and there is a sea at Bombay.]

tit "'C(ot'td81 qlii81d81 ~: iI ~ ~ ~ ~.~ to ~m ~
~ 1ft I

Shri Vithalrao Madhavrao Jadhav: They do. not want to leave
their daughter in spite of her being the daughter-in-law of ours.]

tit atm 1iqR\ ~: ~ it fimR t, lfJR: "m'R it ~ ~ ~ mr
~~cm~~lit ~it 31RI~1 ~~~~'iNIf~~
{I ~~~~~~~, ~.~~~tl3l1R~
~lf(lI wr~ fcf; ~ ~ mil ltl{fet\ ~ ~ ~ tlit ~ ~
ami ciit 1WT ~ .~ qj fcf; ~ ~, ~ wi' ~, ~ ~ ~ I ~ ~

~ 1ft ~ ~ I ~ #t am firnT"f( ~ fcf; m (Rtf; "f( ~ qil ;nq
~ lit;nq ~ m t'l~ ~ qill ~ai'f ~ ~ it ~ ~ t'lRT. ~
t I 3l1R~ m ~ lit ~ ~ ~ .qit t'll ~ q, m ~ 'Sl ~
~~.et\~~~1
[Shri Atal Bihari Vajpayee: Sea's expanse may be great. But
Lotus does not grow in the sea. One has to come to Bhopal to
grow Lotus. I would like to congratulate Najmaji. We would give
her full cooperation; this assurance we would like to give her. If
we could have known it earlier that Najmaji was going to be a
candidate of the ruling pirly', probably, we would have agreed to
her candidature, of course, still demanding that we should be
consulted in the matter. But they did not consult us. When I
asked my friends about the name from our side I was told the
name of Shri Laxmanna, and in case of ladies it was not proper
to bring in Lakshman. If it was necessary, we could bring
Mahishiji", then contest could have been there. But the need of
contest did not arise.]

•

•

•

•

•

•

SH.RI ~AGESH DESAI: Mr. Chairman, Sir, I am very happy that
NaJm~JI has become the Deputy Chairman of this House. I know

, her smce last twenty-five years.
MR. CHAIRMAN: Fifty-five years?

SHRI JAGESH DESAI: I said that I know her for the last twenty-
five years.

MR. CHAIRMAN: I thought you said 'fifty-five'.
SHRI PARVATHANENI UPENDRA: Don't increase her age.
SHRI JAGESH DE~AI: Sir, we have worked together in Bombay.
I h.ave seen her quahty. She has a very intelligent and a very tactful
attItude. .

MR. CHAIRMAN: Attitude? I thought you said 'husband'.

MR. CHAIRMAN: Since she has been in touch with the methods
and moods of this House. I am quite sure that she will be able to
soften the ruffled tem~ers by her. tact and charm. I once again
congratulate her and WIsh success m office of Deputy Chairman.

DR. (SM!.) ,NAJMA HEPTULLA: Sir, yesterday Mr. Gurupada-
swamy. saId that I shoul~ be on his side. Sir, as a Presiding Officer,
I certamly cannot take SIdes, but I assure him I will be beside him"
Si~, I.ast !ime the Prime Minister.was here when I was elected. He
saId m hIS spee~h that I should spill over the charm that I have to
t~e members with whom you have brought me to sit. It is a long
time-almost four years. I do not know how much charm is left in
me ...

SHRI M.S. GURUPADASWAMY: Still a lot is there.

D~. ~SMT->.N~MA HEPTULLA: ... but whatever is left, I would
defimtely spIll It all over the House. Sir, Mr. Upendra disclosed a

""0
eputy Chairman when not presiding sits next to the leader of the op 't.

po51 IOn.

I .\

, .

•••
"Reference to another, !ady member.



closely guarded secret which happened behind the scenes in tlie
chambers and he said that the biryani and fimis made them go to
sleep. But now that he has grown out of it, I will have to think of
some other measures. .

••
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. MR. CHAIRMAN: To make him sleep.
DR. (SMT.) NAJMA HEPTULLA: ..Perhaps if I am not being.
quoted later on, I would not use the drugs, but may be 1 will have to
use some other methQds to keep him quiet .

• f , .

•.• J
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